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LOK SABHA DEBATES

— —

LOK SABHA

Monday, July 12, 1971|Asesdhn 21,
1893 (Saka)

The Lok Sabha met at three mimates past
Eleven of the Clock.

[MR. SpEARER in the Chair]
ORAL ANSWERS TO QUBSTIONS

Meeting of Afro-Asian Solidarity

Organlsation
+
*1051. SHRI NIHAR LASKAR :
SHRI S. M. KRISHNA :
Will the Minister of EXTERNAL

AFFAIRS be pleased to state :

(a) whether the Bangla Desh issue was
discussed at the meeting of the Afro-Asian
Solidarity Organisation which was held in
June, 1971 ;

(b) what are the other subjects discussed
at the meeting ; and

(c) the decisions arrived at ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
Yes, Sir. The item ‘recent developments in
East Pakistan® was introduced in the Agenda
for discussion at the 10th Executive Com-
mittee Session of Afro-Asian Solidarity
Organisation held in Damascus it June,
™71

() A copy of the Draft Agenda is
placed on the Table of the House.

(©) The session made a General Declara-
tion covering Imperiatism, Indo-China,
Palestine, Colonialism etc. Other politieal
resolutions passed by the Session of the
AAPS.0. includod resclutions oo Indo-
China, Koroa, Liberation Strugsies in Africa
and Solidarity with indepondent Afsicad
States, the Arab People angd East Pakletan.

2

A copy of thezeyolution on East Pakistan
is placed on the Tahle of the House.

DRAFT AGENDA

Draft Agenda of the Xth Executlve
Committee Session ol the Organization for
Afro-Asien Solidarity Damascus (Syria) 23-
24th June, 1971 :

First Intensification of the struggle of
the Afro-Asian Peoples against
imperialism and neo-colonialism,
particularly in comnection with the
burning issues :

(a) The struggle of the Indo-Chinese
people against the continued esca-
lation of the U.S, imperialist war of
aggression.

(b) The struggles of the Arab peoples
against the Israeli-American im-
perialist aggression : for the Libe-
ration of occupied Arab territories
and the restitution of the legitimate
rights of the Palestinian people.

(c) The struggle of the African peoples
for liberation from colonialism
and racial discrimination and for
deterring the imperialist attempts
at aggression in connivance with
the reactionary forces, particularly
in the Portuguese colinies and
southern Africa.

Second : Consolidation of AAPSO political
and Organisational Action :

(1) To consider and adopt the execu-
tive measures necessary for the
AAPSO 1971 Programme of Action
and for the implementation of the
resolutions passed by the IXth
Council Session,

(2) Toreview s number of affiliation
cases and decide uwpos new appli-
cations,

(3) Ta decide the duis amd place of
the Vth . Confarence. of the AAPSO
and to establish the Ganeeal Politl.
@l Programme of tho Conference
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and the principal organisational
procedures for its convocation.

(4) Financial matters (meeting of the
Financial Control Cemmittes -to
endorse the budget of the Permanent
Secretariat and the special budget
of the Permanent Secretariat and
the special budget for the pro-
gramme of Action).

RESOLUTION

Dec. No. 102/17/1-B

XTH EXECUTIVE COMMITTEE
SESSION
OF

AFRO-ASIAN PEOPLES’ SOLIDARITY
ORGANISATION

DAMASCUS—SYRIA

23/24 June, 1971

Political Committee

RESOLUTION
ON
EAST PAKISTAN

The Executive Committee of A.A.P.S.0.
in its tenth sesion held from 23rd to 24th
June 1971 in Damascus having considered
the situation in East Pakistan and the
regrettable problem of refugesss :

* = Being aware of the significance
of the struggle of the Afro-
Asian peoples against imperia-
lism and exploitation

Deploring the great human
calamities that colonialism, neo-
colonialism and imperialism are
inflicting to the militant peoples
of the Third World.

Calls for the realisation of the following:

1. That a just and humane solu-
tion be found to the problem of
refugees so that they can return
to their homeland as soon as possi-
ble in order to enable the whole
poople of Pakistan to fight unitedly
sginst colonialism, imperialism.

That the Seeretary QGeneral of
AAPS.O. be requosted to follow

up the develepment of the
gimation,

JULY 12, ©N1
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SHRI NIHAR LASKAR : I could not
see the draft agenda referred to in part (b)
of the answer. Any way, regarding (c),
from what the Minister has said, it looks
Hke that the Bangla Desh issue way not
discussed at all. 1 would like to know
what our representative actually brought
before this Afro-Asian conference and how
far his efforts were successful.

SHRI SURENDRA PAL SINGH: The
subject of Bangla Desh was not actually in
the original agenda, but, as a result of the
efforts made by the Delegation from India,
this subject was included in the agenda and
it was discussed and the head of the Indian
Delegation made a speech and a statement
in regard to the conditions prevailing in
Bangla Desh.

SHRI NIHAR LASKAR: It looks
like from the Press reports that our delega-
tion there completely failed so far as Bangla
Desh issue was concerned. I would Hke to
know why the Afro-Asian countries and
other members of the Conference there ware
so cold about this Bangla Desh, Are there
any reasons for it ?

SHRI SURENDRA PAL SINGH . The
reasons ar¢ well-known. Most of the repre-
sentatives of the other countries are not
prepared to take any decision on political
grounds, On the humanitarian aspect the
problem was discussed. The discussion that
took place at the Conference only touched
upon the humanitarian aspect and not the
political aspect.

SHRI S. M. KRISHNA : [In spite of
the high-sounding phrases that were em-
ployed at the organisation meeting to fight
colonialism and neo-colonialism, could not
the Government of India share the dis-
appointment of this House that they did
not give serious consideration to the problem
of Bangla Desh ? Particularly, the greatest
culprits were the representatives of the Arab
countries who did not go beyond the point
of taking the human aspect of the problem
and not taking and completely forgetting
the political aspect of the problem and the
religious aspects. So, what is the redotion
of the Government of India with reforesce’
to the attitute of the Arab represpnintives
of the Afro-Asian meeting ?
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SHRI SURENDRA PAL SINGH:
There appears to be some confusion about
!hbboldin:ofthenmth;of this organisa-
tion. I would like to say that this is not
& Governmental organisatton ; this is a
private organisation. And, the delegation
which went on behalf of this couatry was
not an official delegation, but a private dele-
gation. So far as the Government of India's
views are concerned on Bangla Desh, they
are all very well-known to the House. We
have made our views well-known. As
regards the participating countries, 1 have
aiready said that the head of the Indian
delegation did make a statement on this
issue in which he highlighted the killing
and genocide perpetrated by Pakistan in
East Bengal and all those aspects have been
discussed and exposed. It is true, the
Resolution which was passed at that Con-
ference is not a strongly-worded Resolution.
But the very fact that this question was
allowed to be discussed at this conference
is also of some significance because the rules
of the organisation do not allow a matter
to be considered which concerns any one
particular Member, without consent of shat
member. That rule was waived and the
discussion on Bangla Desh was allowed.
From that point of view it is of significance
that this question was discussed there.

SHRI S. M. KRISHNA: Do you
share the disappointment of this House
about the way they have tackled this issue ?

SHRI SURENDRA PAL SINGH: It
is not a strong one, it is a weak resolution ;
but I think, it is an achievement, all the
same.

SHRI SURENDRA MOHANTY:@ 1
want to know whether it is a fact that this
conference  highlighted aspects of the
return of the refugees without reiating
it to the need for an overall political settle-
ment. If so, will the Minister be plessed to
state why those countries fought shy of the
noad for having an overall political settiement ?

SHRI SURENDRA PAL SINGH : I
have aiready answered,

SHRI SURENDRA MOHANTY : Why
thees couniries fought shy of the neod for
aa overall political settlement ?

MR. SPEARER : This is what bhe
said in the earlier reply,

SHRI §. M. BANERJEE : Apart from
the meeting of the Afro-Asian Solidary
Organisation, in view of the seriousness of
the problem and in view of the comtinued
help by the US imperialists to Pakistan aad
Yahya Khan regime, I would like to know
whether Government proposes to call a
meeting of the Afro-Asian countries at
Governmental level as well as the neutral
countries.

MR, SPEAKER : This concerns only
a particular conference,

SHRI SURENDRA PAL SINGH:
Yes, this does not arise,

SHRIS. M, BANERJEE: [ waat to
know whether they will convene at Govera=
mental jevel, because this is held at private
level, as the hon, Minister said.

MR. SPEAKER : That is a different

SHRI S. M. BANERJEE : I only want
whether the Government contemplates to
call a conference at Government level,

MR, SPEAKER : You oan ask &
separate question on that. This is a quess
tion relating to that particular meeting of
the Afro-Asian Solidarity Conferonce.

SHRI S. M. BANERJEE : The Minis
ter said, this Resolution adopted by this
conference is weak. So, I would like to
know whether a strongly worded Resolution
is likely to be adopted if a conference is
convenod by the Government of Indle of
those countries at Governmental level. That
reply should be given.

MR. SPEAKER : No, Sir. 1 am sorry,
1 cannot allow it.
SHRI JAGANNATH RAO: The

operative portion of the Resolution passed
by the Executive Committee reads :

“That a just and humane solution be
found to the problem of refugees so that
they can return to their homeland as
soon &s postible in order to énable the
whols psogle of Pakistan to Bght united:
Iy against colonislism, imperialism'.
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It does not relate to Bangla Desh issue at
all. How can Pakistan fight unitedly for
the cause of Bangla Desh ? What is the
reaction of the Government of India 7

SHRI SURENDRA PAL SINGH: 1
have already tried to answer that part of the
question. I have already said that this
organisation took into account omly the
humanitarian aspect of the problem and not
the political one, and they did not obviously
subscribe to the idea of a separate and
independent Bangla Desh. They were only
concerned with the atrocities committed in
Bangla Desh, and the abnormal conditions
prevailing there and they have said so in the
operative part of the resolution that they
want conditions to return to normalcy and
they want suitable conditions to be created
there, so that the refugees can go back. This
was the only part that they were comcerned
with.

Decline in Profits of Fertilizer Corporation
of India

+

SHRI M. M, JOSEPH !
SHRI M. KATHAMUTHU :

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state :

(a) whether the net profits of the Ferti-
lizer Corporation of India have gone down
by over Rs. 3 crores during 1969-70, as
compared to the previous year ; and

(b) if so, the reasons therefor 7

*1053,

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRi P. C. SETHI) :
(8) Yes, Sir.

(b) The principal reasons for the short-
fail.in profit in 1969-70 were :

(i) the adjustment of an extra amount
of about Rs. 2 crores payable on
gccount of increase in the rate of
electricity charges with restrospec-
tive effect from 1.1,1966 at Nangal ;

(i) increase in  the price of raw

(iii) shortfall in production at Trombay
and Namrup.

SHRIM. M. JOSEPH : May I know
whst progress was achioved duging the year
1970-71 ? '

JULY 12. 1971
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SHRIP.C. SETHI: As far as the
1969-70 figures arc concerned they are avail-
able, but the figures for 1970-71 are not yet
available,

SHRI INDRAJIT GUPTA: I would
like to know whether it is not a fact that
that the biggest shortfall in profits has been
incurred by the Trombay unmit of the Ferti-
liser Corporation, probably amounting to
something over Rs. 3 crores in this particular
year, and if 50, I would like to know from
the Minister whether the repecated failures of
equipment due to deficiencies in the original
designing and engineering are responsible for
this very sad state of affairs at Trombay.

MR. SPEAKER : There is another
question on that subject. The hon. Member
may put it differently now.

SHRI INDRAIJIT GUPTA: 1 would
like to know from him whether deficiencies
in designing and engineering are leading to
repeated failures of equipment and if so,
what steps are being taken urgently to put
things right.

SHRI P. C. SETHI : As far as Trombay
is concerned, we had a study done, and it
has been syggested that *debottlenecking’
should tal:e place thers. Apart from this,
there are various steps with regard to the
original contractors for Trombay...

SHRI INDRAIJIT GUPTA. Who were
the original contractors ?

SHRIP. C, SETHI : The whole matter
is under inquiry. Mr. Justice J. 8. Bedi,
retired, High Court of Punjab and Harvana
is looking into this matter and whether the
managing director of the Fertilsiar Carpora-
tion of India entered into...

SHRI JAGANATH RAO : He is asking
for the name of the original contractors.

b
SHRI P. C. SETHI : The name of the
contractor is Mesars. Chemical and Industrial
Corporation of the USA.

MR. SPEAKER : There i another
question on the same subject, mamely Q.
No. 1074. 1 think we can take up that
question also. But the hon. Member Bhri
Raj Deo Singh in whose name the mdu
stands is absent,
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Munafacture and Misuse of Tinctures

*1034. SHRI C. K. CHANDRAPPAN:
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether Government have enquired
about the misuse of pharmaceutical tinctures
in India especially in States where prohibi-
tion is in force ; and

(b) whether Government are aware of
the common malpractices of manufacturers
of tinctures and by licensed chemists and
druggists and if so, what are the common
malpractices 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPAD
YAYA) : (a) and (b). A statement is laid
on the Table of the Sabha.

Statement

(a) No such enquiry has been made by
the Central Government in the recent past.
However, in 1963, the Planning Commission
had set up a Study Team on Prohibition
under the Chairmanship of Shri Justice Tek
Chand. This Team studied, among other
things, the problems relating to misuse of
medicinal, toilet and other alcoholic prepara-
tions which are used for potable purposes,

(b) The common malpractices resorted
to by umscrupulous drug manufacturers and
by Chemists and Druggists are :

(i) Manufacture of pharmacopoeial
tinctures cevered by the current
editions of pharmacopoeias which
have an esiablished medicinal use
and promoting their sale for misuse
as alcoholic beverage ;

(ii) manufacture of tinctures included
in the earlier editions of the
Pharmacopoeias which bave become
outmoded in medical practice and
for which there are no prescribed
standards and promoting their sale
for misuse as alcoholic beverage ;

(iif) manufacture of non-pharmacopoeial
preparations contalning alcohol as
patent and proprietary medicines
and promoting their eale for misuse
as alcoholic beverage ;

@) manwfacture of preparations com-
taining aleohol and marketing them

under the guise of Ayurvedic and
Homoeopathic preparations ; and

(v) manufacture of so-called toilet
preparations containing alcohol and
promoting their sale for misuse as
alcoholic beverage.

SHRI C. K. CHANDRAPPAN: In
the statement Government have admitted
that tincture is being misused by Ayruvedic
pharmacies for making alcohol and selling it
illegally. In this context, may I know
whether Government would consider, parti-
cularly in those States where prohibition is
there, taking measures, may be to lift pro-
hibition etc., s0 as to avoid the misuse of
these tinctures ?

SHRI D. P. CHATTOPADHYAYA :
To prevent the misuse of the tincture and
other spirituous preparations, it has been
decided that Ayruvedic preparations will be
brought, and they have in fact been brought,
within the purview of the Drugs and
Cosmetics Act.

SHRI C. K. CHANDRAPPAN : My
question was whether in the areas where
prohibition is in force, Government would
take steps to lift it so that tincture would
not be misused in this manner as is done
now,

SHRI D. P. CHATTOPADHYAYA :
Prohibition is primarily a State subject. In
this matter, we can only draw the attention
of the State Governments to the suggestion,
but cannot do anything on our own.

SHR1 C. K, CHANDRAPPAN : That
means the Centre will draw their attention
to it and say that Prohibition should be
lifted,

THE MINISTER OF WORKS AND
HOUSING AND MEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : It is not our stand that we
will say that it should be dome. 1t is for
the State Governments to decide. Oaly the
Hon. member's suggestion will be conveyed
to them.

o efegne Gl yfe ag ¥
gré wie'w & ag wher & § fewe, fiemre
sfgfrem ¥ mft arar §, &Y W P
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U. S, Consultancy Services in the Field of
Ofl Exploration

*1056. SHRT S. A, MURUGANAN-
THAM: Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state :

(a) whether the Oil and Natural Gas
Commission has decided to enter into an
agreement with the US. firm, De Glayor
and Mac-Naughten, for Consultancy Services
in the field of oll explor tiom ;

(b) whether a draft contract has already
been prepared by the OIl and Natural Gas
Commission in this regard ;

(c) if so, the main terms of the proposed
contract ; and

(d) when it is likely to be signed ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P, C. SETHI) :
(a) to (d). The Commission has engaged the
American consultants M/s, De Gloyer and
MacNaughten, for studying and reviewing
the available data pertaining to the Com-
mission’s nine oil fields in Gujarat with a
view to determine (i) the hydrocarbon re-
serves of these fields, (i) the optimum
rates of production therefrom and the
additional oil that could be recoversd
by secondary recovery methods, The ¢en-
tract has been signed-on Yth June, 1971,
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SHRI S. A, MURUGANANTHAM :
‘W!ﬁtqretha terms and conditions of the
?

SHRI P.C. SETHI: As far as the
terms and conditions are concerned, they
would be paid an amount of 1,50,000
doflars, and they would also be given
ftravelling costs. The total could come to
12.60 lakhs.

SHRI S. A. MURUGANANTHAM :
Will 'the Minister let us know why this
particular firm was preferred ? What is
their expertise 7

SHRI P. C. SETHI: The American
firm of Messrs, De Gloyer and MacNaughton
it known the world over as consultants as
far as this field is concerned. ‘There are
one or two other contultants also, but they
are not so famous. And this is a parti-
cularly special type of work. Generally it
is said that the total recovery from the
Gujarat oil fields will be about 22 per cent,
but it should be normally 35 to 40 per cent.
Therefore, from this point of view, their
services have been utilised,

fafumr andd & ¥aim qeee ¥

wrateat Y garef e
forwttar
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THE W OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL) : (a) About Rs. 336
lakhs.

(b) Yes.

(c) and (d). There is a shortage of office
accommodation at vasious places ia the
country. Proposals for constructing office
accommodation to improve upon the exist-
ing position, particularly in citles where
private buildings have been hired. are
examined from time to time, subject to
avalilability of funds.

With a view to release hired accommo-
dation, wherever necestary, and to meet the
shortages, construction of new buildings and/
or construction of additional accommodation
has been undertaken by the various Minis-
tries/Departments departmentally at the
various stations such as, Calcutta, Bombay,
Bangalore, Patna, Goa, Mysore, Madras,
Cuttack, Nagpur, Trivandrum, Chandigarh,
Simla, Shillong, Gwalior, Hyderabad,
Jammu, Gauhati, Poona, Delhi etc,

The total expenditure to be incurred on
such construction is expected to be about
Rs. 44.12 crores. Some buildings are ex-
pected to be completed during the Fourth
Five Year Plan period and the rest during
1975-77.

it TreTRATe WreW < et wEew ¥
waTT & woz g war fiF §IETC Y Ao
Ty ¥ aga 7@ ufr ead & oy
qEd v oyt & 1 & ST wTgaT
g fe ot fred N ww T wifee
sy A AT ¥ W ar
&rox o€ W ar Fram war aw § R
wrare q% firoar aq gmr wifghr 1 s
W o frw @@ § faw & oo
Hwer Rt ot wET 7

SHRI I K. GUJRAL : Hiring commi-
ttces have been constituted in the main
centres of the country, and these committees
study the situation and the ciroumstances
involved, and then they certify what should
bo the correct rent. 1t is on the basis of
the recommendations of thess committesy
that tho yents are fixed.
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SHRI I. K. GUIRAL : Construction in
Patna is not covered by general pool accom-
modation. The buildings are being built
by the Ministries concerned theunelves.. 1
hope some steps have been taken, but it is
difficult for me to answer. I suggest the hon.
Mimster directs tbe question to the
Ministry concerned.

oft TrRTRATT SENY ¢ WY FW ¥ wW
faaett Al @@ & wer el )

SHRI 1. K. GUJRAL : About Delhi
I may say that for the Fourth Plan we have
got about Rs. 6 crores for construction of
office accommodation and two important
bulldings under construction are: the
Defence Headquarters and another building
on the Parliament Street. These two build-
ings are under construction at the moment,
in addition to the Parliament building that
is now being built.

SHRI K. LAKKAPPA : Has it come
to the notice of the Government that many
puildings in which the Ceatral Government
offices have been located in cities like Ban-
galors and Madras in South Jodia belong to
the ICS and IAS officers and they are in-
fiueacing the Government offipers and charg-
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Ing high rents ? Would the Government in-
vestigate into the matter and stop this
.arran‘?emeut and construct their own build-
ings

SHRI 1. K. GUJRAL : No such com-
plaint has come to the notice of Govern-
ment. If my hon. friend bas got any
specific complaint to make, I shall be glad
to look into the mattar,

SHRI INDER J. MALHOTRA : During
the last five years which are the Central
Government offices for whom buildings were
constructed in Jammu ?

SHRI 1. K. GUJRAL : As I said earlior
the whole construction programme for office
accommodation can be divided imto two
parts.  The first is the buildings constructed
by the WHS Ministry for general use ; these
are only eight centres in the country and
Jummu is not part of those schemes.

The other buildings are built by the
concerned Ministries themselves and I am
not aware of the details of their construo-
tion programmes. But I am aware that
considerable work has been done by the
Ministry of Defence, Ministry of P and T
and also the Home Ministry for the BSF,
etc. It is difficult for me to give those
details. The Ministry of WHS has under
consideration the acquisition of some plot
of land in Srinagar for the construction of
office buildings there 7

SHRI DINEN BHATTACHARYYA :
I have a very imrportant supplementary to
ask. Is the Government considering the
acquisition of a 22 storey building in Cal-
cutta belonging Lo the Birlas ?

MR. SPEAKER : The gquestion was
answered in this House, in this wvery
seasion.

Out-Break of Comjunctivitis Epidemic
in Delhi

+
SHRI SAT PAL KAPUR :
SHRI N. K. SANGHI :
Will the Minister of HEALTH AND
FAMILY PLANNING be plewsd to
state ;

(s) whether it is & fact that conjuctiviy

*1061.
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tis has broken out in an epidemic form for
the first time in Delhi ;

(b) if so, being highly infectious and
rapidly spreading in the congested areas,
whether Government propose to press into
service ophtalmologists to visit the infected
areas for treatment of the patients and to
take steps to publicise the need for personal
hygiene to prevent infection being spread ;
and

(c) as children and the young are more
suseptible to this disease, whether schools
and colleges are cautioned to keep away
infected children coming in contact with
others ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHAYA) : (a) No, Sir, but some increased
incidence of the disease has been re-
ported.

(b) and (c). A statement is lald on the
Table ol the Sabha,

2

Statement

(b) and (c). Conjunctivitis is a self-
limiting disease lasting for about 4-7 days-
without leaving any after effect. There isa
net-work of hospitals and dispensaries/
clinics in the entire territory of Dethi and
facilities exist at all these institutions for
treatment of such cases. As the gencral
practitionets are competent to treat such
cases, there is no need to press Opthalmolo-
gists iito service.

The Directorate General of Health
Services have already issued guidelines on
the symptoms, epidemiology and treatment,
along with a statement of *'Do's and
Don'ts” to educate the public, by all the
media of propaganda to prevent the spread
of the disease,

The Municipal Corporation of Delhl
has alerted the School Medical Officers to
be vigilant to take appropriate messures to
segregate the children suffering from con-
Jjunctlvitis,

v

off wavrwr wye: & RS e

WA wrga § s gy fesfror ¥ Al g
¥ fod e rfefey w R o B

SHRI D. P, CHATTOPADHYAYA :
It is a difficult sort of a discase to fight ;
still we have taken some geoeral measures.
The DOHS has sent iostructions to the
State Governments to make people aware of
the dangers of this disease. Precautionary
measures have also suggested. That is what
we can do. Some arrangemehts have alio
been made in the hospitals of the respective
areas for the treatment of this diseass,

ot qwarw vy ;- foelt & waTAr
Wi fer frmr eew & @ fmr@ A
arawd fagar mar § o gaR firde &
& forq Y &1 afver argemar war § ?

SHRI D. P. CHATTOPADHYAYA :
This disease was first observed in Bombay.
Since then, it Thas travelled further to the
north, to the west, to Madras and then to
Calcutta and now, in the latest stage, it has
reached as far as Assam, The measures
taken in all these areas are of the same sort
because the disease ir the same, The local
hospitpls “have' beea alerted and instructed,
and the people have been made aware of,
The people who have been affected already
with this disease have been asked to wuse
handkeschief exclusively for ‘this purpose ;
those who have been attacked by this
disease have been asked to keep inside the
rooms, This gort of general instructions
have been given.

SHRI SAMAR '‘GUHA : Since this is a
peculiar typg of virus which has caused this
conjunctivitis, I want to know from the
Government whether any steps have been
taken by the Government to know the
nature of the virus, the cause or the orlgin
of this virus, and whether any research or
investigation work has been undertaken or
ordered to be undertaken

SHRI D. P. CHATTOPADHYAYA :
Yes, Sir. To take the last question first,
some of the research institutes, namely thosg
at Poona, Bombay and Madras, have takea
up the investigation and are probing into
the cause-of the disease. The virus have
boen - genorally fdemttified but not stricly
spegking. (Inferruption). The vyirus, has
been * identified,” but its definite character,
ite officacy, theperiod of ifs affectiventer—
all theio detally hgve not_'been, found
putyet, . PR '
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Secondly, it has been reported that this
disemse during the months of April and
May is generatly found to be prevaleat in
the Middie East, snd it has been found that
the people who had been firsi affected by thix
disease were in Bombay, and by thet i is
presumed that those who had been in the
middle Bast during the months of April
and May had carried this disease to Bombay.

Certain measurcs, as 1 have already
said, have been taken, namely, closing of
the swimming pools, postpoming of non-
emergency eye operations, advising the
public to use artificial aid and to take pre-
cautionary measures. That is, a sort of
genceral instructions have been issued to the
medical authorities and the people in a
general way,

Nt qfeguirr degeit: war sl
e Fargy fr war ag Gw § fe w-
W A geg weew v dard v owr
i afc @t @ A w MY
wea 7 g, xah fag w Wi wgew o
Ty i ?

frfar ot wrate wat e ot
qfcarr  fratom  wolft (st IwTERT
afwe) : & amrw gwar & fog e
T &1 wigar g fe giw @@ far & W
Aoft dtar § g ey Y o7 B 1 W
forg &t it o & wnd grw stewreer §
WX A SR fEw war e &)
A% TrAA & it wogr Y ST § ) o
X fagrm i< o3fed oyt wige g
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Financlal Assistance to Doctors for

Setting up of Co-operative Hospitals
in Rural Areas

*1062, SHRI GADADHAR SAHA :
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether Government have any plan
to extend financial assistance to the doctors
to set up co-operative hospitals in rural
areas ;

(b) whether any steps have been taken
in this dircction so far ; and

(c) if so, the main features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K, KISKU) : (a) to
(¢). Na. However, all the public sector
banks have formulated schemes to extend
credit facilities to self employed and profes-
sionals, Doctors are covered under the
category of professionals. The Syndicate
Bank has schemes for financing the opening
of Nursing Homes or Polyclinics and
special facilities are given where two or
more doctors join together to have a
Nurgsing Home or Polyclinic.

SHRI GADADHAR SAHA : The
minister said that special facilities are given
when two or three doctors combine together
to start & nursing home. But it is well
known to us that nursing home treatment is
very costly and only rich people can take
full advantage of it, The poor people can-
not undergo treatment there. How does
Government propose to help the poor rural
people by such schemes ?

SHRI A. K. KISKU : This supplemen-
tary is outside the scope of the main
question. Doctors either singly or on a
cooperative basis can approach the banks
for loans. This is applicable for urban as
well as pural arcas,

SHRI GADADHAR SAHA : May 1
know how many nursing homes or polyclinics
have recelved such facilities from the
Goverpment 7

MR, SPFEAKER ; In the main question,
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you have just asked if there is any plan.
You did not ask for statistical information,
For that, you should give separate notice.

THH MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : He asked what Government
propose to do to help doctors start coopera-
tive hospitals in rural areas. No requests
have been received from doctors starting
cooperative hospitals. 1f such a request
comes, we will consider it. But the banks—
Syndicate Bank, Canara Bank, Maharashira
Bank, Baroda Bank, etc.—have got special
schemes for helping doctors. Cooperative
societies would require several doctors to
combhine together. But even one or two
doctors can get help from these banks. Bo
far as rural areas are concerned, it is a much
bigger problem and mercly helping doctors
to set up cooperative hospitals in villages
will not be of much use.

SHRI SUBODH HANSDA : The
minister said that banks have offered faci-
lities to help doctors. May I kpow why
Government have not come forward to
advance loans or help doctors in other

ways 7

BHRI UMA SHANKAR DIKSHIT
The bank schemes are well known to the
customers. It is not for the Government
to advertise these things.

Charges against Officials of loc snd
Petrolewm Ministry in Barrel Deal

*1063. SHRI DINESH JOARDER :
Wil the Minlster of PETROLEUM AND
CHEMICALS be ploased to state :

(a) whether the attention of Government
has been drawn to the criticism levelled
against the Indian Oil Corporation and
Petroleum Ministry officials about the barrel
deal as appeared in Blitz on the 19th June
1971 ;

(b) if so, the main features thasesf ;

{c) the reaction of Government therete 7

THE MIMISTER OF PETROLEUM
AND CHEMICALS (SHR1 P, C. SETH)) :
(a) Yes, Sir.

(b) A statement showing the main
features of the report ks placed on the Tadle
of the House.

(c) The report appears to have been
based ot wrong information.,

Statememnt

(») Senior Officials of the I0C and
the Ministry of Petroleum and
Chemicals have favoured a
Bombay concern for the supply
of 9 lakh barrels by disregarding
an inter-Ministerial decision that
barrel fabricators would not be
allowed to work for more than
one shift and that thete would
be equitable placement of orders,
in accordance with the capacity
of the various units,

(b) T1OC did not resort to negotia-
tions in this particular case, even
though it has been doing so far
placing orders at Calcutta, As
a result i1t would lose over
Rs, 33 lakhs on the Bombay
order.

(c) The coneerned officials in the
I0C and the Ministry have kept
the Board of Directors unawaré
of the full facts of this case,

(d) At the instance of the Petroleum
Ministry, the Ministry of Indus
trial Development has enforced
a condition on the barrel units
that 707 of the steel allowed te
the barrel fabricators must be
utilised for the oil companies.

(e) The fabricators of whom Bharat
Barrels is the largest, have
been able to lift their quota o
steel due to lack of firm orders
from the 10C.

SHRI DINESH JOARDER : 1 bave
seen the report and also the statement
submitted by the Minister. There is no
answer to my question in the statement of the
Minister. He has avoided the issue by saying
that the report is based no wrong informa-
tion. I want to know categorically whether
thers was any previsian agreed upen in em
intet-ministerial conference that 75 per cent
of the total preduction of barrels froth emch
industy out of the steel quota given to them
must have to be supplied to the Oil Corpo-
rations and dfso whether there was & previ-
sion that te Jedian Qil Corperation maust
place orders for the supply of barrels pro-
rata to the capacity of each industey aad
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whether that was violated in the case where
the order of 9 lakhs of barrels was placed
only with one concern of Goenkas, that
capitalist-monopolist concern ?

SHRI P. C SETHI: There are no
government directions with regard to this.
1 would only like to clear the position by
saying that as far as 75 per cent supply of
barrel production is concerned, the directive
to the manufacturers themselves is that
out of the total quota which is allotted to
them they are required to supply 75 per cent
to the oil companies and the rest 25 per
cent they can sell in the market. But the
operative part of this does not necessarily
mean that the order should be placed on
the fabricators without taking into conside-
ration the lowest offer in the tender.

SHRI DINESH JOARDER : There is
also a stipulation of the time limit of two
years for the supply of barrels to the Oil
Corporation. In the case of supply of 9
lakhs barrels by Goenkas the time limit
has beep exjended to three years and an
easy advance payment-arrangement has been
made with them. I would like to know
whether the entire matter is going to be
placed before the Parliamentary Estimates
Committee for a detailed probe into the
matter 7

SHRI P. C. SETHI : Coming to the last
part of the question first, the Estimates
Committee is always welcome to see all the
detalls. I am preparad to show all the details
to all the hon. Members who are prepared
to look into them. As far as the stipulation
of the two period is concerned, one of the
terms of the tender was that it would be
completed in two years, but IOC in the
tender proposed a stipulation that it can
extend the period by on or two years.

JULY 12, 19M1
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SHRI P. C. SETH] ;: This question is
Jjust contrary to what the hon. Member has
said. He was saying that Bharat Barrels
have not been given an order. Now this
hon, Member says that this compaay is very
close to the Indian Oil. Asa matter of
fact, there is a very chequered history, as
far as Bharat Barrel js concerned and I
would not go into that, But if any parti-
cular question is asked about rates and
other things I will certainly give the infor-
mation.

SHRI UNNIKRISHNAN : May I know
whether the Board of Directors was kept in
the dark about the restriction of this 75 per
cent 7 1s it also the policy of the Ministry
of Petroleum and Chemicals tn fatten the
monopolists mentioned in the Monopoly
Commission Report ?

SHRI P. C. SETHI : Certainly, it is not
the policy of the Ministry of Petroleum and
Chemicals to do that. But I would like to
clarify by saying that as far as the Ministry
is concerned, it does not come into the
picture because it is entirely within the
authority of the Indian Oil Corporation, as
per the articles of association and the
authority delegated to it by an Act of
Parliament, to place the order,

SHRI UNNIKRISHNAN : Was the
Board informed about it ?

SHRI P, C. SETHI: The Board was
informed and the Board had given unani-
mous approval to this deal.

SHRI INDRAJIT GUPTA : While not
disagreeing with the Minister that this was
not directly the concern of the Ministry, {
would like to know from him whether he is
aware that the Board of Directors of the 10C
was not informed officially of this condition
prescribed by the Ministry of Industrial
Development regarding 70 per cent of the
steel having to be utilised for the oil com-
pany and because they were not informed
they did not resort to the usual practice of
calling for tenders and giving to the lowest
tenderer and 80 op. Is he aware of that
and has he looked into that and why were
they kept in the dark ?
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SHRI P.C. SETHI: As far as my
information goes, this matier was placed
before the Board in April but as this could
not be taken up in the April agenda, it was
again put and takea up in May and the
Board had unanimously approved of ihe
order being placed on this party.

I would like to clarify ome point which
is very relevant to this question. As far as
the different rates are concerned. it has been
alleged that there is a loss of Rs. 33 lakhs.
As a matter of fact, it has been worked out
on the basis of the rates that there is
actually a gain of Rs. 58.26 lakhs. If hon.
Members are interested to know the details
about these rates, I would certainly place
them on the Table of the House; or, if
hon. Members are prepared to come and
discuss with me, I am certainly prepared to
furnish all the information.

Demand for increase in Salaries and
Allowances for Army Personnel
by Chief of the
Army Staff

+

*1064. SHRI INDRAJIT GUPTA :
SHRI BHOGENDRA JHA :

Will the Minister of DEFENCE be
pleased to state :

(a) whether the Chief of the Army Staff
has, as reported, demanded an all-round
increase In salaries and allowances for Army
personnel ;

(b) if so, whether the Chief of the Staff
is authorised to be the oaly spokesman of
the Officers and Jawans before the Pay
Commission ; and

(c) the additional incresse which is
likely to be incurred annually in the event
of the Chief of Stafl’s reported proposals
being accepted 7

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE MINIS-
TRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA) : (a) to (c). A state-
ment is laid on the Tabie of the House.

Statement

1. Ia respect of civilian employees, the
Pay Commission invited from Amsocistions
and Trade Unions of employess mad.from
individual Gowernment employees mwemo-
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randa setting out their views on the matters
covered by the terms of reference of the
Pay Commission, The personnel of the
Armed Forces are precluded under their
terms and conditions of service from form-
ing Associations/Unions. They are also not
permitted to submit in their individual capa-
city any memoranda direct to the Commis-
sion., The work, therefore, of examination
of various matters connected with the terms
of refercnce was taken up by the three
Services Headquarters cad an Expert Cell
was formed to co-ordinate and scrutinise the
various proposals submitted by the Services
Headquacters after considering the report
submitted to them by various Commands
of the Army, Navy and Air Force. As
desired by the Commission, copies of reports
submitted by various Commands of the
Army, Navy and Air Force and the three
Services Headquarters to the Expert Cell
had been sent to the Pay Commission
Secretariat, The three senior Service ex-
perts from the three Services have examined
the above proposals under the guidance and
direction of the Chief of Army Staff, Chief
of Navy Staff and Chicf of Air Staff and
submitted, *for consideration by the Com-
mission proposals relating to Pay and
Allowances etc. of Personnel and Armed
Forces,

2, The Chief of Army Staff is not the
only spokesman for the army personnel. The
Pay Commission will be examining others
also in this connection.

3. The annual financial effect of the
proposals submitted in respect of Army
Personnel. if accepted, will approximately
be Rs. 225.04 crores for personnel below
offioers’ rank and Rs. 20.39 crores for
officers.

SHRI INDRAJIT GUPTA : The state-
ment says that the Chief of Army Staff is
not the only spokesman for the armed
personnel and that the Pay Commission will
be examining others also in this connection.
Since they have maade this categorical state-
ment that the Pay Commission will be
examining others also, they must have got
the information. I would like to know from
him who are the other psople, what ranking
people, of which designation, are t0 be
examipad in this connection.

SHRI VIDYA CHARAN SHUKLA':
When the Pay Commission was formed, the
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ma tter reparding the armed services person-
nel was slso referred to them, An expert cell
was formed in the Armed Forces Headquar-
ters. All the three Services joined together,
considered this question and submitted their
views to the Pay Commimion. One senjor
officer from each Service was put in charge
of deing this work. I presume that the Pay
Commission would also consult these offi-
cers who were specially put in charge of
looking into this quesdon, and sending
representations and the views of the Servi-
ces to the Pay Commission.

SHRI INDRAJIT GUPTA : What dees
he mean by 1 presume” 7 The statement
says clearly that the Pay Commiseion will
be examining others also,

THE MINISTER OF DEFENCE
(SHR1 JAGJIVAN RAM): The Pay
Commission is likely to visit some of the
units in the forward arcas to see the condi-
tions of work of the jawans and the officers
there, There they may discuss with some of
the officers ot jawans,

SHRI INDRAJIT GUPTA : It b alio
said in the statement that the proposals,
which have been submitted by the Chiefs of
Staff, in particular in respect of the army,
if accepted, will mean an additional expen-
diture, of Rs. 225.04 crores for personnel
below the officers’ ranks aad Rs. 20.39
crores for officers. Apart from the fact
that, since these proposals have been formed
by officers and not by anybody clee, there
may be a possibility of a tower fgure being
put for the Other Ranks dis-prepertionately,
I would like to know whether appearing
before the Pay Commission when the
Government as a whole, in the Home
Ministry or in the Finante Ministry, puts
forward its views before the Pay Commission,
they are golog to opposc these demands or
they are going to support them in the
interest of better comditiens for the urmod
forces.

SHR! VIDYA CHARAN BAUKLA'!
This s u hypothetical guestion and a gues-
tion of poMcy. Normally epeaking, the Pay
Commissiom invites tive viows of authorised
officers of various ministries concerned and
those views are given to the Pay Commis-
slon in acoordance with the decision thmt
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the Government have taken. I think, itis
premature for us to indicate anything. These
are the proposals that have been submitted
10 the Pay Commission and I do not think
that it would be proper for me at present
1o say amything about this.

SHRI S. M. BANERIJEE : 1 would like
to know from the hon Minister whether it
is & fact that the recommendations of the
Pay Commission regarding interlm relief
have not been implemented in full in the
armed forces and that they have not been
given Rs. 13-45 as recommended by the Pay
Commission but some amount has boeen
deducted because they are getting coaces-
sions in rations and things like that,

SHRI VIDYA CHARAN SHUKLA:
1 do not think it really arises out of
this.

SHRI S. M. BANERJEE: This is

about the Pay Commission. Kindly read the
statement. . .

MR. SPEAKER : This is not related,
The Question i sbout the demand for
increase in salaries and allowances for
Army Personnel by Chief of the Army
Staff.

SHRI S. M. BANERIJEE ; You kindly
read the statement. It says :

“In respect of civilian employees, the
Pay Commission invited from Assecia~
tions and Trade Unions of employecs
and from individual Government emplo-
yees memoranda setting out their views
ont the matters covered by the terms of
the reference of the Pay Commission.
‘The personnel of the Armed Forces are
precluded under their terms and tondi-
tions of service from forming Associa-
tions/Unions, They are also not permit-
ted to submit in their individual capa-
clty any memoranda direct to the
Commission. . .”

MR. SPEAKER : Your question Is
unreiated to this,

SHRL S. M. BAMERJEE : It o related,
Adl thase seporis and memorsnda have bees
submitisd to the Pay Comrmesion. 1w
aking & question afising out of the miél
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proposal, Sovaral questions have bean ams-
weved, The entiro question of armed forces
have been referred to the Pay Commission.
My question is whether the interim relief
recommendstion which is also a part and
parcgl of the Pay Commission has been
implemented or not.

MR. SPEAKER : It does not arise out

of this.

You put next question that is in your
name.

SHRI S. M. BANERJEE : All right.

Extension of C.G.H.S. Scheme to
Defence Establishments

*1065. SHRI S. M, BANERJEE : Will
the Minister of DEFENCE be pleased to
state :

(a) whether the Central Government
Health Services Scheme is likely to be im-
plemented in Defence Establishments ;

(b) if so, from which date ;

(c) the reasons for this change over ;
and

(d) whether the views of the All India
Defence Employees Federation have been
ascertained in this regard ?

THE MINISTER OF STATE (DB-
FENCE PRODUCTION) IN THE MINIS-
TRY OF DEFENCE (SHRI YVIDYA
CHARAN SHUKLA): (8) and (b).
C.G.H.8, Scheme has been extended to the
Civilians employed in the Defenoe Establish«
ment at Dethi/New Delhi, Allahsbad and
Bombay with effect from I1st May, 1954,
17th March, 1969 and ist July, 1971 res-
pectively. It is proposed to implement the
Scheme at Meerut, Calcutta and Kampur
during 1971 and at Madras and Nagpur
during 1972-73,

(c) The Schome is being introduced at
various places with & view to provide com-
prehensive medical care facilities. The
alternative system of reimbursement of medi-
cal expenses to. the Central Governmeat
emplm (including Defence civilians) be.

boing expensive to ihe Gevernment,
mwmmmm
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and delays the settlement of reimbursemen’

claims,
(d) No, Sir.

SHRI 8. M, BANERJEE : In the Ord-
nance factories, specially, they have their
own hospltals. But the employees working
ia other places like M.E.S. have to depond
on adlitary hospitals. I would like to know
whether in the absence of the hospitals for
those employees in the Defence establish-
ments, this C.G.H.S, Scheme will be imple-
meated in all the places,

BHRI VIDYA CHARAN SHUKLA :
There is a regular scheme as the hon.
Member knows and, according to that
scheme, these facilities are being extended
in areas where there ls a sizeable concen-
wation of Defence service personnel, In
pursuance of that scheme, I have already
indicated in my main answer the fagilities
that we have provided. As the hon. Member
koows, the Health Survey and Plan Com-
mittee has given a oertain scheme about
extension of this particular scheme and we
are striotly following that., We are aware
of this difficulty and, as pointed out, we
want to extend the scheme during the
Fourth Plan as far as we can.

SHRI S, M. BANERIJEE : I would like
to know from the hoa. Minister whether,
after the implementation of the scheme,
thore will be two schemes in the Defence
sarvioss, the one relating to ordnance fao-
tories where they have got their own hospitals
and the other for those working in other

places.

SHRI VIDYA CHARAN SHUKLA :
Primarily, that is for non-industrial workers®
establishments, For the ordnance factories,
wo have other schemes which work separa-
toly apart from this scheme.

SHRI 8, M. BANERJEE: He said
about non-iodustrial establishments, I would
like to know whether It is meant for indus-
ﬂ!mm.

SHRI VIDYA CHARAN SHUKLA :
In the ordnsnce factories, we will have a
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Saggestions to Tackle Problems of Urban
and Rural Housing

*1067. SHRI K. C. PANDEY : Will
the Minister of WORKS AND HQUSING
be pleased to state :

(&) whether important suggestions were
made in acveral mieetings of the Chief
Ministers of Housing to tackle the problem
of rural housing ;

(b) the salient features of the recom-
mendations made at the meetings ; and

(c) the extent of urban housing shortage,
Statewise and the steps being taken to -over-
come it ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL)" (a) and (b). A
statement is laid on the Table of the
Sabha. .

(c) A State-wisc break-up is a;ot avail-
able. We may have it after the compi-
lation of the census figures. According
to a study, the total urban shortage in
housing was estimated at 119 lakhs at the
beginning of the 4th Plan. .

.

Statement

No meeting of the State Chief Ministers
has so far been held to consider the problem
of rural housing. However, the problem of
rural housing figured prominently in the
deliberations of the last two Conferences of
State Ministers of Housing etc. held at New
Delhi in January, 1970 and at Jaipur in
July, 1970. The major recommendations of
the two Conferences are given in Statements
I and I

No reliable data regarding the actual
shortage of housing in rural and wurban
areas are available. Some data in this re-
gard have been collected during the 1971
Gensus.but it will take some time to tabu-
late and process the same. The Working
Group ¢n Housing for the Fourth Five
Year Plan had, however, estimated that at
the beginning of the Plan period (April,
1969), the shortage of housing in ugban
aréas of the country was of the order of 119
lkh units. N

. Fhe Government have intreduced “the
fllowing social housing schemde- with's: iw-
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te ameliorating the housing conditions of
the persons belonging to lower income
brackets in urban areas of the country :

' Year of intro-
duction

1. Integrated Subsidised
Housing Scheme for
Industrial Workers and
Economically Weaker
Sections of Commu-
nity.

2. Low Income Group
Housiag Scheme,

3. Slum  Clearance/Im-
provement Scheme,

4, Middle Income Group
Housing Scheme.

5. Land Acquisition and
Development Scheme

6. Rental Housing Scheme
for State Government
Employees.

1952

1954

1956

1959

1959

1959

7. Jhuggi and Jhopri Re-
moval Scheme (for

* Dethi).’ 1960

A provision of Rs. 193.27 crores has
been made in the Fourth Five Year Plan
for implementation of various Housing and
Urban Development schemes in the State
séctor, As All these schemes fall in the
State sector, the State Governments are free
to determine the amounts to be utilized out
of the Fourth Plan provision of Rs. 193.27
crores, fot the implementation of these
schemes according to their own requirements
dnd relative priorities for various needs.

The Government have also set up the
Housing and Urban Development Finance
Corporatipn to provide loan assistance to
the State Governments for the implemen-
tatlon of their housing and land develop-
ment programmes, primarily in urban areas
outside the State plan ceiling. A provision
of Rs. 1} crores has been included in the
Fourth Five Year Plan on account of the
equity capital of the Corporation,

Statement 1
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Miaisters of Housing and Urban Develop-
ment held at New Delhi fn January,

1970 ;

L

2

5.

The question of providing house-
sites to landless labour should
be tackled vigorousty ;

State Governments should stady
the scope for allotting house-
sites of landless labour out of
Government land at present
available in and a&round the
villages and should intimate the
resnlt of such study to the Cen-
tral Government ;

The State Governments should
consider the question of confer-
ring homestead rights on land-
less labour who are in tempo-
rary occupation of land as
house-sites through suitable legis-
lation ;

The question of giving assistance
in cash or in the form of
materials to the landless labour
for building a modest home by
them should be examined ; and

The question of transferring
rural housing from the State to
the Central sector and providing
additional funds thereunder
should be examined.

Statement II

Summary of the conclusions reached at
the Jaipur meeting :

(8) Rural

housing  programmes,
epecially the provision of house-
sites for the landless agricultural
labour and construction of
houses for them, should be taken
up on a priority basis. Where
no Government land is avajl-
able, the required land should be
acquired by the State Govern-
ments out of their own resources

(b) In view of the paucity of re-

sources and the magaitude of
lem, rural housing pro-

,ﬂ"q;::my be undettaken
besls of & gigetive appronch,

§3E

)
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instead of dispersing the meagre
resources all over the State.
Bach State should select one dis-
trict for every one crore of popu-
lation, for undertaking an inten-
sive programme of rural housing.
States, etc., having a population
of less than one crore may
select one district each under
this programme,

75 per cent of expenditure re-
quired for the construction of
bouses under the above men-
tioned programme should be pro-
vided by the Central Govemns=
ment as a loan and the remain-
ing 25 per cent should be borne
by the State Government them-
selves, The question of the
subsidy- if any, to be given for
this programme map be examia-
ed later,

(d) By means of a rapld survey of

©

the seclected districts, the State
Governments should nssess the
availability of Government and
other land and the number of
house-sites required, the number
of housey to be constructed, and
the funds required for the pur-
pose. The specifications to be
adopted for the construction of
such houses should also be
determined.

Details as in (d) abould be sent
to the Union Department of
Works, Housing and Urban De-
velopment by September, 1970,
s0 that the matter can be further
examined and appropriate steps
taken urgently.

(f) It will be pecessary to mobilise

additional institutional sources
of finance to meet the require-
ments of the vast programme
onvisaged. This will require
forther study.

ot goowew qtd ;. WSS WgRw,
et #1 o gatww W § wt
wdx § wad § ¥exr oo aw W
gUEe Y I whA N wwrr ak

© O e gk A Y, O ey 7
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R]11. K. GUIRAL : The position of
rurgl hoysing has been very really concern-
cawsing. According to a sample survey,
conducted in 1963-64, it was estimated
that 86 lakhs agricultural workers’ families
in rural areas are jandléss and the pre-
sumption is that almost all of them
are also without sites for their housing.
This is a huge programme and the
Government are really feeling concerned
about it. Some States have taken some
steps, Uttar Pradesh recently, for imstance,
1ssued an ordinance for provision of housing
sites to Harijans. I do not know how much
work has been done in that context as yet,
but the total figure in all the six or
seven States where some work has been
started is very very dismal because the total
number of sites ganctioned in these States
so far arc only 1922 and the problem is
really very gigantic.

st gomerr qi¥ : AT oSN
werTE, N PTG wATT wedr §, WA
og 9% gW SN 9 § § a0
wgem &4 A fear @ wRE ¥
o wW A A N dar g, g W
wfewr § fs w0l v wogdi &1 9w
drwar & wrf wer ¥ f atenr @ e
g1 & miAl ol oAgew ¥ S
agar § & wr wEt @ Q@ aw
qEAM A OHIT 1§ agAw | & fay
fare ¢ 7

it Wrge ®o JuTIw : RET qEAG
FTed & g &, gh I ¥ g g geedt
ol gugw At wreaT Wt W@
f wror gAR ATE HY AT wwET &
w A g ke

wsae wgvaw ¢ I qur & fv oot
afer & T AR g

st wTgo Wo JWTIW : AF A% FrAl
¥7 qTegw §, VT TETGRGE W W 0
w3 gt &, e wrw g v
e ag o gfmw § ﬁwﬂz:
i & fad ot @ @ @iy
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Ol Refineries in Western Region

*1070. SHRI JADEJA : Will the Miais-
ter of PETROLEUM AND CHEMICALS
be pleased to state :

(2) whether Government have any deci-
sion on the sites selected by the Expert Com-
mittee for setting up Oil Refineries n
Western Region ; and

(b) if so, the sites selected ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) A Committec of Experts was appointed
in April 19589 to study the question of
additional refining capacity in the country
and its location. This Committee recom-
mended the establishment of a refinery in
the Notrth-West region. 10C were asked to
prepare a feasibility report for this refinery
indicating therein dlso the advantages and
disadvantages of various possible locations
from the techno—économic angle. The
report has betn received only on Ist June,
1971 and is ufder examination, No
decision in regard to location has yet been
taken.

(b) Does not arise,

SHRY SADEIA : May I kaow from the
hoti, Midster with reference to his statement,

csptcially the lstor part of it, whether 4
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snitable site in Gujarat would be selected
for setting up a refinery utilising the imports
of crude that would be coming to Kandla
port 1

SHRI P. C. SETHI : Various sites have
been examined and from the point of view
of location of the refinery, this will have to
be done not only from the point of wiew of
the availability of crude but also from the
point of view of consumption. It iscasy to
carry crude rather than flnished products
and therefore we will have to locate the
refinery in an area which is having impor-
tance of consumption.

SHRI1 JADEJA : 1 want to know wheth-
er you would consider suitable sile in
Gujarat, because the Committee which had
gone into this had even recommended
Bombay. So, I want 1o know whether you
would consider Gujarat to be a suitable
place or not.

SHRI P.C. SETHI: As far as the
western coast is concerned, there are lot of
refineries. Therefore the finished products
availability is quite enough there. We have
to carry the finished products from Bombay
to narth and nosth-castern regions. There-
fore, the technical advice is that it would
be better to have the refinery logated wery
largely in places whgre the consumption is

MR, SPEAKER : Question hour ower.

SHRI SAMAR GUHA : rase—

MR. SPEAKER : 1 have not agreed
with any of your suggestions,

SHRI SAMAR GUBA: National
copsensys in this matter shauld be ex-
pressed,

ASR. s SPEAKER : 'No, T have not

agreed. with any of your euggestiens, Now,
Call Attention.
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Purchase and import of crude ofl
through a separate company

*1052. SHRI RAJA KULKARNI : wWill
the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether Indian Oil Corporation has
extended its activities to the import of ¢rude
oil and it has registered a separate company
for the same ; if 80, when and the progress
it has made ;

(b) the efforts Government have made
to purchase crude at cheaper prices in the
International macket from the Persian Guif
area ;

(c) the efforts Government have made
to bave its own Indian fleet of tankers for
transportation of imported crude with a
view to reduce the cost of imported crude ;
and

{d) whether Government are considering
the feasibility of pipeine transportation of
imported crode inside our country from
ports to all points of inland refineries fol
reducing the cost of crude ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P, C. BETHI) :
(a) Indian Qil Corporation has eatended its
activities to a limited import of crade oil,
but not separate company has been registered
for the pyrpose.

) Yes, Sir. Government are in corres~
pondence with various parties on the subject
with a view to import crude oil for public
seotor refineries. It is not in public interest
to disclose the nature of this correspon-
dence,

() Yes, 8ir, Two large vesecls have
beeo siready procured for Madras refinery.
Two vessels of the same class are on order
for Coghin refinery. Efforts are being made
to sqpure twio similar vessels for delivery of
crude at the Haldia port. A number of
Indian [leg vesscls have already boen'’
chartssed to she refineries in Bombay and
Vieakbapataam.

(d) Yes, Sir. Governmént are considering
the féasibility of pipe-line transportation .of
imported crude for the one million tenne
capacity at Baraunl and for North Wegt
and Koyali refineries.
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Haldia Fertilizer Project
*1055. SHRI M. K. KRISHNAN:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether the Fertilizer Project at
Hildia has been delayed by more thana
year ; and

(b) if s0, the reasons for the delay ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) and (b). A feasibility report for
establishing a fertilizer factory at Haldia
was received by Government in February,
1970 and is under consideration.

World Bank’s assistance for India’s Fertilizer
Expansion Programme

*1057. SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of PE-
TROLEUM AND CHEMICALS be pleased
o state ©

(8) whether at the instance of the
World Bank, the Fertilizer Corporation of
India has undertaken ‘debottienecking pro-
gramme' with regard to somee  Fertilizer
Units to augment fertilizer production ;

(b) if so, the units the working of
which is being reviewed for this purpose
and estimated increase envisaged ; and

(c) whether the pregramme will get
World Bank sasistance 7

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
() to (c). The question of maximising pro-
duction in the Public Sector Fertillizer Units
was studied by the World Bank who sugges-
ted a programme of debottlenecking at the
Gomkhpur, Namrup and Trombay Units of
the Fertilizer Corporation of India. After
furthur study of these suggestions by the
Corporation and discussions with the World
Bank, Gorakhpur has been selected for
debottlenecking which is being finalised,
This is expected to increase the production
capacity of this plant from 80,000 tonnes to
1,40,000 tonnes of Nitrogen per stonum, In
tespect of the Trombay Unit, debottleaech-
ing will be taken up later, if found feasible,
It is not proposed to pursue debottlenecking
in the Namrup Unit. The question of World
Bank assistance for the debottlenecking .
at Gorakhpur is under discssion with
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Jurisdiction of Internatiomal Clvil Aviation
Organisation Re : overflights lssue

*1058. SHRI RAMACHANDRAN KA-
DANNAPPALLI : Will the Minister of
EXTERNAL AFFAIRS be pleased to
state :

(8) whether India had questioned the
jurisdiction of the International Civil
Aviation Organisation in the recent Come
munpication in Indo-Pakistan dispute over
the overflights issue ; and

(b} if so, the result thereof ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) : (a)
Yes, Sir,

(b) The question will come up before
the ICAO Council meeting on July 27,
1971.

Financial aid for new Health Centres
o rural areas of West Bengal

*1060. SHR1 PRIYA RANJAN DAS
MUNSI : Will the Minister of HEALTH
AND FAMILY PLANNING be pleased to
state :

(») whether any specific approach for
nencssary financial assistaoce to build more
Health Centres in West Bengal has been
made ; and

(b) if not, whe her Government would
assist adequately in making new health
centres in the rural beit of Weft Bengal ?

THE MINISTER OF WORKS AND
HOUSING & HEALTH AND FAMILY
PLANNING (SHRI (UMA SHANKAR
DIKSHIT) : (a) No, Sir,

(b) A statement is laid on the Table of
the Sabha,

Statement

The establishment of Primary Health
Centres was a Centrally aided Scheme up to
the Third Five Year Plan with 759 asis-
tance to State Governments for bulldings
subjects to a limit of Rs, 60,000/— and
Rs. 7,500/— for equipment and 50%, assis-
tance for recurring expenditure subject to a
limit of Rs. 8,500/—, During 1966-67 to 1968~
69 the Central assistance was for cosstruc-

ﬁ'ﬁ“wwm to the above
t.
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Duting the Fourth Five Year Plan there
is no Central assistance for the establish-
ment of new Primary Health Cenires, cons-
truction of buildings and staff-quarters and
avgmentation of staff in the existing Pri-
mary Health Centres. This is now the
responsibility of the State Governments.

However the State Government was
requested on the 27th August, 1970 to see
that all the Blocks should have at least one
Primary Health Centre each and that there
should not be any area left without Health
services by the end of the Fourth Five Year
Plan. The Government of West Bengal
proposed to upgrade 34 subsidiary Health
Centres to Primary Healh Centres and also
to establish "8 new Primary Health Centres
out of 110 Blocks without Primary Health
Centres as on 1.4.1969, before the end of
the Fourth Plan. The State Government
have already established 11 Primary Health
Centres during 1969-70, and 2 during 1970-
71, At the moment there are 97 blocks
without Primary Health Centres.

Ald from Soviet Union for starting Paediatric
and Physiotherapy Wards In the Alleppy
Medical College, Keraln

*1066. SHRI C. JANARDHANAN :
Will the Mmister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether the-Soviet Union has offer-
ed aid in starting paediatric and physio-
therapy wards in the Alleppy Medical
Coliege Hospital in Kerala ;

(b) if so, the aid offered ; and

(c) whether Government have accepted
the offer 7

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : (a) to (c). No offer of aid in
siarting Paediatric and Physiothesapy wards,
in the Alleppy Medical College has besn
received by the Government of India from
the Soviet Unicm. However, a propossl was
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Agency Entrusted with the Task of

Requirements of All India
Institute of Mediea) Sciences,
New Delhi

*1071. SHRI D. K. PANDA : Will
the Mipister of HEALTH AND FAMILY
PLANNING

be pieased to state :

(a) the agency which buys different re-
quirements of Ail India Instisute of Medical

Sciences, New Delhi ;

) whether btk suppties of drugs and
midicines are seldom tested ;
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(c) whether such puﬁnﬂ are often
made from non-manufacturers who function
as intermediaries ; and

(d) the number of tests made in respect
of each product before it is administered ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHR: UMA SHANKAR
DIKSHIT) : (8) The AH India Institute of
Medical Sciences itsell buys ils rpeguire-
ments.

{b) “Random testing" of drugs and
medicines is done by the Dzugs Controlier,
Delhi Administration at his own volition.
Where necessary, he does so at the request
of the ANl India Institute of Medical
Sciences.

(c) Normally, purchases are made only
from the manufacturers or their accredited
distributors. Purchases from non-manu-
facturers are made only in inescapable
situations.

(d) Besides the tests casrried out by the
Drugs Controller, Delhi Admipistration, the
medicines before being administered to the
patient, are checked in respect of any dis-
coloration, presence of foreign hody and
date of expiry. Whenever indicated, sensiti-
vity test is also perfoemed.

Fertiliser Complex in North Area of
‘West Beagal

*1072, SHR1I B. K. DASCHOW-
DHURY : Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased to
slate :

(a) whether in view of larger demand
for fertiliser in North area of West Bengal,
his Ministry has decided to establish & Ferti-
liser Complex in that ares ;

(b) whether sometime back om the basis
of an Expert Committee Report, Planniog
Commission gave its opinion that a Fertili-
ser Project may be established in North
Bengal ; end

(c) if so, tho reaction of Govermmest
thereon ?

THE MINISTER ©OF PETROLELM
AND CHEMICALS (SHR1 P. C. SETHY) :
(») There is no proposal, at present, to
set yp a ferdiliser complex Ja Dlerth
Bengal.
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{b) No, Sir. Government-is np aware
of any Expert Committee report wuuhﬂ
the location of a fertiliser factory.in Nopth
Bengal.

(c) Doces not arise,

Repatriation of Dividends by Pharmaceutical
Firms

*1073. SHRI K.S. CHAVDA : Wil
the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) the number of foreign Pharmaceuti-
cal firms having more than 30 per cent equity
participation, who ha: ¢ repatriated moiey by
way of dividends, royalties and over-
mvoicing during the last three yecars and
money repatriated by each firm;

(b) whether the technical know-how of
tablets, injectables is available m the coun-
try yet expansions have been given to
foreign firms ; and

(c) if so, whether Government intend to
utilise the technical know-how of our coun-
try In this matter ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P, C. SETHI) :
{a) There ase 35 foreign firms having more
than 50% equity participation. This Minis-
try has no information regarding the over-
invoicing by any these firms, Thc other
information regarding repatristion of divi-
dends, royalties, etc. is being collected and
will be laid on the Table of the House in
due course,

() apd (). Technical know-how,
whether available with the aforesaid foreign
firms or the Indian companies, is utiliged to
the fullest extent possible and import of
foreign know-how is restricted only to arcas
where indigenous know-how is not carrsntly
available or is not likely to be avaiable in
the forcseeable future. Each case for ex-
pansion of capacily is considéred on its
merits keeping the national interest in
view

Lom to Trombay Unit of Festiliner
Corporation of Iédia

3074, SHRI RAJDEO SINGH : Wi
the Miniser of PETROLEUM AND
CHEMICALS be pleased to siale : .

() whether Toamisny it of Fersiliner
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Corporation of India has incurred a loss of
Rs. 302.30 lakhs in the year 1969-70, as
against a profit of Rs, 40.46 lakhs in the
year 1968-69 ; and

(b) if so, the reasons behind this short-
fall of Rs. 342,76 lakhs within one year of
rroduction ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) Yes, Sir.

(b) The shortfall was due to a number
of causes as indicated below :—-

(i) Shortfall in production resulting

in lower contribution to fixed
expenses,

(ii) Increase in the price of DAP,
Potash, Sulphur, Packing
materials, Bags and Electricity
rates and other items of
materials and their consump-
tion.

(iii) Shortage of finished stock of
Urea and complex Fertilizers.

(iv) Increased expenditure under re-
pairs and maintenance, freight
and handling and other fixed ex-
penditure.

(v) Past period adjustments like in-

. crease in price of Naphtha,
adjustment of material issued
etc,

Statement made by U.N. High Commissioner
for Refugees regarding situation in
Bangla Desh

*1075. SHRI N. N. PANDEY : Will
the Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether U.N. High Commissioner
for Refugees, Mr. Sadruddin, has given his
assessment as appeared in various papers
that the condition of Bangla Desh is return-
ing to normal ; and

(b) if so, the action taken by Indian
Government to refute this ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) : (a)
According to subsequent press rcports, U.N.
High Commissioner for Refugees has denjed
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having said anything about conditions in
East Bengal returning to normal,

(b) The fact that refugees continue to
arrive in India and the total, as on the 8th
July, 1971, ss 67,33,019, is convincing proof
of the fact that the situation in East Bengal
is far from normal.

Sinking of Indian Naval Ship

*1076. SHRI A. N. CHAWLA : Will
the Minister of DEFENCE be pleased to
stale :

(a) Whether a naval ship having a
complement of 3 officers and 30 sailors sank
on the 19th June, 1971 about 250 miles east
of Madras ;

(b) if so, whether the causes of the
accident have been ascertained ; and

(¢) whether any of the persons have
survived and if so, the number thereof and
whether any compensation has been given
to the families of the deceased ?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM) : (a) to (¢). INS
AJIT sank about 250 miles east of Madras
at about 4 P, M. on the 19th June, 1971
when she was being towed by INS MAGAR
from Port Blair to Vishakhapatnam vig
Madras. There were 3 officers, 25 sailors
and 1 civilian on board, Rescue operations
were carried >ut by 3 Naval Ships and 1
Air Force Dakota, and 18 survivors (1
officer and 17 sailors) were picked up. 11
persons (2 officers, 8 sailors and 1 civilian)
are presumed dead by drowning. The ques-
tion of paying appropriate pension to the
families of the deceased is under examina-
tion. A Board of Inquiry is investigating the
circumstances in which the tragedy occurred.

Legion of Merit Award to Chief of
the Air Staff

*1077. SHRI BIRENDER SINGH RAQ :
Will the MINISTER OF DEFENCE be
pleased to state :

(a) whether the Air Chief Marshal
P. C. Lal, Cheif of the Air Staff, has been
awarded the Legion of Merit by the Govern.
ment of U S.A. ; '
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(b) if so, whether the award has been
accepted by the officer ; and

(c) the policy laid down by Govern-
ment of India for acceptance of foreign
awards by Defence Services Officers ?

THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM) : (a) to (c). According
to existing Government orders, Government
servants are not permitted to accept any
foreign awards and decorations. On the
request of the Embassy of the United States
of America, the Government of India, after
taking into account all the surrounding
circumstances, agreed, as a special case, (o
the proposal of the Government of the
United States to confer the ‘Legion of Merit’
on Air Chief Marshal P, C. Lal, DFC,
Chief of the Air Staff of the Indian Air
Force, during the course of his recent visit
to the United States. Accordingly the award
given by the Government of U. S. A. was
accepted by the officer.

Blackmarketing in Blood in Delhi

*1078. SHRI JYOTIRMOY BOSU :
SHRI H. M. PATEL :

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether Government have seen
news-paper reports about widespread black-
marketing in blood in Delhi ; and

(b) if so. the steps taken
regard ?

THE MINISTER OF WORKS AND
HOUSING AND HFALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : (a) Yes.

(b) So far as Central Govt. hospitals
in Delhi are concerned, they have their own
Blood Banks and are able to meet the
demands in full out of their own stocks.
Professional donors of blood are paid
directly at the prescribed rates and no
donor whose health is below par in any
respect is accepled as a donor.

in this
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Pending Disciplinary Vigilance Cases

4469. SHRI SOMASUNDARAM : Will
the Minister of WORKS AND HOUSING
be pleased to state :

(a) whether a large number of Discipli-
pary Vigilance cases are lying pending with
the Department of L, & D, 0., C, P, W, D,

-

'v
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C. C. P, & 8. which were initlated prior to
st January, 1965 ; and

() if so, the number theseof, and the
sction being taken by the departmeats to
scttie these cases 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRII, K. GUJRAL): (a) No. Only
five disciplinary vigilance cases initiated
prior to the Ist January 1966 arc pending in
the Central Public Works Department. No
such case is pending in the offices of the
Land and Development Officer and the
Chief Controlier of Printing and Stationery,

(b) Five cases as mentioned above.
These cascs are at different stages of proces-
sing. Necessary steps as are required in the
circumstances of the individual cases are
being taken to expedite their disposal.

Recruitment of C. P. W, D. Assigtant
Executive Eogineers and Assistant
Engineers

4470. SHRI SOMASUNDARAM : Will
the Minister of WORKS AND HOUSING
be pleased to state whether C. P, W. D, in
consultation with Union Public Service
Commission has decided to stop recruiting
Assistant Executive Engineers and Assistant
Engineers through Union Public Service
Commission, with a view to redress the
grievances and to keep up the gemeral
morale of the available Departmental Engin-
eers who are equally qualified and better
experienced ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL) There is no proposal
to abolish direct recruitment in the grade of
Assistant Exccutive Eagineer (Junior Class
). A proposal for holding in abeyance
direct recruitment at the level of Assistant
Engineer (Class [1) is under consideration.

Earnlags by Mazagon Decks, Bembay
and Garden Reach Workshop,
Calcutta

4471, SHRI DEVINDER SINGH
GARCHA : 'Will the Minister of DEFENCE
be pleased to state :

(n) whether the Mamgm Docks,
Pombay sod Garden Resch Werkshop,

to the exteat of
repaur work

Calcutta earn annual
Rs. 3 to 4 crores by
of ships ;

(b) if so, the actual amount earned
at these ports during the year 1970 ; and

(¢) the names of other ports in the
country where such repairs work are under-
taken ?

THE MINISTER OF STATE
(DEFENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA) : (a) and (b). Maza-
gon Dock Lid. Bombay and Garden Reach
Workshops Ltd. Calcutta, together, earn
about Rs. § to 6 crores annually from ship
repair work. Their total ecarnings from
Ship repair for the years 1968-69, 1969-70
and 1970-71 were Rs. 552.82 lakhs, Rs.
518 62 lakhs and Rs, 609.64 lakhs (provisio~
nal), respectively.

(c) Apart from Bombay and Caloutta,
some ship repair work is also undertaken at
Visakhapatnam, Marmogoa and Bhavnagar,

Survey of Blind Persoss

4472. SHRI DEVINDER SINGH
GARCHA : Will the Minister of HEALTH
AND FAMILY PLANNING bs pleased to
state :

(a) whether a survey recently conducted
has revealed that every third blind person in
the world is an Indian ;

(b) the name of the agency which con-
ducted this survey ;

(c) the total number of blind persons in
India on the basis of that survey ;

(d) ihe major causes for the blindnes
of s0 many persons in the country ; and

(¢) the names of the States which have
comparatively more blind persons ?

THE MINISTER OF STATE IN THE
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(& The of blipdness
India aré “T..-'E?,’m.. malfpox, 3: long
deficiencies, contract, glaucoma,

injuries,

(&) 'ﬂ# survey gonducted by the lndisn
Ceungil of Medical research reyealed that
the State of Mysore has a comparatively
larger number of blind persons (2.40 per
cent), followed by Assam (1.54%), Madhya
Pradesh (1.50%), Mabarashtra  (1.38%),
Gujarat (1.24%) and Orissa (1.23%).

Manufacturing of Self Pregnincy Testing
Kits

4473, SHRI GANGA REDDY : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether Government arc aware that
a self pregnancy testing kit has been invented
by an American firm ; and

(b) whether Govmx;lem are thin:khls of
manufacturing such kifs to supply them to
family planning clinics ?

L]

» THE MINISTER OF STATE IN FHE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D.P. CHATTOPA-
DHYAYA) : (a) Government are not aware
of any such testing kit.

(b) Does not arise.

Coloured Cards for Family Planning

1 ] ¥

4474, SHRA DEVINDER SINGH

GARCHA : Will the Minister of HEALTH

AND FAMILY PLANNING be plessed to
state :

whether Health Ministry has designed
wlo(::?cd cards for those who adopt methods
of family planning ; and
®) ;f;o,ménuiﬂ features thereof ?
sfﬁ IN ﬁm
PLANNING (SHRE f'r "A'
nnm;m a) gad b’
wu those , of

quwwwwqms
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i the matter of alier-care and they and
their children will be given priority in tegard
to facilities for treatment at Primary Health
Centres, hospitals, dispensaries, maternity
homes, etc,, the State Governments have
been requested to issue idemiity cards
accordmg to the following tolour schemes (—

Red—to the males who have undergone
vasectomy operation.

Orange—1to the women who have under-
gone tubectomy operations.

the women who have been
given TUCD insertion

Blue—to

Grey—to persons using conventional
contraceptives,

Appointment to Auctioneers in the Ministry
of Defence

4475. SHRIMATI SAVITRI SHYAM :
will |h; Minister of DEFENCE be pleased
to state :

(a) the names of the approved auctio-
neers appointed by his Ministry for the
disposal of their surplus and salvage stores
in the Ministry and the M E.S. region-wise
and the dates of their appointments ;

(b) whether these auctionpers are appoin-
ted from the approved pannel of the D.G.S.
and D §

(¢) the names of auctioneers who are
still continuing in the above two Defence
Establishments though they have since been
removed from the D.G.S. and D, for mal-
practices ; and

(@) il so, the reasons for their conti
nuance ?

THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM) : (a) A statement giving
the required information is attached here-
with.

(b) It is verified at the time of the

sppoiatment that the suctipneer is on the
approved pancl of the D@GS and D.

(©) and u(:)wnﬁ: gfumﬂt: it being
sscdriained o Table of
thep Mbuws,
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.S‘mmaf
Region Name " Date of
Appointment
Calcutta 1. Mesars B. Lal Brothers 23-5-195]
2. Mesars Egbert Andrew’s Auction
and Fummiture Mart. 1s7-1964
3, Messrs Dharam Pal Chadha & '
Sons (for North Bengal only) 4-6-1969
Kanpur 1. Messrs P, Stanwill & Co. 24-5-1951
2, Messrs Dharampal Chadha &
Sons 2-10-1957
3. Messrs B, Dadabhoy 24-5-1951
4, Messrs Roopji & Sons 1-9-1969
5. Messrs Dherumal Kapur & Sons 1-2-1955
6. Messrs Gopichand & Sons 17-3-1951
7. Mesars Gulab Rai & Sons 7-8-1969
Bombay 1. Messrs Gandhi & Co. 23-5-1951
2, Messrs Bennet & Co, 30-6-1959
3, Messrs R, S, Gravenson and Co. 21-5-1951
4. Moessrs Shankar Ramchandra &
Bros. ! 21-5-1951
5. Messrs Chandramani & Co. 27-11-1970
Madras 1. Messrs Murray & Co. 20-9-1969

Acute Shortage of Drinking Water in

SHRI N. K. SANGHI :
SHRI BISHWANATHA JHUN-
JHUNWALA :

4476.

Will the Minister of HEALTH AND
FAMILY PLANNING be piéased ‘o state :

(a) whether Western Rajasthan is expe-
nenéing acute shortage Of° drikking water
while hundreds of tubewells sunk by the
Central Tube-well Organisation are lying
idle and that no steps are taken to cnergise
tmmmormmmmm
authorities and the people of the arca, with
the result that people of Barmér and Jeisil-
mer area are obliged to consume dirty water;
and

(b) what arrangements are made or
will be made for supply of drinking water to
the chronic famine-prons areas 7

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A K. KISKU): Y&
and (b). The information is being co
ted abd will be 'lald on Htémleo!“&
Subha, *

ir

Accumulation of Jamana Sand by M/s
Abdul Majid Param}it Singh at Okhala
Point, Delhi

4478. SHRI ACHAL SINGH : Wil
the Minister of WORKS AND HOUSING
be pleased to state:

(a) whether M!? A,bdnl Mayjd Paramyjit
Singh hive acc lg Jamuna sand bet-
ween 80,000 to 1, .thckbndofmdn
Okhla point. Delhi.

b) the frm ot mulate
uo.émm 10 Tt high aG one bt ;

(c; il'».tlnmronhe high nﬂw-
mulstion 7
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THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL) : (a) The accumula-
tion of sand may be between 50 and 60
thousand truck loads.

(b) Thete is no provision under which
such a limit may be prescribed,

(c) The question does not arise.

Aliotment of Khasras to M/s. Abdul
Majid Paramjit Singh

4479, SHRI ACHAL SINGH: Will
the Minister of WORKS AND HOUSING
be pleased to state :

() whether certain Khasras have been
allotted to M/s. Abdul Majid Paramjit Singh
for quarrying Jamuna sand at Okhla point,
Delhi ;

(b) if so, the number and the names of
the Khasras ;

(c) whether M/s, Abdul Majid Paramjit
Singh have beea quarrying sand beyond the
Khasra aliotted to them ; and

(d) i o, the reasons therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUIRAL) : (a) Yes,

(b) Kbasra No. 323 of village Okhia
and the land between spurs Nos. 1-9 in the
bed of the river Jamuna falling in the
villages of Okhla and Jasola.

(©) No.
(d) The question does not arise.

Auctioniug of Residential and Commercial
Plots in Chandigarh

44%. SHRIA. N VIDYALANKAR :
Wi the Minister of WORKS AND HOUS-

JULY f2, 191
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(b) whether the Chandigarh Administra-
tion has completely ignored the protests
lodged against the Government policy of
auctioning smaller plots ; and

(c) whehter Government are prepared
to review the policy and if so, in what
manner 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUIRAL) : (a) No.

(b) and (c). In view of the difficulty
experienced by the poor sections of the
population in purchasing land in open auc-
tion or renting private houses, the Adminis-
tration bas schemes for the allotment of
plots on predetermined rates and for cons-
truction of cheap houses to cater to the
needs of persoms belonging to the low-in-
come group.
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Epldemic of Eye Discase

4482, SHRI T, BALAKRISHNATAH :
SHRISAMAR GUHA :
SHRI SAT PAL KAPUR :

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether the Ceatral Government arc
aware of the eye discase that is rampant in
the cities, viz.,, Madras, Bombay, West Bengl
and Delhi ; and

(b) what steps Government have taken
to prevent further spread of the epidemic
to other places 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P, CHATTO-
PADHAYAYA) : (a) Yes.

(b) The Director General of Health
Services has issued necessary guide-lines to
the State Health authorities in regard to
symptoms, epidemiology, treatment etc. in
respect of the discase, Guide-lines in regard
to ‘Do's and Don'ts’ for the prevention of
the discase have also been ciroularieed for the
beaefit of the public through the media of
the Press, the Cinema, Propaganda Vans etc,
The State Governments are also taking
requisite meatures for the treatment and
prevention of the disease.
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4484, SHRI P. GANGADEB : Will
the Minister of WORKS AND HOUSING
be pleased to state :

{a) whether Govermment are considering
a radical ro-thinking on Jhuggi-dwellers and_
the homeless in Delhi and in other metro-
politan cities ; and

(b) if so, the new changes likely to be
decided upon 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI L K. GUJRAL) ; () and (h). So
far 8 the jhuggi dwellers in
Delhi are concerned, there is a Jhuggl and
aod Jhongri Removal Scheme under which
alternate accommodation is provided to
them when their Jhuggis ace taken up for
clearance. This scheme is under review,
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The jhuggi dwellers and the homeless in
Metropolitan™ and othef ‘towns ent' avail
themseives of the bedefit of the varous
housing schemes (Low Income Group Hous-
ing Scheme; Middie Income Group Housing
Schems, Integrated Subsidised Housing
Schemé for Industrial Workers and Ecorfomi-
cally Weaker Sections of the Commamity,
Slum Clearance Scheme and the Night
Shelters built under this schéme, etc.)
sponsored by Government of India which
are being implemented by the State Govern-
ments, Government have no other new
scheme under consideration for these

pérsons.

Political Propaganda by Certain Foreign
Embassies and Missions in India

4485 SHRI PRABODH CHANDRA :
Will the Mimster of EXTERNAL AFFAIRS

be pleased to state :

(a) whether Government are aware that
certain foreign embassies and missions in
our country are downg political propaganda
by 1ssuing advertisements in different papers
about the political mo¥ements and lesders
of the country ,

(b) whether in certain cases, the propa-
ganda against other countries which are
very friendly with India, is carried on ; and

(c) if so, what steps Government pro-
pose lo take td eurb sudh pabfibity 2

THE DEPUTY MINISTER IN THBE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): '(a)
and {b). Foreigh Missions m ¥ddha have
generally conformed to the norms dald down
by the Government of India in vegard &
publicity materials issued by them. How-
ever, Government are aware that advertise-
ments nsetted In Yddian hewsppers t the
Consulate General of the DPRE have, i
some cases, contamed criticisms of countries
friendly to India,

(c) The Ministry of External Affairs
has drawn the attedtion of the DERK
Consulate-Genériil to thé impropriety of
criticising  countries friendly 6 Todid:' The
Consulate-Géneral hate dssrived vl fint thiy
would abide by estabflificd " diftoniiti
practice in soch matterd.
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() FhT gFT F WA AGAF
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Indian Medical Students Studying
Abroad

4487. SHRI M. KATHAMUTHU :
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state :

(a) the number of Indian students study-
ing abroad for medicine at the M. B. B. S.
level and Post-Graduate level ;

(b) whether even today Post-Graduate
degree in Medicine like F.R.C.S., M.R.C.P.
and M.D. or U.K. are preferred over
corresponoing Post-Graduate degree of India;
and -

(c) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (a) According to the infor-
mation available as on 1-1-1970, the total
number of students/trainees who went
abroad for higher studies in medicine was
750. Separate figures in respect of students

ASADHA 21; 1893 (S4KA)
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studying abroad at the M.B.B.S. and Post
Graduate levels are not available.

(b) No.

(c) Does not arise.

Evacuee Patients from Bangla Desh

snffering from Wounds caused by
War Weapons

4488. SHRI S. C. SAMANTA : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) the number of evacuee patients
coming from Bangla Desh and so for admit-
ted into the hospita's in West Bengal in-
cluding those set up temporarily in the
border areas who have been found to be
suffering from bullet-wounds or wounds
caused by war weapons ;

(b) what number has succumbed to the
wounds ; and

(c) what number is still under treat-
ment ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU): (a)
1,144 (upto 4th July. 1971).

(b) 42.
(c) 14l.
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Agreement made by Seuthers Petro-
Chemical Industries Corporation
with Forelgn Firms

4490. SHRI KRISHNA HALDER:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state ;

(a) whether there was any agreement
signed between the Southern Petro-Chemical
Industries Corporation of Madras and the
Toyo Engineering Corporation, Tokyo, Japan
for Rs. 12 75 crores ;

(b) if s0, the main features thereof ;

(c) whether the Sonthern Petro-Chemical
Industries Corporation alrcady entered into
an agreement with the Power Gas Corpo-
ration of England with regard to this;
and

(d) if so, the maln features thereof ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) to (d). The Southern Petro-Chemical
Industries Corporation have entered into the
following contracts :

(i) With Toyo Engineering Corpo-
ration of Japan for the supply
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1,600 tonnes per day and for a
DAP plant of a capacity of 500
tonnes per day ;

(ii) With Power Gas Corporation of
U.K. for the supply of ammonia
plant of a capacity of 1,100
tonnes por day.

The above meantioned contracts are sub-
ject to approval of the Government of India
and the respective Governments of Japan
and UX. and also of the Industrial Deve-
lopment Bank of India. The terms thercof
cannot be disclosed.

woitww yrgizw wrte, wame W
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Setting up of Industries for Manufacture
of Polythess

4493, SHRI D. K. PANDA : Will the
Minister of PETROLEUM AND CHEMI-
CALS be pleased to state :

(a) whether Government have taken any
decision for establishment of three industries
for manufacturing Polythene in different
States in public or private sector ;

(b) if so, the number of such industries
proposed to be set up and the names of the
States ;

(c) whether clearance by the Develop-
ment Commissioner Small Scale Industries
has been given for the proposed industries
‘n Orissa ; and

(d) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH) :
(a) and (b). Low density Polythene Resin
is being manufactured by two companies—
M/s. Alkah and Chemical Corporation of
India Ltd. (West Bengal) and M/s, Union
Carbide India Ltd. (Maharashtra); and
High Density Polythylene Resin by one
company—M/s, Polyolefins Industries Ltd.
(Maharashtra),

A letter of intent has been issued to
M/s, Arvind Mills Ltd. fcr the manufacture
of 40,000 tonnes/annum of low density
Polythene Resin in Gujarat. Besides,
Government is also considering a proposal
to set up another 40,000 tonnes/spaum unit
for the same item in the public sector in
Gujarat.

(c) and (d). No unit is planned to be
set up in Orissa A unmit of viable size for
the manufacture of polythens has to be
mtegrated with a Naphtha Cracker Complex
and requires heavy investment which far
exceeds the limit for the small scale sector,
No clearance is therefore necessary from
the Development Commissioner of Small
Scale Industries,

Insuficient stock of Antl-Pello Vaceine in
Delhl

4494, SHRIT.S. LAKSHMANAN :
SHRI O, CHITTIBARU :

Will the Mijn of HEALTH AND
FAMILY PLANNING be pleased to state ;

{8) whethgr his aention hes been Jrawy  this

to a néws item in the Fimes of Indiz dated
the 11th June, 1971 regarding insufficient
stock of anti-polio vaccine in Delhi ;

(b) whether the stocks have now been
replenished aod the number of childrea so
:andimnuniand fnto these anti-polio vaccine ;

(c) what particular measures have been
taken in regard to environmental clean-
liness, sale of exposed and rotten food-
stuffs 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (a) Yes.

(b) The stock of anti-polio vaccine has
been augmeated. More than 1.5 lakh of
children have been immunised upto 28-6-1971
and more and more children are being
covered every day.

(c) The Municipal authorities have
undertaken measures to improve the envi-
ronmental sanitation like removal of gar-
bage, elimination of breeding places of flies,
intensive drive against hawkers selling ex-
posed food material. etc,

Instaliation of Mahatma Gandhi's Statue
at India Gate, New Delhi

4495. SHRI1 R. N. BARMAN :
SHRI MUHAMMED SHERIFF:

SHRI S. M. KRISHNA :

Will the Minister of WORKS AND
HOUSING be pleased to state ;

(a) the reasons for not installing
Mahatma Gandhi's statue at India Gate,
New Delhi go far ;

(b) whether the Committee headed by
Gajendragadkar to select the model has not
approved any model so far ;

(c) if so, the names of the sculptors,
State-wise who produced these models and
the reasons for their rejection ;

(d) whether Governmeat are thinking
to hold a global competition in this connec-
tion ; and

) W ap, what are the mala fowtyres of
@ MT"P Wres
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THE MINISTER OF STATE IN HTE
MINISTRY OF WORKS AND HOUSING
(SHRI I K. GUJRAL) : (a)to(c). The
maquettes for the statve of Mahatma
Gaadhi to be installed near India Gate,
submitted by S/Shri C. Kuar, Caicotta,
Sankho Chaudhuri, Baroda, Ram V. Satar,
New Delhi, P. Dass Gupta, Celcutta,
Ramkinkar Vaij, Santiniketan, Sadashiv
Sathe, Bombay, B. Sanyal, Dethi and Kewal
Soni, Delhi, were not found suitable for
erecting a national memorial in honour of
Mahatma Gandhi by the Committee headed
by Dr. P. B. Gajendragadkar,

(d) No such decision has yet been
taken.

(e) Does not arise,
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Consumption of Petrol

4499, SHRI BHUVARAHAN : Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state the annual
total consumption of petrol in the country ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
The totul conmsumption of petrol (motor
gasoline) in the country during the year 1970
was 1411.0 thousand tonnes.

Detection of Thefts at 1.0.C. Installation
at Rajbandh (West Bengal)

4500, SHRI BHOGENDRA JHA :
SHRI INDRAJIT GUPTA :

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state ;

(a) whether on the 27th October, 1970,
it was detected at Rajbandh installation of
Indian Oil Corporation Limitea (Marketting
Division), Eastern Branch, that the Tank
Truck No. WBK 6231 of M/s. Premier
Transport Company was taking 950 litres of
Petroleum products in excess in each tip ;

(b) whether during the last two years,
this excess loading caused a loss of above
four lakhs of litres to the Indian Oil Corpo-
ration ;

(c) whether this continued even after
detection and even now the same contractor .,
is permitted to do the job through other tank
tracks ;

(d) if replies to the above are in the
affirmative, the action taken against the
contractor and officers concerned ;

(¢) whethér about 90 per cent of the
transportation job has beea handed over to
private contra~tors ; and

() if so, whether it is proposed to do
away with the system of contractors and do
the job deparimentally ; if not, the reajons
therefor 7

THE MINISTER OF PETROLBUM
AND CHEMICALS (SHR! P. C, SETHI) :
() Yes, Sir. . P

T oo
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(b) A2 per the information available
with the Indian Oil Corporation, the excess
product was carmed by this truck from the
date the revised calibration certificate was
fssued by the Weights and Measures Inspec-
tor, Unit No. 4. On its basis, this tank
truck operated at Rajbandh installation on
ten occasions. The maximum possible loss
has thus been estimated as 9.5 Kilolitres on
5 loads of Motor Spirit and 5 loads of High
Speed Diesel Oil.

(c) and (d). The contractor has been
warned that in the event of any future
repetition, IOC will take sterner action
against him. The proven value of the
product overcarried has also been recovered
from him, IOC has been asked to hold
enquiries to determine the lapses ; if any,
on the part of its officers.

(¢) The exact percentage of transporta-
tion jobs handed over to private contractors
varies from time to time, depending upon
the availability of rail transport. It is only
the difference between the total product
requirements and what can be moved by
rail, that is entrusted to private transport
contractors.

(f) The departmental system is relatively
costlier and therefore it is mot proposed
to do away with the system of contractors.

Scholarship to Students of Medical
College, Tripura
4501. SHRI DASARATHA DEB :

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state

(a) whether any stipend is being given
to Tribal students of Tripura for studying in
Moedical Cqlloges ; and

(b) if so, the number of recipients and
the amount given to each ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P, CHATTQPA.
DHYAYA) : (8) and (b). The information
is being collected and will be laid on the
Table of the Lok Sabha.

Benofit of ad-boc Increase in Pension of
Re-Employed Defence Personmel

43502. SHRI M. M. JOSEPH : Wiil the
Mintster of DEFENCE be pleased to
state -

* () whether the Dolenoh personnel, whey
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re-employed, 4re not getting the bénefit of
ad hec increase on their peasions ;

(b) whether the above category of the
personnel are not getting their dearness
allowances on pay plus pensions ; and

(c) if so, the reasons therefor ?

THE MINISTER OF DEFENCE (SHRI
JAGIJIVAN RAM) : (a) No, Sk, they are
not getting the benefit of the ad koc incréase
on pensions, the reason being that the
re-employed military personnel are in receipt
of dearness allowance.

(b) No, Sir. They are paid dearness
allowance on psy plus pension except for
that portion of pension which is ignored
for the purpose of fixation of pay on re-
employment.

(c) As the portion of pension, which is
ignored, does not eater into calculation for
fixation of pay, the question of allowing
dearness allowance on pay so fixed plus
entire pension including the portion of it
which is ignored, does not arise,

Statement made by U. N. High Commiss-
loner for Refugees Re : Réturn
of East Beagnl Refugédes

4503. SHRI B. S. MURTHY : Will the
Minister of EXTERNAL AFPAIRS be
pleased to state :

(a) whether the United Nations High
Commissioser for Refugees said on the ISth
June, 1971 at Calcutta that an orgsmisation
would soon be established to help the return
of East Bengal refugees ;

(b) whether he discussed the ‘matter
with the Government of India : and

(¢) if so, the main features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (m)

Government has scen press reports to this
effect.

(b) and (). The U. N. High Commi-
stioner for Refogees said that his osganisa-
tion would be willing to help in working out
the modalities for the retam of the refugees
and that he had purscaded the Pakistani
authorities to allow a representative of the
UNHCR to be located at Ducea. ‘He did not,
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however, give any details as to how exacly
this conld help the return of refugees to Etast
Bengal. It was pointed out to him that the
mere preseace of a UNHCR man at Daoca
would not induce the refugees to go back.
What was necessary was that conditions
should be created in East Bengal for the safe
and early return of refugees under credible
guarantees.

Allotment of Quarrying (Sand) in
Delhi To M/s Paramjeet Bingh
Niamtullah

4504, SHRI ACHAL SINGH : Wil
the Minister of WORKS AND HOUSING
be pleased to refer to the reply given to
Unstarred Question No. 2084 on the 14th
June, 1971 and state:

(a) the circumstances under which M/s
Paramjeet Singh Niamtullah Delhi are allo-
wed to continue the right of quarrying
beyand 25th May, 1970 f.e., after the five
years ;

(b) the reasons for blocking two other
points of quarrying out of three points ; and

(c) the name of the person involved
for cansing pecuniary loss of royalty to
QGovernment and raising the cost of building
material, . ¢, sand in this Capital city due
to blocking the two quarrying points ?

THE MINISTER OF STATE IN THE
MRSTRY OF WORKS AND HOUSING
(SHRII. K. GUJRAL): (a) They have
not been allowed to costinue. They have
claimed that the period of lease should
start only after the availability of & passage
to the sand area and the matter is under
consideration.

(b) The Madanpur Khadar poiat is
blocked becausa there is no passage to the
sand area except through the land of some
private owners, who do not allow samd to
be taken through their land. In regard to
Jetpur, there is mo pucca road to the sand
area. Further, the Jotpur Gram Panchyat
did not lease dut the ‘quarrying fights,

(¢) No one is rosponsible and there
hins Bdén tio lows to GoVentrieat, Okhla has
Incgt deposits of sand and the requited
sand is being quacried from there,
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Off Deifling Operutiony MNear Kanjari
Village in Gujarat

4505. SHRI PRAVINSINH SOLANKI :
Wil the Minister of PETROLEUM AND
CHEMICALS be pleased 1o state :

(a) whether some oil drilling operations
are goifig on near Village Kaojari of Anand
Taluka in Gujarat State ;

(b) if so, the result thereof ; and

(¢) whether any name has been given
to the site of this Oil Exploration ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHR1 P. C, SETHI) :
(a) Oil drnlling operations are going on
near Village Kanjari in Gujarat.

(b) and (). Three Wells have been
drilled in tr.at area upto now. Two of these
have proved dry and the third one is being
tested. These have been named as Vaso-East-
1, Chaklasi-1 and Vaso-East-2, No name has
been given to the entire site as yet, as an
oilficld has not been discovered in this area
8o far,

Absorption of Tax increase by Manu-
facturers of Soap

4506, SHRI JADEJA : Will the Minister
of PETROLEUM AND CHEMICALS be
pleased to state :

(a) whethzr Government have taken up
the question of absorbing tax increase with
the r1anufacturers of soap such as Tatas,
Swastika, Palmolive and Modi, as they did
in the case of Hindustan Levers ; and

(b) if so, whether these manufactusers
have agreed to absorb the tax increase ?

THE DEPUTY MINISTER IN THE
MINISTRY oF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH):
(a) Govérnnient have discussed the subject
with the Indian Soap and Toiletries Makers
Association (TSTMA), which represehts the
organised sector of the Soap industry,

(b) ISTMA has assured the Govern-
ment that their members are not inchéasing
the prices of Oirbolic Soaps, imchiding
Lifebuoy soap, the price of which had beea
increased by the manufacturer, following the
adiitiohal exciée fovy of May 28th, 1971, Ta
tegard 1o toilet soaps the price has boen incre-
ased to the extent of the additional duty, by
ahout.2 paise per aaike. In luxury add'‘perfu-
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med soaps the price incréase i comnected
with the extent of the levy.

It is pointed out that there is mo statn-
tory ptics comtrol on soap, though price
are discussed with Governmeat by

the organised sector before being acted on.

Review of policy regarding Sino-US Relations

4507. SHRIM. M HASHIM : Will
the Minister of EXTERNAL AFFAIRS be
pleased to state :

(8) whether the U.S.A. in its review of
policy towards China has consulted the
Government of India ; and

(b) if so, the reaction of Government
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
No, Sir,

(b) Does net arise,
Oll siractures found in Gajarat

4508, SHRI M, M, HASHIM :
SHRI P. GANGADESB :

Will the Minister of PETROLEUM
AND CHEMICALS bc pleased to state :

(a) the total number of oil wells dis-
covered by the Oil and Natural Gas
Commdssion in Gujarat during the last three
years ; and

(b) the towal expeaditure incurred om
the exploration of these wells ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C, 8ETHI) :
() During the last three years (1968-89 to
1970-71), the Oil and Natural Gas Com-
mission discovered oil in 145 wells drilled
and tested in Gujarat.

(b) The total expenditare incurred on
the drilling of these wells was of the order
of Rs, 19 crores.

Remordtion of 'Works and Housing Minister's
Yodtn fn Nirusan Bhiavan (New Delhi)

4505, SHRT NFHAR LASKAR :
SHRI MURAMMED SHERFFF:
SHRI §. M. KRISHNA :
Will the Minister of WORKS AND
HOUBING be pleased to state ;

(=p wimther ¢tho .sttedtion of Govern-
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ment has been drawn to the prees report
that renovation of bis room in Nirman
Bhavan bas cost rupees one jakh ; and

(b) if so, how far this is cerrect 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUIRAL) : (=) Yes, Sir.

(b) It is incorrect. In fact no expendi-
ture was incurred on reno /ation of Minister,
room. However, actual expenditure as
under was incurred :

(i) A visitor's room has been provided
for use of visitors of the Minister’s
Minister of State and Secretary at
an expenditure of Rs, 4,000/-
approximately.

(ii) A bathroom has been provided close
to the Minister's room. The cost
of this is about Rs, 11,000/- only.
The cost is higher than normal
because of the location of the bath-
room at some distance from the
water pipes and the sewage mains,
The bathroom is accessible to
visitors and other officers also.

Loan facilities to Doctors settied down in
Rural Areas

4 10. SHRI MADHURYYA HALDAR:
Wwill the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether Government have any plan
to help the Doctors settled down in villages
to comstruct small houses and dispemsaries
to serve the people ;

(b) if so, the main features thereof ;

(¢) whether Government had asked the
public sector Financial Institutions to give
loan facilities to these doctors ; and

(d) if so, the decision taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA): (a) to (d). All public sector
banks have formulated . schemes to extend
credit facilities to self-employed persons and
professionals, Doctors are covered under
the category of professiopals, Some of the
banks have formulated specific schemes for
assisting doctors to purchase equipment as
well as to set up clinics both in urban and
rural areas. The banks consider all opers-
tionally viable proposals from professionals
including doctors for financial nesistance,

JULY 12, BN

Written Answers %
‘frYw’ Wy war JweT fmTw

4511. sit gew W woaw : W
wrew Wi ofeere frtom woft o
TR W I W fip

(%) fegem v fafw &
fecha a§ 1968-69 Wit 1969-70 ¥
T frad ‘frdw’ @k ;

(@) af@m frdoe # sraEEamy
®! dmd g faelw ad 1071-72 ¥ vg-
arr: feed Fade’ aamd s ; e

() wrg a¥ ¥ Frges aur arfig-
s wrent X weer-wen frey frdw’
R ST R § 7

ey Wi gfcare fadtwa weraw
# treq welt (st Ao dto wEdanam) ¢
(%) WX (). fgrgeame deww fafade d
yark, 1969 ¥ ey g firar ar
1969-70 % gw firmrex 6.275 w3F
frQet %1 Fearew fear waT AT 1971-
72 % wwaw 9 w7y AW W SrEA
s w7 frarc )

(w) wrar & 1971-72 % 13 sqw
frdy g af? oy o wlt waf ¥
wraEes dEt § s 9wy
frdw ¥ o

W € Je-Ivergea & wraied
wmfugn wacka gtawiee wos &
at § qrfeeam wr wrdy

4512. st gwm wrwEEW : WT
foiwr ot g aor o woT w3 s

(%) = afeerr Wi ¥ widw,
1971 & ¥¥ wTOT ®1 ST TP AR
fear a1 fs arer feaer v & 39-gor-
v ¥ srafwn ¥ o wafaga e
gefet aw o § ; o

(@) afc gt, M1 s8 @ g A



n Written Awxwers ASADHA 21, 1893 (SAKA) Written Answers b

w gfaferr § olX wORT A wEwr
fadw vk & farg war St A g 2

fekm dwrem o gu-AaR (W QX
are feg) : (¥) wifeer et 7 10
W1 11 s, 1971 Y €@ 96 A T
wa< qETien & d )

(w) 7 o frrare W aRragd
wrd o1 Wfs e ¥ fadw wene
® gawr gro R @ AW ¥ @ Wl
faar

Extension of ‘Lal Dora’ in Villages
of Deilbl Unlon Territory

4513. SHRI N. S. BISHT : Will the
Minister of WORKS AND HOUSING
be pleased to refer to the reply given to
Unstarred Question No. 1401 on the 7th
June, 1971 and state :

(a) the names of villages whose case is
beiny considered for extension of ‘Lal Dora’
as also the additional area to be covered
under this extension of ‘Lal Dora’ in each
case ;

(b) the time likely to be taken in com-
pleting the action in each case ; and

(c) the number of families likely to bo
benefited thereby ¢

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI L K. GUJRAL) : (&) A list is laid
on the Table of the House. [Placed in

Library. See No, LT—644/71].
(b) About one year.

(c) This will be known only when the
actual work of allotment starts.

Allotment of land ¢o Coaperative House
Ballding Secieties i Delhi

45]4. SHRI N. S. BISHT : Will the
Minister of WORKS AND HOUSING be
pleased to refer to the roply given to Starred
Question No. 307 on the Tth June, 1971 and
stats ;

(») the names of Cooperative House
Pujiding Soqigties which bave besn aliotied

developed/undeveluped lands in Delhi/ new
Delhi and the respactive localities where
land has been allotted as alsp the area of
land allotted to each of them, sepra-
tely ;

(b) the names of Cooperative House
Building Societies being considered for
allotment of land under the Group Housing
Scheme ; and

(c) whether any more Cooperative
House Building Socicties are to be consi-
dered for allotment of land, and if so, their
names and other details ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) - (a) Statement laid
on the Table of the Houwe. [Placed in
Library. See No, LT—645 [71),

(b) Statement laid on the Table of the
g?im. [Placed in Library. See No. LT—645

(c) Yes, Sir.48 more House Building
Cooperative Socicties have been registered
on Group Housing basis as shown in State-
ment laid on the Table of the House.
[Placed in Library. See No. LT—645 [71]
Besides, the Samrat Ashoka Cooperative
Building Society will also be allotted
developed and after their own land s
aoquired.

Check on aliotment of laad to Jhuggi
Jhonpri dwellers in Delhi

4515, SHRI N.S. BISHT : Will the
Minister of WORKS AND HOUSING be
pleased to stato :

(8) whother Government have carried
out any scrutiny or cross scrutiny to verify
that allotment of land in lieu of any Jhuggi
isnot claimed by more than one person
in one family in Delhi ;

(b) if so, whether any cases have come
to the notice of Government where more
than one member of a family have claimed
allotment of land or the same member of 5
family has claimed allotment of land more
than once with fake names. and the nature
of action taken against them ;

(¢) if not, the ressons for not
ing swoh scrutiny whea a large uﬁ?{
jhuggies have boen emerging in  Delhi/New
Delhi and thero is a large number of per.
sons who do not own any howse ; and.

(® the o veps taken by Gove,
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ment to check aliotment of land to persons
whose cases are not genuine and who try
to deceive Government with profiteeriag
motives ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I, K. GUJRAL): (a) Necessary scro-
tiny is conducted at the time of clearanee
of squatters from the sites and before mak-
ing alternative allotment in the “‘resettlement
sites”’,

(b) No case has come to the notice of
the Government where allotment has been
claimed by the same person in a fake name.
However, a number of cases come to notice
where members of the same family claim
separate allotments, and in all such cases,
thorough scrutiny is made to ensure that
only the adult married members are given
separate allotments, provided such members
are living in separate jhuggis before clear-
ance,

) and (d). Inview of the reply to
part (a) of the Question thess do not
arise,

Bonus paid te D. D. A. employces

4516, SHRI N. S, BISHT : Will the
Minister of WORKS AND HOUSING be
pleased to refer to the reply given to
Unstarred Question No, 1428 op the 7th
June, 1971 and state :

(a) the annual rate of bonus paid tg
employees of Delhi Development Authority
during the last three years, as also the total
amount paid to them, category-wise, during
the last three years ;

(b) the number of plots auclioned by
D. D. A. during each year, the size of plots
s0 auctioned in each locality, as also the
minimum and maximum rates at which
plots m different localities have been auctio-
ned ; and

(c) the specific steps being taken or
proposed to be taken by his Ministry to
ensure that D. D. A. does not auction maxi-
mum numbes of plots with a visw to earn
more profit for disbursement bonus to ite
employees ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSNG
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(S8HRI I, K. GUIRAL) : (s) The informs~
tion is as under :—

Year Rate Amount (in lakhs)
Rs.
1967-68 49, 0.84
1968-69 129, 6.60
196979 199 15.66

The bonus is not paid category-wise but
according to the provisions of thc Bonus
Act, 1965 and various instructions bearing
on the subject.

(b) Statement is laid on the Table of
the House. [Placed in Library. See No. LT—
646 [71].

(c) The question docs not arise for the
reason that the sale proceeds of residential
plots are not taken into consideration for
the purpose of paying bonus to the staff,

Allotment of plots by D. D. A. to
Low/Middle Income Groups

4517. SHRI N. S. BISHT : Will the
Minister of WORKS AND HOUSING be
pleased to state :

(a) the number of residential plots of
land allotted by D. D. A, to the low and
middle inccrre group people  during each of
the last thiec years, the names of colonies/
areas where these plots are located along
with their number cach area ; and

(b) the steps taken or being taken by
D. D. A. to ensure that maximum number
of plots are allotted to low and middle
income group persons 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
\SHRI 1. K, GUJRAL) : (a) 813 plots (628
plots have been allotied in Pankha Road
and 185 in Rohtak Road Residential Sche-
mes) under middle income group, No allot.
ment has been made during the last three
years under Low Income Group.

(b) Itis the policy of Gowarnment to
dispose of developed land by auction except
in cases such as those of the low and
middie income groups which fall in the
excepted calegories, They are allotted residen-
tial plots at predetermined rates (based on
cost of acquisition and development etc.) by

domw of ioty. Simultmasousty. with dgvelep,-
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ment of plots for auction, the Deitf Deve-
lopment Authority are also developing plots
for allotment to the low and middle income
groups. Besides, the tenements built by the
Delhi Development Authority are aliotted
only to persons belonging to low and middle
income groups.
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Manufacturers of defective Chymicals

4522, SHRI ESWARA REDDY : Will
the Ministers of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether a large number of chemicals
manufactured in India have been found
unsuitable for scientific research ; and

(b) if so, the action Government pro-
pose to take against the firms which produce
gefective or sub-standard chemicals ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH):
(a) No such reports have been received so
far. The Indian Standard Institution (1SI)
drafts standard specifications for a number
of chemicals manufactured in the country.
ISI specifications give guarantee for their
quaiity.

(b) Does not arise,

Novel Housing Schemes for Low and
Middle Income Groaps in Delbl

4523. SHRI S. A. MURUGANAN-
THAM : Will the Ministes of WORKS
AND HOUSING be pleased fo state :

(a) whether he hs§ wggnted a  fow
vpovel housing sehemea” K
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Devglopment Authority for the benefit of
low and myiddle income groups ;

(B) if s, what are the schemes suggest-
od ; and
' (¢) whether the Delhi Development
Authority has acoepted these schemes ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL): (a) Some new
schemes have been suggested.

(b) -The schemes are as under ;

(i) Construction of houses for Central
Government employecs who are
due for retirement within a
period of 10 years ; and

(ii) Schemie for rental housing for
the general public in Delhi.

(c) Dctails of the schemes are being
worked out,

Docymentaries in Fllm and
T.Vs. In Foreign Countries
Regardng Bangla Desh
Happenings

4524, SHRI BISHWANATH JHUN-
JHUNWALA : WH the Minister of
EXTERNAL AFFAIRS be pleased to state :

(a) whether with a view of apprising
the worfd about the genocide perpetrated
by the Pakistan military Janta in East
Bengal, Government have arranged for show-
ing of documentaries fllms and T.Vs. in
forelgn epuntries ; and

(b) if so, the names of the ecountries
with whom such agrcements have been
reached and the outcome of this ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
and (b). Yes, Sir; a oumber of documen-
taries and new films around the world haye
been shown on this subject. It was pot
necessary to have any specific agreements
with anyone for this purpose.

Eradication of Malaria in Rajasthan

4525, SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of
HEALTH AND PAMILY PLANNING be
pleased to state :

{8) whether as & result of discusslons

fhe Dethi hold with the'Gfivefamens of Rajasthan, the
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Central Govwernment bave finalised any
scheme for giving assistahde to e Btate
Government for eradicating Malaria in the
State which has become viruleat ; and

(b) if so, the main features of the
Scheme ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU) : (a)
and (b). The position of eradication of
Malaria always remaias undet review. In
this context supply of insecticides under the
National Malaria Eradication Programme
was discussed by the Director of Health
Services, Rajasthan, with the Additional
Director General of Health Services and
Director, National Eradication Programme
oa the 3rd June, 1971,

National Malaria Eradication Pro-
gramme is a Centrally Sponsored Scheme.
Matcrial and equipment are supplied to
various States free of cost under this scheme
according to a specific pattern.  In addition,
subsidy against the entirc operational cost
over and above committed level of expendi-
ture of the State Government is given 43
ways and means advances.

Move to stop U.S. Arms Aid to
Pakistan made by Chairman of
Home Committee on Asian
Affairs

4326. SHRI RAMACHANDRAN
KADANNAPPALLI : Will the Minister of
EXTERNAL AFFAIRS be pleased to state :

(a) whether any move to stop 1U.S.
arms to Pakistan until the Pakistan Govern-
ment takes steps to relievé the sufferthgs in
East Bebgal was mate by the Chdirnian of
the Home Committee on Asdan AfWabd on
the 16th June, 1971 ; and

(b) if so, the main particulars theteof
and the reaction of that Government there
to?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTBRNAL AFRFAIRS
(SHRI SURENDRA PAL SINGH): &)
Congressman Cornelius E. Gallagher, Chair-
™an of the Asien X Pucifc AMfais Sub-
Committee of the U8 Mouse Foréipn Refi-
lions Committee, gave detalls in the "US

House of Representatives on the 17¢h June,
1971, of his BN to amend thé Foreign
Assittante Act of 1961 éo suspend all assis-
tance to the Government of Pakistan,

(b) The particulars of the amendment
were ;

(i) All military, economic or other
assistance to the Government of
Pakistan, all sales of mikitary
equipment and all sales of agri-
cultural commoditics (whether
for cash, credit or by any other
means) under the Foreign Assis-
tance Act or any other Act
should be suspended

(i) The President of the US.A,
should take measures, as mmy
be necessary, to ensare that no
military equipment provided by
the Government of USA to any
other country shafi bé transferred
to the Government of Pakistan,

(f) This policy should continue
until it is confirmed that inter-
pational inspection teams have
ascertained that the Government
of Pakistan is co-operating fully
in allowing the situation in East
Pakistan to return to a reason-
able stability and that refugees
from East Pakistan in India have
boen sllowed to retorn to their
homes and reclalm their lands
and properties,

The official thinking of the US Govt.
does not appear te bo entirely on the above
lines at present.

U. N. Disaster Rolief Centre

4527. SHRI RAMSHEKHAR PRASAD

SINGH :
SHRI P. GANGADESB :

Wi the Minister of EXTERNAL
AFFATRS be pleased to state :

(8} whether Secretary<Goncral, 17 Thauit,
has suggetted that the United MNations DI-
aster Relief Centre be set up to speed up
ant fnbrove nternafioha! ald it casés of

() whether India  has. supparted in
gétting this proposal sccspted in the United
Nations ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL BINGH): (a)
Yes, Sir.

(b) The Sccretary-General has submitted
his proposal in a recent report prepared
pursuant to General Assembly resolution
2717 (XXV), which requested him to make
recommendations on, inrer alia, the most
appropriate means to strengthen further the
capacity of the United Nations relating to
natural disasters, including organisational
arrangement for the permanent office in the
United Nations Secretariat responsible for
the co ordipation of action relating to
natural disasters, epidemics, famines and
simular emergency situations, India sup-
ported that resolution. The Secretary-
General’s present proposal, which will come
up for detailed discussion at the next session
of the General Assembly, is presently under
the Government’s consideration.

Discontentment amongst the Staff of
Director General of Ordnance
Factories over Transfer of
Equipment Unit to
Kanpur

4528, SHRI S, M. BANERIJEE : Will
the Minister of DEFENCE be pleased to
state :

(a) whether serious discontentment pre-
vails amongst the staff of Director-General,
Ordnance Factories regarding the transfer
of Equipment Unit to Kanpur ;

(b) if so, the steps taken by Govern-
meat ; and

(c) whether this move is likely to cost
the Government more 7

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE MINIS-
TRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA): (a) Protests and
objections have been reccived by the
Government from Employees’ Association of
the Diregtor General Ordnance Factories
Headquanters Office.

(b) Shifting is being done on voluntary
basis and those who do net move will ot
be retrenched but it is proposed to retain
::: on supernumerary bash at Cal-
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{c) Expenditure commensurate with the
pocogsity to move has beemfis to beo in-
curred,

Coastraction of Government Quarters in
Maaipur

4529. SHRI N. TOMBI SINGH : Will
the Minister of WORKS AND HOUSING
be pleased to state :

(a) whether Government of Manipur is
considering the construction of new Govern-
ment quarters in view of the increasing need
for accommodation of Government
officials ;

(b) the number of houses proposed for
construction and the sites chosen ;

(c) whether particular areas in Imphal
have been chosen for development as resi-
dential colonies ; and

(d) if so, what are those ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I, K. GUJRAL) : (a) to (d). {nfor-
mation is being collected and will be placed
on the Table of the House,

Provision for Personal Orderlles to Higher
Officers of Defence Services

4530. SHRI C. JANARDHANAN :
Will the Minister of DEFENCE be pleased
to state :

{(a) whether higher officers in Defence
Services are provided with persopal Ordecr-
lies ;

(b) whether Government are aware that
such personal Orderlies bave to work as
cooks and domestic servants ; and

() if s0, whether Government intend to
put & stop to such practice ?

THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM) : (a) Orderlies are pro-
vided to Commissioned and Junior Com-
missioned Officers In  war establishinents
and to some extent in peace establish-
tents.

(b) Officers are not suthorised to uti-
lies orderlios as oooks and persosmel em-
vanis. Py
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(c) Instructions are issued from time to
time emphasising proper use of orderlies.
Complaints about violation of such instruc-
tions are examined and suitable action is
taken.

Hwy wyeat vt ofiqt w qrEe
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Paymest of City Compensatory Allowance to
Amxilinry Alrmen .

4532, SHRI PHOOL CHAND VERMA:
gﬂl the Minister of DEFENCE be pleased
state :

(2) whether the Auxillary Airmen called
Up for regular service with the Indian Kir
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Force from the Railways doring the Emer-
gency 1962 were not paid the City Compen-
satory Allowances at the Civil rate in contra-
vention of Section 29%(2) of the Reserve
and Auxiliary Air Force Act, 1952 ; and

(b) if so, the reasons therefor ?

THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM) : (a) There has been no
contravention of Section 29(2) of the Reserve
and Auxiliary Air Force Act, 1952, which
relates to pay and allowances during the
period of training onlv. In the case of Civil
Government servaats, who were members of
the Auxiliary Air Force and who were called
up for active service, all local and compen-
satory allowances, were regulated in accor-
dance with the Air Force Pay Code as laid
down in Section 29(1) of the above men-
tioned Act, The; were also made eligible
for hazard pay, high altitude allowance,
field area concessions and other benefits
peculiar to Air Force Service, in accordance
with Air Force Rules.

(b) Docs not arise.
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Revolving Fands In the States for Acquisition

and Development of Ladd for Usan
Expansion

4534, SHRI K. C. PANDEY : %41l fhe
Minister of WORKS AND HOUSING be
pleased to state :

(a) whether on the recormendafions of
Main Working Group on #Hdaith séd Ustean
Development, a huge sum had been alo-
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cated in the Fourth Plan for giving loans
assistance to the State Governments for
setting up revolving funds for acquisition
and development of land and for urban
expansion ;

(b) if so, the amount allocated to U.P.
and its distribution district-wise ; and

(¢) the principles on which district-wise
aliocation was made ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI L K. GUJRAL): (a)to (¢). The
Fourth Five Year Plan does not specify any
amount (8) to be given as loan/assistance by
the Centre to the State Governments for
setting up revolving funds for acquisition
and development of land and for urban ex-
pansion. From the beginning of the Fourth
Five Year Plan, Ceniral financial assistance
to State Governments, including Uttar
Pradesh, is given in the shape of “block
loans™ and “block grants” for all the State
Sector schemes taken together, The amount
js determined each year after taking into
account the size of the annual Plan, avail-
ability of resources etc. No amount of the
Central block assistance is relatable to any
specific scheme or head of development. The
State Governments are free to allocate the
block Central assistance to various schemes
asd projects ineluded in their Plan on the
basis of their own requirements and priori-
fies. In addition, loans from the Life
Insurance Corporation of India are also
made available to the State Governments
every year which can be utilised for acgui-
sition and development of land and also
for housing in urban areas.

Abocations of funds for utilisation in
various Districts of a State is the concern of
the State Governments.

Recrultment of Local Persons in Fertilizer
Factory at Gorakbpur

4535, SHRI K. C. PANDEY : Wwill
the Minister of PETROLEUM AND
CHEMICALS be pleased to state ;

(a) whether some criteria have been lald
down for recruitment of local persons in the
Fertilizer Factory at Gorakhpur ;

{b) ¥ 8o, the criteria laid down ;

(¢} whether any complaints werk recel-
ved for non-observance of the recrudtment
seitecis ; and
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{8 if so, how it was dealt with ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) and (b). The Gorakhpur plant of Ferti-
lizer Corporation of India is also governed
by the recruitment and promotion rules of
the Corporation. These rules inter alia
provide for recruitment to Class III and
Cluss IV posts at Gorakhpur through the
local Employment Exchange so as to faci-
litate recrutment of local people to these
posts. A directive has also been issued to the
Corporation for reservation of vacanciss for
Scheduled Castes and Scheduled Tribes in
accordance with the existing policy of
Government

(c) and (d). Complaints, whenever re-
ceived by Government are duly examined
and action as appropriate, is taken. Similar
action is also taken by the FCI in rpespect
of the complaints received by the Corpo-
rgtion.

Financial Assistance for Drinking Water
in Urban Areas of Uttar Pradesh

4536. SHRI K.C. PANDEY : Wil
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(8) whether the Government of Uttar
Pradesh have asked for any special financial
assistance from the Central Government
during the last three years to solve the pro-
blem of drinking water in urban areas ; and

(b) if so, the main features thereof and
the action taken by Government ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU) : (a)
and (b). Infcrmation is being collected and
will be laid on the Table of the Sabha when
received,

Advertisements of North Korean Cousulate
General against Courtries friendly to
Indiy

4538, SHRI PILOO MODY : Will the
Minister of EXTERNAL AFFAIRS be
pleased to state whether the advertisements
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): Yes,
Sir. The attention ef the Consulate-General
of the Democrptic People’s Republic of
Korsp has been drawn to the impropriety
of criticising countries friendly to Indis.
The Consulate-General of DPRK has assur-
ed ug that they would abide by established
practice in such matters.

Policy of North Korea Re : Shuo-Indlan
Border Dispute

4539, SHRI PILOO MODY : Wil
the Minister of EXTERNAL AFFAIRS be
pleased to state the known or declared
policy of the Government of North Korea
in regard to the India-Communist China
border dispute ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : In 1963
DPREK had publicly oxpressed support for
China on the India-China Rorder question,

Adjustment of Cost of Exploration and
Expleratory Wells with the Income of
Cwade Oll and Gas from Gujarat
and Assam States

4540. SHRI D. D. DESAI: Will the
Minister of PETROLEUM AND CHEMI-
CALS be pleased to state :

(a) whether the cost of exploration and
exploratory wells in areas other than Gujarat
and Assam are adjusted against income from
crude oil and gas from Gujarat and Assam ;
and

(b) if so, the basis of the calculation of
the cost of gag charged by Oil and Natural
Gas Commission from Gujarat State ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C, SETHI) :
(a) Yes, Sir. The cost of -exploration,
including exploratory Wells, in the various
arcas in the country where Oil and Natural
Gas Commission conducts its operations, are
réoovered over a period of 15 years. from
the income derived by the Commission from
the sgle of crude oil and natural gas from its
varlops flelds including those in Gujarat
ang Amam,

() The calculation of the griee of
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natural gas from Ankieshwar/Cambay fields
of Oil and Natural Oss Commission from
1ts consumers in Gujarat, is based on the
findings of Dr. V. K. R. V. Rac’s Award on
the subject. In other cases, the price was
negotiated by ONGC with the respective
cOnsumers,

Supply of cooking gas to States Capitals
by Oil Companies

4541, SHRI D, K. PANDA : Will the
Minister of PETROLEUM AND CHEMI-
CALS be pleased to state :

(a) whether all Capitals of States are
supplied with cooking gas by Oil Companies;
and

(b) the names of the State Capitals still
without such gas ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C. SETHI) :
(a) No, Sir,

(t) Kohima, Agartala, Imphal, Dadrs
Port Blair, and the Laccadives.

Medical Colleges for Throacic Surgery

4542. SHRI D. K. PANDA : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) the names of Medical Colleges in
India where students can do post-graduate
throacic surgery ; and

(b) the names of the colleges where
facilities for students to study open-heart
and cardio vasecular surgery in their post-
graduate studies exist ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : () According to the informa-
tion available with the Government of India,
Post-Graduate training in Thoracic Surgery
is being imparted at the following medical
colleges :

1. Christian Medical College, Vellore.

2. Madrmas Medical College, Madras,

3. All India Institute of Medical
Sciences, New Delhi.

4. K. G's Medical College, Lucknow.

5. Post-graduate Institute of Medical
Education and Resoarch, Chand)-
gach,
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(b) The information is being collected
from the State Governments and will be
placed on the Table of the Sabha.

Primary Health Ceatres in Development
Blocks

4543. SHRI V. N. P, SINGH : Will
the Minster of HEALTH AND FAMILY
PLANNING be pleased to state :

(8) whether Government intends to open
one Primary Health Centre in each Develop-
ment Block ;

(b) if so, the how many Development
Blocks of the country Primary Health Centre
has not yet been opened ; and

(c) the names of such Development
Blocks in Uttar Pradesh ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU) : (a)
Yes,

(b) 308 blocks (as on 31-12-1970)

(¢) The information is being collected
and will be laid on the Table of the Sabha
in due course.

Aid to Co-operatives and House Building
Socleties through Revolving Fund of
Rs. 200 Crores

4544, SHRI B K. DASCHOW-
DHURY : Will the Mimister of WORKS
AND HOUSING be pleased to state :

(a) whether Government have any
definite scheme to help rural and urban
population to construct their own houses
through co-operatives or any such Associa-
tions formed by them ;

(b) wbether Urban and Rural Housing
Corporation can offer financial assistance to
co-operatives and House Building Associg-
tions in rural areas and in small towns and
if so, the terms and conditions of the same ;
and

(c) in what way the revolving fund of
Rs. 200 crores can oome to the aid of
building their own houses schemes for the
urban and rural population ?

THE MINISTER OF STATE IN THB
MINISTRY OF WORKS AND HOUSING
(SHR1 I K. GUJRAL) ! (a) The variouy
Social Housing Schémes offer a number of

incentives fo hplp the population to centy
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truct their own houses through ¢oopecatives.
These dre tisted below :

L. Integroted Subsidised Housing Scheme
Jor Industricl Workers and Economically
Weaker Sections of the Cammunky.

() The quantum of loan assistance
admissible to cooperatives of
industrial workers is 65% com-
pared to 509 admissible to the
employers, This is in addition
to 259 subsidy admissible (in
respect of houses constructed by
Housing Cooperatives on co-
tenancy basis).

After excluding 657 as loan and
259, as subsidy, the balance of
109 which constitutes the
worker's own share of the cost
has been permitted to be drawn
from the worker's own Provident
Fund Account as a non-refunda-
ble advance.

Factory establishments registered
as cooperative societies are
allowed financial assistance om
the same pattern as cooperatives
of industrial workers.

The mode of disbursement of
loans to the cooperatives of
industrial workers is much more
liberal. They are allowed 333%
of the amount at each of three
stages viz., acceptance of terms
and conditions, on reaching
plinth level of construction and
on reaching roof level of cons-
truction. Compared to this,
no assistance is allowed to the
employers on acceptance of
terms and conditions of loan.

@ii)

(iii)

(iv)

#. Low Income Group Housing Scheme :

The State Governments have
been urged to give preference to
cooperatives in the matter of
disbursement of loan funds.

2, Village Hausing Profects Scheme :
This scheme also envisages
preference to cooperatives in
regard to grant of loans. Pro-
motion to cooperatives for the
mamufacture of building material
isalso an importagt fostury of
fhe Schome,
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4. Muddle Income Group Housing Scheme

It is open to the State Govern-
tnents to earmark adequate funds
and to give preference to co-
operatives,
S. Land Acquisition and Development
Scheme :
It is open to the State Govern-
ments to allot developed plots at
concessional rates to housing
cooperatives making up the
difference from out of the profits
made from the sale of land to
commercial or other interests as
permissible under this Scheme,
(b) and (c). The objects of this Corpo-
ration are, no doubt, comprehensive enough
to cover rural housing also. However, in
view of the constraints on its resources, the
Corporation is likely to confine its activites,
to assistance to State Governments, statutory
housing boards/authorities, municipal corpo-
rations etc,, primarily to relieve the housing
shortage in urban areas, in particular in the
metropolitan cities, were such shortage is
more acute thea elsewhere.

Increase in Number of Hospital beds in
West Bengal

4545. SHR1I B, K. DASCHOW-
DHURY : Will the Minister of HEALTH
AND FAMILY PLANNING be pleased to
state :

(a) whether Government have decided to
increase the number of hospital beds in
West Bengal to meet pressure on hospitals
arising out of Bangla Desh evacuees :

(b) whether the Government of West
Bengal has sent any schemis to  his Ministry
to increase hospital beds for border districts
of West Bengsl and the details of the said
scheme ;

(c) whether the increase of 300 hospital
beds for the district of Cooch-behar has been
finally sanctioned ; and

{d) if so, the main features of the
scheme for Cooch-behar with the amount
sanctioned for the purpose ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU): (a)
and (). The Govprament of West Benga)
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have submitted a scheme costing Rs. 628.87
lakhs for the provision of health relief
measures for evacuees from Bangla Desh.
This scheme imter-alia provides for the
opening and maintenance of 2,700 additional
beds in hospitals and health centres in
border districts of State. The details of the
proposal for providing additional beds are
given in the attached statement.

JULY R, ¥
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have acoorded sdministrative approval to the
construction of =new permasest type of
structure for the accommodation of 2,700
additional beds in 43 Ftate bospitak and
health centres in the border districts, at a
total estimated cost of Rs. 98,28,000/- i.e. at
the rate of Rs. 3,640/ per bed, out of which
360 beds will be located in the district of
Cooch-behar.

(c) and (d) The State Government
Statement
(a) Nor-recurring :
Rs. in lakhs
(i) for a purchase of equipment, furniture, etc, for 27.00
2700 beds (@ Rs. 1,000 per bed.
(ii) For provision of specialised services
(In 25 selected institutions) 17 50
() X'Ray services @ Rs, 50,000 per
imstitution Rs. 12.50 lakhs |
(b) Laboratory services (@ Rs. 5,000
(Microscope  and  Rs, 125 lakhe |
other  equipments) b
per institution. |
(c) E.C.C. arrangements(@ Rs. 15,000 J
per institution. Rs. 3.75 lakhs
(ili) For construction of semi permanent structures
(@ Rs. 2,640 per bed 71,00
(iv) For construction of staff quarters 126.37
(v) For provision of tents, sanitary arrangements
etc, 10.00
(These will be necessary till the construction of
strustures is completed)
(vi) Cost of purchase of 16 ambulances(@Rs. 36,000
per ambulance 5.76
Total (a) Noa-recurring 258,03
(b) Recurring :
Rs. in Lakhs
(1) For 2700 beds 108.00
Staff, medicines, contingencies, ctc,
@ Rs. 4,000 per bed.
For staff @ Rs, 2,200 per bed Rs, 59,40,000
For medicines, contingencies
@ Rs, 1,800 per bed Rs. 48,60,000
(2) For 16 ambulances 248
(a) For staff (drivers, cleaners etc,) 1
@ Ra. 12,500 p.a.—HRs. 1.84 lakhs '
(b) For maintenance (petrol, repairs, $
contingencies, ctc.) |
(@ Rs. 4.000-—edach—Rs, 0.64 lnkbs J
Totsl {b) Reécurring 110.48
Totail {a) and (y) 368.51

i
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faeeit # wegTl &1 T

4546. =Y wxa faw Ay w1
Tareen A3 afcare fratwa 9= ag aam
FI Far F40 &7 :

(%) #ar faeat ¥ zq ad g=gq &
ufag So@ g@a &  gfwam-aEsg
drifear &7 @ § ;

(@) afz gi, @ za#1 AFa & o3
FHFR 4 AT FEARET 1 g #H W
14 91 fowadr gaufr @9 #7 7€ & 7K
TF a7 afeam frger

() faeeft & g wrdt & STATUHT
FAAE 67 919 & arage o wvgdl &
gﬂﬁﬁﬁfaagérgirrmﬁ%mmgé

(7) afz g, @ &1 @ ¥ W
qeaqes § A1 q61E F g9+ #§ 3061 gaR
F fad #1§ srdardt 41 & ; 7%

() afz g, & vaa gex a9 0
g7

e Hire afeae fAasw wene
# Sradt (st go ®o fag) .
(%) et @Y gg afadt #®
aeg 1 gfg & ary # wArae oAl H
AT gir g | AMAR 93 q9f ®G &
AT g1 ST & I 94| %I F WA
Q7 & qgw wegRl £7 gear § gfy g
AT g | 39, faeelt H oty =7  F5
wafear T A& war 2 |

(@) ardt saT gU el 9T W@l
wsgR qar g @t & fafwr sifasm
g AiF T7 Iarat & faa famar g
arat Ay qamt =1 fggFma s wafwar
AT Sarat & iy @rd w0 1971-72
¥ =7 F1at & fao faeelt Aa< famw oK
A% ooy quamfasr & #wa: 17 aF
A 1T 5 A TqT FT UG @& AT
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qfF carig frral & meawa smAATT
AnT @At # wafar fAgEw w1 w1
IS &7 ¥ 781 &1 @r 8, gafay I
ITAT I & Harar T 491 F fau
UF FIFAT THT FA &7 TEAE@ 8 | 3H
AT § ATEFET TG JHEA {27 A AT
e fAFTaT & TTI% #1 g4 & arg
fafga & 1

(7) wsEX F 97 ST AT TR,
we q4r a8 9t #1 &F § fwra 9 8
& v afrez graeg & aa: faedt £ g0
¥ agdt g€ wrardt 7R wafaga afeqq
§ qifady a7t sraafeq sraear 9 faeedt o
Fogdl ¥ FeTd AT 59 AHEAT T AR AT
sifear @t faar 1

() =X (o). TSI F oA
AqF AT § Tl F qrarae@m # g8
F AR 7=z 9 fAgaar sear faeedt
7z fare, 7€ fget aae arfasr, a3
o §ar 4 fafwsa eqrd@vn fasad £
foredardy & | wrgw gar & 5 37 fasal
ZIY ATEIATF VFATH & I I AT 73

g

Commissioning of Durgapur Fertilizer
Project

4547, SHRI RAJDEO SINGH : will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether as envisaged in the Annual
Report of 1969-70 of the Fertilizer Corpora-
tion of India Limited the Durgapur Fertilizer
Project was to be commissioned by beginn-
ing of 1971 ;

(b) whether now after already being
postponed for one year, the Project has been
commissioned or not ; and

(c) if not, the reasons for the delay ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI P. C, SETHI) :
(a) Yes, Sir.

(b) Durgapur has already entered the
pre-commissioning stage and trial runs in
some sections have also started,
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(c) The commissioning of the trisl runs
was delayed from the beginning of 1971 to
the middle of 1971 mainly due to (i) delay
m the receipt of indigenously fabricated
equipment, (ii) delay in receipt of replace-
ment for some of the lost/short landed
items of instrumentation, pipe fittings,
valves, etc. from abroad—now expected in
July, 1971 and (iii) constant labour problem
at site particularly amongst the labour of
the contractors and at the fabricator’s work-
shop.

Clashes between the Pathan and Punjabl
Employees of High Commission of
Pakistan

4548. SHRI BISHWANATH JHUN-
JHUNWALA: Wil the Minister of
EXTERNAL AFFAIRS be pleased to
state :

(a) whether reports of clashes between
the Pathan and Pnnjabi employees of
Pak High Commission in India has been
reported ;

(b) if so, whether all such acts conform
::!; the norms of diplomatic bebaviour ;

(c) if so, whether Government of India
have protested against this ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
Yes, Sir.

(b) No, Sir.

(c) At these are happenings within the
premises of a foreign diplomatic mission,
no action has been taken by Government.

Talks held with Swiss Ambassmador

regarding Repatriation of Imdian
Staff from Dacca

4549, SHRI RAMACHANDRAN
KADANNAPPALLI : Will the Minister of
EXTERNAL AFFAIRS be plessad to state :

(a) whether talks were held with the
Swiss Ambassador in New Delhi on the
16th June, 1971 and the modalities for the
repatristion of the Indian diplonmtic steff
fram Dacca and the Pakistan staff from
Calcutta were discussed ; and

(b) if so, the main points discnssed and
the declsions arrived at ?

JULY 12, 191
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a)
Yes, Sir.

(b) The main points discussed were fhe
arrangements for the meeting that is to take
piace between the former Pakistan Deputy
High Commissioner in Calcutta and the
East Bengali officials of the former Pakislan
Deputy High Commtssion in Calcutta who
have changed their allegiance to Bangla
Desh. This mecting will precede the repa-
triation of our staff from Dacca and the
Pakistani staff from Calcutta,

Gujranwala House Building Cooperative
Soclety, Delhi

4551, SHRI B. K DASCHOW-
DHURY : Will the Minister of WORKS
AND HOUSING be pleased to state :

(a) how many members of Gujranuwala
House Building Cooperative Society, Delhi,
who got themselves registered with the
Society for allotment of 300 squarc yards
plots, have been allotted plots of 225/200
square yards plots by the Society ;

(b) their date of reglstration of Member-
ship with the society ;

(c) whether there any Members of the
Society who got themselves registered for
allotment of 500 sq. yds. plots, but have
been allotted plots of 225200 sq. yds, ;
and

(d) if 50, the number of such Members

dnd the dates of their fegistration with the
Society ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I. K. GUJRAL) : (a) Ten.

() As intimated by the Society, the
date of their registration rangsd betwesn
24-11-57 to 9-8-59.

(¢) No, Sir.

(d) Does not arise.

Demand for Setting up of New Medical
College bt Dethl
4352, SHRI B. 8. MURTHY :
SHRI DEVINDER SINGH
- GARCHA :
Will the Minister of HBALTH AND
FAMILY PLANNING bo plessed 10 stato
(a) whether thers was any demand fos!
starting & zew iriodical collego in Dethi ;

i
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(b) 1f s0, tho rersons for the same ;

(c) the reaction of Government there-
to ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (a) Yes.

(b) The existing medical colleges in
Delti are unable to meet the repuirement of
a large number of students who pass the
Pre-medical examination from the Delhi
University in first Division and the over-all
used for increasing madical seats in the
country.

() The proposal for setting up of new
Medical College in Delhi is under censidera-
tion of the Government,.

Memorandum From Employees Associa-
tionof C.L. T.R. L

4553, SHRI C. CHITTIBABU : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether C, L. T. R. 1. employees’
Association has presented a Memorandum ;
and

(b) if so, the action taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA :(a) Yes.

(b) The matter is under consideration.

Remammiog of National Institute for
Leprosy

4534, SHRI C. CHITTIBABU : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether C.L.T.R.I Institute govern-
ing body had = proposal to change
the name into ““National Institute for Le-
prosy Research™ ; and

() if 50, the reasos for the dolay in

the proposal 4

THE MINISTER OF STATE IN THE,

MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (s) and (b). There was 8
proposal in 1965 to change the nathe of the
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Central Leprosy Teaching and Research
Institute to National Leprosy Rescarch
Institute, but the Governing Body decided
that there was no need for any change in
the name of the Institute,

On-the-Spot Stydy of C. L. T R. I.

4555. SHRI C. CHITTIBABU : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(8) whether Government had deputed
any higher officials for on-the-spot study of
C. L. T. R. L. (Chengleput) and if so, the
proposals recommended by him ; and

(b) whether there is any solid proposal
for the improvement of this institute in the
Fourth Plan and amount allocated for this
purpose 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P, CHATTOPA-
DHYAYA) (a) Yes. A statement contain-
ing the proposals made is attached.

() Yes. A sun of Rs. 19.97 lakhs has
been allocated,

Statement

1. Revision of the scale of diet and
provision of different varities of
vegetables,

2. Storage of essential day to day drugs
so that there is no scarcity of
these drugs.

3* White-washing and minimum repairs
may be under-taken for the up-keep
of the old buildings of the Institute,

4. The canteen should be inspected
reguiardy.
5. The patients should be given two

sets of uniforms and washing
also be done twice a week. o

6. Provislon of ceiling fans in all wards
and blocks,

7. Construction of a Central
sty Kirobea, Commuy-

8 Aa:iuryﬁockw recomatiended
to be constructed with each patient
dormetory,

9. Amistance o invalid patients Iy
their day to day existence,

i
2 -



w0 Weitien Arawers

Status of the Employees Working at
C.LLTR L

4556, SHRI C. CHITTIBABU : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) the status of the employees warking
at C L. T. R. 1. Chengleput ;

(b)Y whether they will be cossidered as
Certral Gvernment employees or employees
of Government undertaking ;

(©) whether they are sligible for
gratuity and peasion and whether there ts no
provision for the same at present ;

(d) whether Government are extending
these facilities to the employees ; and

(¢) whether there is any Employees
Association functioning in this institate ?

, THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) (a) and (b). Employees of the
Institute other than those on deputation
from the Central or State Goveraments etc.
are for all intents and purposes employees
of the Institute which is administered by a
Governing Body. The question of giving
legal status to the Institute is under consi-
deration.

() and (d). The Emgloyces of the
Institute are entitled are Institled to Contri-
butory Provident Fund,

(¢) There1s an Association of Class
111 and IV Employees of the Institute.

wtelt # grae wive g g ford
wrgNT feftege o s

4557. wro vyfasr v fogfon
w7 wavesr vt qficare flw a9t ag
WA F U w0 e

(%) STETHITA 1967 & qg weQr
&t f fs walt ¥ Tehoge a% gax
wfirr qoe qadfae foad v wrgic’ &
warqar i wnft forawr sOx T§ were-

o S Wi wremwt § araw ¥
gt T .
(%) afe gi, a 7@ atw a6t §F @

werew & wqr yufa gk ¢ ;
~ .
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(%) war Iwa ear AR water darT
T Hr g § qur 3w 9T g Ay @ Wt
w7 e qar e Ferar mar &

(w) afz g1, & axgsaed) sy st
R

(¥) v femfafe & frar =i
W a Y gewrEAr § awr Y a9
ey ey eqrfas & & fod aar wrd-
o fod o w1 wera g ?

cueey wite wficare firstom svmvers &
v weit (st dto do weIqream) ;
(%) sr@ s ¥ W@ ¥ ggIfew
aifger & geareqm aur e ¥ fag
Tv ¥ deay @ e g 1967 &
fagla &7 # oF scam w1 FgHEA
femr ar

(@) ¥C (¥). wvm FOwK, wWEE
A% AWA WYATEEY aur AP & Ao
farwrs¥ & qoes w2 aur TRy agwld
T BT §H Al W Sie wrEited
W w1 e fear o g

Swurvey for Drinking Water in Jalsalmer
and other Areas of Rajasthan

4558. SHRI BRIJ RAJ SINGH-—
KOTAH : Will the Minister of HEALTH
AND FAMILY PLANNING be pleased to
state :

(a) whether it is a fact that Government
of India bave comducted amy survey for
drinking water m Jaisalmer and other areas
of Rajastban ; and

@) if so0, the main features theoeof ?

THE DEPUTY MINISTFR IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU): (@)
The Special Investigation Division establish-
ed by the Government of Rajasthan under a
Centrally Sponsored Scheme has onrdied out
& survey for drinking water supply in the
rurai areas of Rajusthan including Jaisalmer,

Geound water surveys, lnvestigations and



explorations are also being careied out in
Rajasthan by the Geological Survey of India
and the Central Ground Water Board (for-
merly called Exploratory Tubewells Organi-
sation).

{(b) According to the veport prepared by
the Special Investigation Division, the total
cost of providing drinking water supply in
the rural arcas of the Rajasthan State by
means of construction and repairs of wells,
regional and piped water supply schemes,
pump and tank units and diggies, is esti-
mated to be Rs. 69.60 crores. The cost of
works for Jalsalmer district alone would be
about Rs. 64.39 lakhs.

The Geological Survey of India has so
far completed systematic studies in the
districts of Nagaur, Sikar, Churu, Ajmer,
Pali, Bhilwara, Chittorgarh, Jalore, Udaipur,
Jodhpur, Bikaner, Tonk, Jhunjhunu, Sawai-
madhopur, Bharatpur, Alwar and Jaipur
districts,

The Central Ground Water Board have
drilled 94 exploratory holes in the normal
programme and 281 in the Special Scarcity
Programme and have also undertaken a
comprehensive project for the resource
evaluation in Western Rajasthan with the
assistance from United Nations Development
Programme,

Mak-Nautrition Among Harljane and
Adivasis in Madhya Pradesh

4559. SHRI UMED SINGH RATHIA :
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether it is a fact that a large
number of Harijans and Adivasis are syffer-
ing from diseases due to malmutrition in
Madhya Pradesh ;

{b) if so, whether Government of India
have surveyed this Backward State ; and

(c) the steps Government propose to
check the same and how much amount has
been sanctioned by the Ceatre for the same
during the year 1971-72 ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. XISKU): @)
According to loformation available with

t mal-nutrition and under-nutri-
tion are prevalent among the Adivasis in
Madhya Pradesh and about 809 of the
tribel childron suffer fom mal-aytrition,
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Mo figore is separately available with regards
to Harijans,

(b) No such survey has besn carned
out so far,

{c) With a view 1o overcome nutritional
deficiency, a special feeding programme is
being implemented for chuldren in the age-
geoup of 0-3 years by the Dapartment of
Social Welfare since 1970 1m Tribal Develop-
ment Blocks, bickward tribal areas and
slum pockets in urban areas of Madhya
Pradesh. In the tribal areas a swwet pre-
paration of CSM (corn-soy-milk) either cake
or barfi is given to the children. During
the financial year 1971-72, this programme
has been extended to cover children of the
age-group 3-6 years and expectant and
nursing mothers as well.

At present there are 2018 feeding centres
cateriog to 68,877 children in tribal areas
and 96 centres feeding 21,130 children in
urban slum areas in Madhya Pradesh. The
feeding centres cover all communities includ-
ing tribals and Harijans,

Duriog 19 1-72, an amount of Rs. 5119
lakhs has been allocated to Madhya Prodesh
for this puipose.

Small-Pox in Rajasthan and Gujarat

43560, SHRI BR1J] RAJ SINGH—
KOTAH : Wil the Minister of HEALTH
AND FAMILY PLANNING be pleased to
state :

{a) whether it is a fact that in Rajasthan
and Gujarat small-pox still continues as a
major pest and these States account for 60
per cent of the total number of small-pox
cases in the country ; sad

(b) if so, the measures taken by Govern-
meat in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (8HRI A. K. KISKU): (a)
During 1971 (upto 19,6.1971), out of 7849
cases reported from all over India, Rajasthan
apd Gujarat have reported 3676 cases
(46.87;) and 197 cases (2.5%) respectively,
There figures are provisional,

(b) The following steps are being taken

under the Mational Smallpox Eradication
::mdnﬂu the Pourth Five Year

() Vaccipation, Surveflignce ang
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outbreak contaiument cfforth are 3, Bikar 28
being intensified. 4. Mahsrashtta 22
(i) More cffective and less traumatic i 4
methéd of vaccination employ- i MO m’ ::"9
ing bifurcated needles bas been *
introduced. 7. Utiar Pradesh L4
(ifi) Health Bducation and Pablieity 8. West Bengal 24
measurcs have been intensifiod Rest of India 1.3
to enhance voluntary acoeptabi- —
lity of vaccination. Total : 25.0
(iv) 1009, Central assistance is being ———
given to all the States and
Union Territories  including (b) About 28,000 beds were available
Rajasthan and Gujarat for the in 221 In.patient Institutions in 1960-61,
additional staff and contingencies The need to increase the beds was not felt
for the implementation of Natio- due to effective Domicilliary—Ambulatory
nal Smallpox Eradication Pro- methodology of treatment.
gramme.
(c) The Burvey of the whole population
(v) Freeze Dried smallpox vaccine jn the endemic areas has not been accom-
s supplied free to the States a0d  pjighed yet and 2.5 million estimated leprosy
Union Territories. cases have not been recorded and put on
treatment 50 far. After this is accomplished
Persons Sufferipg from Leprosy the second survey will give us an idea about
the increase or decrease of the discase in
4561. SHRIMATI BHARGAVI India a» the figures of the first survey will

THANKAPPAN :
SHRI JADEJA :

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) the latest statistics relating to the
number of persons suffering from leprosy in
each State ;

(b) the total number of leprosy beds in
Government owned and Government finan-
o hospitsls and clinics as in 1960-61 and
1970-71 ;

(c) tho faciors responsible for the
increase in the number of persons suffering
from leprosy ; and

(d) the measures Government proposed
to control over this disease 7

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A.K. KISKU): (a)
There are about 25 lakhs (2.5 milion) dep-
rosy patients in the country. The Statewise
break up of these cases is as under :

State Estimated number
of cases
(in lakhs)
1. Tamil Nadu 64
2. Asdhra Pragesh 52

form our Baseline data.

(d) The National Leprosy Control Pro-
gtamme which was laanched in 1955 by the
Government of India in collaboration with
the States is being vigorously followed.
This programme has been made a Centrally
Sponsored Scheme since 1.4.1969 and is in
operation m 20 States/Union Territories.
There are a total of 207 Leprosy Control
Units and 1298 Survey Education and
Treatment Centres.

Besides the above, grand-in-aid is also
befng given to 31 voluntary organisations to
do leprosy control work, 5 Control Projects
have also been got catablished by inter-
national organisstions, So far we have
covered a population of 82 million and
have recorded 9,19,142 cases,

Discovery of new Contraceptive

4562, SHRI JYOTIRMOY BOSU : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(s) whether a mew contraceptive has
o dicovered in Central Drug Labaoratory;

(1) if sa, the detatis thercaf }
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P, CHATFOPADH-
YAYA) : (a) Yes.

(b) Two contraceptive have recently
been developed by the Coantral Drug Rese-
arch Institute, Lucknow. The details are as
under :—

(1) Centchromane (67/20): This is a
new oral non-storpidal antifectility t, It
18 in the from of a pill to be taken in a
single dose by the woman within four days
of sexual intercourse. The compound is
reported to have given immediately 100%,
prevention of conception in rats, dogs and
monkeys. The antifertility effect is reversible
as shown on rats. Studies on monkeys and
rats have shown the drug to be non-toxic.
The Pharmacology of the drug on human
beings 15 under study at the Central Drug
Research Institute, Lucknow.

(2) Centrasguare : This is a contracep-
tive film to be used locally in the vagina.
The active ingredient 18 urea which is found
to be spermicidal and without any local
adverse effects. The clinical trials with this
method have just started in a few selected
Family Welfaic Planning Centres at Luck-
now and 1n Delhi.

Loss to O. N. G. C. in drilling deal
with an Italian firm

4563. SHRI BIRENDER SINGH RAO:
Will the Mmaister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether Oil and Natural Gas Com-
mission have suffered a loss of Rs. 5 crores
in the drilung deal with Italian firm since
the contract was awarded to that firm ;

(b) whether no global tenders were
called for to award the ocontract at that
time ;

(c) if so, the reasons thereof ; and

(d) whether Government propose to

take any action against the person respon-
sible ?

THE MINISTER OF PETROLE-
MU AND CHEMICALS (SHRI P.C
SETHD: (a) to (d). In the yeer 1961
a large credit was made available by
ENI of Italy, an organisation owned by the
Government of Italy, to the Government of
India to develop Indo-Italisn co-operation

In the petpoloym goctor, Qut of thie eredit,
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certdin amounts had been atlocated for
contract drilling. Only the companies of the
ENI group were eligible for the award of
contracts under this credit. As SNAM was
the only drilling company in the ENT group,
it was the only company eligible for the
award of the drilling contract. The neces-
sity for calling global tenders did mnot
arise.

2. In December 1962 and in May 1963,
ONGC concluded two contrac's for drilling
very deep wells in Bihar and U. P. under
the December 1962 contract and in the
Punjab under the M1y 1963 costract. Under
these contracts drilling was carried out
during the period O:tober 1953-May, 1965
in Bihar and UP and during Qctober 1964
and September 1966 in the Punjab Under
the first contract two wells were drilled,
one at Raxaul in Bihar and one at Mohand
in UP, Under the 1963 contract, two wells
were drilled at Janauri and Bahl. All the
wells proved dry. The invoicgs for work and
services totalled § 24,19,053 93 oplus Rs. 68,
17,476 00 for drilling under the first contract
(Bihar/UP) and $§ 25,01,886 09 plus Rs. 66,
34,059.89 for drilling in the Punjab.

3. On perusal of a report in one of the
newspapers, the CVC and CVI had taken
cognisance of the case. On receipt of the
factual report from Qil Natural Gas Com-
mission according to information with
Government, they did not pursue the case
further. The question of Govt. taking further
action did not arise,

Allotment of land to Military personnel
on the Meerut-Mewana Road (U, P.)

4564, SHRI VIJAY PAL SINGH : will
the Minister of DEFENCE be pleased to
state :

(a) whether land was asllotted to
military-personnel by his Minstry under
colonisation Scheme on the Meerut-Mewana
Road, District Merrut (Uttar Pradesh) ;

(b) if so, the number of military person-
nel who were allotted land there ;

() whether Government have given
possession to all the allottees ; and

{d) if nat, the reasons for the delay ?
THE MINISTER OF DEFENCE

(SHRI JAGJIVAN RAM)) ; (s) No, Sir,
) 0 (@) Po not erise;
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Applications for D, D. A, plots from
middle income gromp

4565. SHRI VIIAY PAL SINGH :
Will the Minister of WORKS AND HOUS-
ing be pleased to state :

(a) whether the Delhi Development
Authority propose to ask for applications
frem the people of middle income group
for allotment of plots by draw of lots as
was done in 1969 ; snd

(b) if so, when ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI I, K. GUJRAL): (a) Yes. Sir.

(b) Advertisement to this effect is likely
to be put out in the press shortly,

Training to Ceylonese Army Officers
In Guerilla Warfare

4566. SHRI JYOTIRMQY BOSU :
Will the Minister of DEFENCE be pleased
to staie :

(a) whether India has offered to train
Ceylonese Army officers in guerilla warfare ;

(b). if s0, in which place ; and
(c) the cost thereof ?

THE MINISTER OF DEFENOE (SHRI
JAGJIVAN RAM) ! (a) to (c). Government
of India offers training facilities, including
military training, to friendly developing
couniries as part of our programme of
economic, technical and scientific coopera-
tion with these countries, Ceylon also
avails of these facilities. It will not be
desirable to disclose the detalls of training
courses availed of by individual countries.

Candidates placed on Panel for
Commissions la Army

4567. SHRI MULKI RAJ SAINI :
Will the Minister of DEFENCE be pleased
to state :

(a) the number of casdidates selected
and found diedically fit for (i) regular Com-
mission, through Indian Military Academy
(ii} National Defence Academy and (iil)
Short Service Commission in the last two
years who had bean placed on the panel of
selected candidates ;

{b) how many of them were sctyally

JULY: 12, 1971,
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sent for traini g and absorbed in seryices in
each year ; and

(c) the number of vacancies of different
Commissioned Services that arose in each
year and how many of these vacancles were
not filled during the pericd of cach panel
and were carried over to the next panel
period and the reasons therefor ?

THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM) : (a) to (c), The infor-
mation is being collected and will be laid on
the Table of the House,

Provision of Drinking water facilities
in Jatnl (Orissa)

4568, SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of HEALTH
AND FAMILY PLANNING be pleased to
state :

(a) whether under the Centrally spon-
sored scheme in operation for identifying the
difficult and scarcity areas in respect of
drinking water supply has been in operation
in Orissa ;

(b) if so, which are the rural areas and
urban centres in Orissa which have been
identified for this purpose and the main
features of the schemes drawn for those
mreas with the assistance of the centre so
far ; and

{c) whether any progress has been made
so far for providing drinking water facilities
at Jatni in the district of Puri in Orissa ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU): (a)
Yes. Under the Centrally sponsored scheme
of Special Investigation Divisions there are
one division and three sub-divisions ia
Orissa. The objective is to identify the
difficult and scarcity areas of rural water
supply and to prepare economic schemes
annd cost estimates for such areas.

(b) Based on available information
1,931 villages have been identified as scarcity
and dificult wator supply areas teatatively,
Detailed investigations are still in progress.

(€) The implementation of the scheme i
under consideration of the State Goverpment,

" p—
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CORRECTIONS OF ANSWER TO
USQ NO. 1451 DATED 7-6-1971
RE : PLASTIC CORNEA
GRAFTING

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : In answer to Lok Sabha
Unstarred Question No, 1451 replied on the
7th June, 1971, it was mentioned in the last
portion of the reply that *‘the patient can
now recognise faces”. Subsequent enquiries
have revealed that this is not correct, One
of the patients, Shri Hazari Lal who was
operated at Dr, Rajendra Prasad Centre for
Ophthalmic Sciences, was blind since child-
hood. His pre-operative vision was restricted
to mere perception of light. Plastic corneal
grafting was done on him on the 28th of
April and at the end of 5 weeks it found
that there were no signs of graft rejection
and graft had remained clear. So far as
visual improvement is concerned, it was
only marginal. He can appreciate hand
movements close to the face but this 15 not
considered significant improvement.

The operation was not planned to restore
vision. The real objective of the plastic
cornea grafting Is for the present to ensure
the acceptance of the polymer by the humaa
eye and its preservation as & clear medium.
At the same time, there may be a marginal
beneflt in so far as vision is concerned.

It is not the Intention to try these poly-
mers on cases for marked degree of restora-
tion of vision for the present. Further
trinls will be comtinued with a view to
ascertain whether acceptance and clarity fate

is statistically significant.

i ——

12,02 s,

CALLING ATTENTION TO MATIER
OF URGENT PUBLIC
IMPORTANCE

Reported US decision to sipply Arms fo
Pakistas -
ot mrivee U Ty (vfzt}:):

waw wger, % wftasein seng
¥ freaflay fevg, @ WY fidw 7ol
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arms to Pakistan (C.A.)
w1 sy fravar oWk s wear
fornbat f X qwema € :

“aregafe freer & dufiere s
¥ ity aifearmr €Y 3,50 w09
T e ¥ wenex W Wt Wyt
g waiEr &7 sfew frewd 1

THE MINISTER OF BXTERNAL
AFFAIRS (SHRI SWARAN SINGH):
Government have seen the text of the state-
ment made by Semator Church on July 7,
1971, that an estimated $35 million worth
of military equipment is still in the arms
pipeline for delivery to Pakistan, On 8th
July, 1971, a State Department Spokesman
stated that ““the average approximate figure
over the last five fiscal years has been
in the order of $10 to 15 million a
!"‘lf-"

Senator Church is a well informed
Senator and has been taking great interest
in the question of arms supply by USA to
different countries. It is possible that his
figure may not be far from correct. In any
case, amounts in dollars do not give a clear
indication of the nature and quantum of
military eguipment invoived. Equipment
purchased from certain governmental
sources is valued much below the sormal
market price, All spare parts which may
cost very little can resctivate deadly
weapons.

Government shares the concern of all
sections of the House about the continued
supply of military equipment by USA to
Pakistan. [ would like to assure the House
that our views on the subject have been
conveyed in umequivocal terms to the US
Government. .

Government feel that supply of arfng
to Pakistan by any country in the present
context amounts to condonation of genocide
in Baogm Desh and en¢ouragement to the
coatinuation of the atrocities by the military
rulers of Pakistan, It also amounts to an
intarvention on ithe side of the military
rulers of West Pakjstan against the people
of Bangla Desh, We hive fet US Govern~
mpnt jn no doubt sbout the' dangiyous im-
plmotqchtpdby on the situntion
in Desh and on the peace and stadly’
lity'of the subcomtinent sud the fgion as g
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st AT WETT Nw ¢ S
wErT, st aifie oF wrarsawd W
§ od st wifar # ar fagaam § o
ot S Aot ot Ay g et gEdw
frrr suk IR & wwldwr o ToAT
wgar @ fr g Siwaew Y ¥ fAg,
wTT weat #Y < & fog Wit fea-
Y i & TN ) e @ ¥ g
& agf < &fF AR dfw Tl A
@ & ¥fem erewd & oty s qyar §
fe wmdwr qwer ¥ ¥ gt o ¥ A=
dwed T §—ugt T AT W i
iz v37 & fag gelgigam o sanht
oy qréf gadva §—awae st ATy
el ¥Y vy A FCW «rgar agt 9%
rwEe § wr § wk afeRm &
farearearft vl & ‘wri gt afies
v gwr ¢ fe foad wraw wfaw
weigew d @ war § ohoagt W e
sy ywaAr qrfeeaTw & fawrs @wd
£ et fegfer % wwler guwY areaTc
T HIATET AT T, XA g fgaaaw
RaT @ WT 9T AN W FQ, e @
TR &7 FO ¥ @A a7% ag arfer
w wgfierrn gfeard ¥ ww W W
TATH ST T | AT g, ot g
fuler ol & audEr AT H WA B
WAt ¥ WX W aoer ¥y Ay ¥
sl & ofcfam HOX %1 wave far
Mfew o o1 awwar faelt o7 wff
fasft, wo ara o weigereT it &
ferree i Wt ¥ it s Trerafiy frveer
% wndw ¥ 3 wQqy, 55 wrer e, e
warwT waT 26 $Q¥ W gar § F g
Trvew s R W o LD
wgrw ogt GrfetaTa WY Ao 4% §
el 3w AL ow A,
1972 ¥ firefy wd % wwler & of wwr
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ggranT W Qoer garE ¥ oWH W
ufew oflr, smr 52 wAqF TEI W
dfw ool qrferem ® & St
Y feafy & & wrqar wrgar g, @@
|/ Ot waY F § OF wader oewfa
freg & fady ga @ fefercare
T Wi IR W & sy we, ke
weAY, <@r aelY WX agt a% fe ami &
oW dAmfy ¥ aade N Afew
W s ¥ e war @, o A
YT W AW %9 arq & wwfaw @ B owar
0 fefe & mgt qr e &% W
qOTT #Y et e W wmeETeR R
t fr wfasy & g xw w1 &1 F9 Ad
w3 ? ar wreT {9 #Y awear § fag, @@
I TS W™ w Araar & waga gw
qrfiEeaTe & S9T FY Targ wEa 7owr
T TR W o 1 IR e &7

ot ww & fadw weoft & Ay s
e § 6 wader &) oY e fadedt
e ot 8, for srpre & ag o &
WEATEN 6T W T9IHFC WIS AT g
®rwa ¥ wrwer wrgar §, ¥ feafy ¥
st g fadw Rt @ smar ST o}
W GO ¥ fadew v wrgar 2 fe
W T WA wenTey AT gl waaT
¥ ST wTeTe ST wrgan &, gETR X
) gFaT WX TR & fawre wmg
W I T qiforg AT § @Y w@rogw
e & fret ¥ w1 wgEE W R
w1} Juk fag g W §f frelty wfs-
ATEYT ®T GHAT WO 9¥ WIT & gwar
¢ s gard fwrg Y oty st @@ 93y
INY % aTw waew grit s gw srefae e
W g ¥ e oF @ete
s & w7 & fradr

weam HERE, v § oY, ot o

Aol ®Y gEw ST T ww AW W Wt @ sl feer W oot WY
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wgfe w a1 e TR aww AT
gfear # 10 ardw  oF gw wwifga g€
¢ Pt wgt & fadee gAY, & s wmr-
Tz RAT T E, ¥ o gy fiva
t oo ug gz 2 fr wivow o aw
wrerren frw o7 <@ & AfEw wwr gwdwr
¥ wgrw SfE we AT Wi ARy
T uR § ¥ g affendt @t w®)
rwe wamte ®, grer ¥ qgw €1 @
WHTE ¥ srrlieT swerer ©7 & qwer 2O A
W wRrm wEEAR 9w @ E IEw
W & fagdam Far W g |
AT ALHTT Ia®! 76 Al & faers,
T AT g Sear gw Afd &
fareis, a1 TEA T@ WHTC § A guR
YT & a1 FATH WrAWT I AT GFATAT
¢, Tk forg $Y§ Hrore W garnft )

SHRI SWARAN SINGH : I agree with
the first part of his speech in which he has
analysed the situation and voiced the con-
cern of the county and of the House about
the continued supply of arms by the US
Government to Pakistan. At the end, he
has asked two or three specific questions to
which I will confime my replies.

First of all, be asked whether any
assurance that the US would not supply
arms to Pakistan was given by Dr. Kissinger
when he was here 1n Delhi. 1 would like to
say that Dr, Kissinger was on a fact-finding
mission and he did not give any assurance
of that type.

SHRI INDRAJIT GUPTA (Alipore) :
Did he ask for any such assurance ?

SHRI SWARAN SINGH : We have
asked at a level much higher than Dr.
Kissinger's for sach an sswirance, but it is
not forthcoming.

SHRI INDRAMT 'GUPTA : What
kind of facts gid Me find out here ?

SHRI SWARAN SINGH ; it is for
him to snewer, not for me,

SHRI SAMAR OCURRA (Contai) : Did
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the Minister acquaint the House with the
dialogue ?

SHRI SWARAN SINGH : The second
question was whether Dr. Kissinger had
said that he would exercise any pressare on
Pakistan to discontinue the military action
in Bangla Desh.

SHRI P. K. DEO (Kalahandi) : Is the
Minister satisfied ?

SHRI SWARAN SINGH :
satisfied at all.

‘This matter had been taken up very
strongly by us with the US Government
1n Washington, and they have been saying
that they would iake the matter up with
Pakistan, but we will not accept it unless
there is any result. On the other hand, the
atrocities in Bangla Desh continue and as I
told Shri P. K. Deo, I am not at all satis-
fied with whatever action might have been
taken in this respect by the US Govern-
ment.

I am not

SHRI SAMAR GUHA : Are you satis-
fied with your own action, the action you
are taking about Bangla Desh ?

MR. SPEAKER :
interraptions.

I do not like such

SHRI SWARAN SINGH: We can

defer that, What we are discussing today
is something different.
MR. SPEAKER : The hon., Minister

need not pay attention to him.

SHRI SWARAN SINGH : I agree that
the US policy to arm Pakistan dating back
to the year 1954 is the main source of build-
ing up the military potential of Pakistan,
From 1954 to 1965, military equipment
worth 1,700 to 2,000 million dollars has
reached Pakistan from US sources. That
has enmbled her to build up her military
potential, and the continuation of the cur-
rent supply, particularly after the military
action in Bangla Desh, is something which
is of great concern to us, in view of the
fact that several countries have stopped the
supply of all arms (0 Pakistan after events
in Bangia Desh took the turn they have.

We have, therefors, been constantly
pressing the United Btstsh Government (o
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give up their plan of coutinued supply of
arms to Pakistan even though the licences
for these might have been issued earlfer to
25th March when the military action in
Pakistan started, but we have not puc-
ceeded,

About the statement by Senator Tunney
to which the hon. Member referred, we have
been informed by the U.S. Embassy today
that no U.S, flag ship was carrying Paki-
stani troops. This is what they have told
us today.

AN HON. MEMBER : They may deny
it tomorrow,

SHRI SWARAN SINGH : If they deny
it tomorrow, I will make that known to-
morrow. This is the statement they make
now.

! gqw axr wmi (Iwiw) @ weaw
wgrg, B fadw wofy oft w1 qwrew R
ST g W TEN g & A g
et fs @rd oAt ¥e aw
faurr wrget 8, arcafrear W ¥
a1 T Wl gl &)

gt @ gfrar & a¥ Raf wraww §,
gfar &1 9 ot aer dw oy A wgE
fe wrad oF  ofordt T ¥ s ¥
gFar & amR wer gt ) Wi af <dar
T @ N wwe & ArAw § it
w @ | W agay & aud aweren #
wgr § 35 fafags e ¥ wfeam w
wgaaT 3 *7 ary d@ReT o § vl
Rz % st § O & arr wrger § fe
ag wer § sy ff § 7 e xEe -
¥ & fag gt e & o fdw
st fgar ot § fr aff | W1 st oft R
wvA awaeg 3§ wirere fear & f g &
¥ wire § 1 R e v W ¥ el
sy § vafwg & o oy wvew
et § e qer #F Pt wgrar &
ot ? 35 faferay s & g &
wiwy wf § s raw §

3
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WO o & ag arr wgr § fe
u HOT sTEv Wy & A uwdwr ¥
off frwewr & wemgwre, ot Pefeory oyl
A A A sve wwf ¥ Qum T
w fowe & wif aff Fogr o ¢ @
N wa ¥ armwr ?

@h wry % gg AT wgat § e
w7 gaTd gewT ¥ ang & fag farT g
fir ol FT O ¥W SEIX T ARA
it <dar § oa% fadw @ew @
et fegm Wi oy W ANE
gaTa & fog darc & = ?

SHRI SWARAN SINGH : I have al-
ready said that the figure of 35 million
dollars given in Senator Church’s statement
appears to be nearer the correct figure. 1
hesitate to say so because this may be re-
vised upwards by the United States as they
have been giving different figures from time
to time, To be quité candid to the House
I cannot give the exact figure because even
the United States spokesmen have been
changing their fgures from time to
time.

About the second question, I have al-
ready stated that the United States Embassy
have told us that American flag ships have
not been used for transporting Pakistani
troops.

DR. RANEN SEN (Barasat) ;: What is
your information ?

SHRI SWARAN SINGH : I have no
information to the contrary.

SHRI INDRAJIT GUPTA : They may
use the veiscls of other countries to carry
grains to Pakistan, and those vessels can
m;’wpc. Why this emphasis on fiag

SHRI SWARAN SINGH : The question
was based on Senator Tunney's staterneat
which was about American ships 7

Abotit the talis that tonk piace between
Dr. Kissinger and the Government of India's
Ministers, including the Prime WMinister,
myself and the Dafencs Migister, §have al-
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ready told the House that he is an adviser of
the President of the United States. As such
he may advise the President but he s not
the policy-maker himself., There was an
exchange of views and an exchauge of in-
formation, There is no quastion of keeping
the House in the dark because normally
on anything that is talked with foreign re-
presentatives no statement giving all the
details are made, unless there is anything of
high importance. It is not customary, nor
is it in our interest that we should publicise
everything that takes place at the diplo-
matic level,

The last part of his speech contained a
suggestion ; we have no intention of adopt-
ing that suggestion.

st wEAte T wEt (@R ¢
e AEIEq, WAl AEEd W AW g
FT gH Wy S HT OF TRy
a4 1T |T AT

We read the world wrong and say that
it deceives us.

arery ¥ audwr @, €@ @ ar @
aHE €, I w7 AU WyR RWHF WM
# mar § ag fad gf o i &) werder
# yomaer § v g ¥ e § =
Y wrgfres q@ ¥ wwnaew A R A
Tog & O Y wr ot § SEw o
T & wwar | 1954 ¥ war sy &
aifeeTT W gleare ¥ w1 frafa fwar
a2t /it ¥ & ¥ & A, aw W
¥ oW O AT a1 |

I_ti:a sort of a fig leal to oppose com-
munism.

1954 ¥ v § v oy wr & ar
wwdt o, fsrg 1965 & wrw ow wgfree
T W, W R WTEAT, SIfwen
W e Xy § i waldey gfard W
AT Wy ¥ fawrs gur AW Ay W
o ff w1 et dw e 9 fe-
TR @ o ey o e YW
¥ WR, waweTy Arawg o oft o et

WX Qe it o Ak B

ghrar & a3 tw wgan § @ G, Wi,
gaQer, ®q, N afr, ag AN @™
AT ¥q & arAw F  qrfesar 9 Tany
e §T N geundf e § ag @ od
ot afcheafr w1 ffg #@ o agram
AT wr:

They are exacerbating the situation.

Tg T agt & ¥ wT e E
Tg A q1U wwde § gowr g afy
tfe:

“We have left the United States Govern-
ment in no doubt about the dangerous
implications of such a policy on the
situation in Bangla Desh”.

But the Minister has left us also in
doubt about the explosive situation.

art acamdt s & avow WA Y
the & o gart qwrer § awer o
Argar 81 #X oA wgEar Wk Ay
Ao AL AR §, qg AT AR A a7
€, ey gfrar & Al oY qare wrw T
7g amqw wrd e offeafa fantg &R
¥ A€ youy W I A {0 A A,
zq fa qg® AL o1q & 97 war § e
# waearar w1 § 6 wrs A are § wyw
wefeat gux Wi 3 fgear & <t § Wi
WNE-AE AT FT AT CHEST ST § )
Y AT W AT AAT 74T § 5w
¥ fs daar Jw F wuedly ot & o fag-
quq Tar #t § gad ofewdy oifvear &
awf feegplt @ a7 §) I% fag
e # dor wwEe @ g YR W
agt wiagr § 1 & orvr wyran g feown
o W ¥ anw o ST g ?

mAsT ST N WA fIAF IR

are & wyAT OgAr § 1t will not do simply
10 expross our conoern.

Ty @ §T AR ¥ AT g% Wy wOw
¥ § A gT e e ot §
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[ft St T Y]
fe oifreara & fagueewr few o @
araw @ fs aend arow ol @Y fex
wWwhmr ¥ gwR s g sgg AT  ?

SHRI SWARAN SINGH : Sir, in the
first part of his opening statement, he tried
to equate the United States and the USSR
in the matter of supply of arms. I would
like to say caiegorically that he cannot do
that, because, whereas the Umted States
Government have clearly said that they are
not stopping the supply of arms to Pakistan
even after the happenings in Bangla Desh,
the USSR Government and their spokesmen
have made clear statements that they have
not supplied any arms or even spares to
Pakistan particularly after April, 1870,
That is the latest statement that they have
made.

SHRI JAGANNATHRAO JOSHI :
They are treating India and Pakistan on the
same footing. It has appeared even in to-
day's papers.

SHRI SWARAN SINGH : How is that
on the same footing in the matter on supply
of arms ? (Imterruption).

weaw witen : we fafreer wmga
waTE ® @ § 97 T9 a%g ¥ wrow ¥ arw
EiRacig i ol

SHRI SWARAN SINGH : His second
question also suffers from a somewhat
similar complex because he has tried to say
that perhaps 1n 1954, the United States had
some excuse to supply arms to Pakistan on
the ground that it was meant to check com-
munism. He might have been taken in by
that, but we had never been taken in by
that argument, because we knew fully well
that the tanks and several other types of
equipment that the United States was sup-
plying to Pakistan could never be used
against communism. We knew that the only
place where they could be used was perhaps
the Indo-Gangetic plain against India. So
we had never any doubt, and I do not see
as to why the hon. Member has laboured
this point and said that this was perhaps an
exciise in 1954 which apparently he appears
to gulp. [ would warn him that he shoyld
pot adopt that stttude, We know that jn

JULY 12, 1M1

arms to Paklistan (C.A.) 128

1954, these arms were supplied to Pakistan
against us, and the same policy contimues,
So, there was no question of any valid ox-
cuse in 1954, as there is none today, exospt
their own desire, as they say, to continue
to give support to Pakistan in the matter of
military equipment.

He has vltimately asked as to what are
our plans in relation to Bangla Desh. This
question relates to the supply of arms.
We had a whole day’s debate on Bangla
Desh, and T do not intend to repeat my
speech.

&t wzw fagrdt Rt (mnfeme) ¢
Feqer wgew, s & gAre fadw WAt
T & arar vk o & ofw R
mrdw W N AR ¥ A A
TG w7 IUIEA F @I A WRT &
e framad & agarsr
wgar fr ag fadw a=N & warm &
afcam §, few & ag srex g feag
T gk ¥ gak fadw qoft w®
A A4 =ifgy e az anfimes & o9
faq war & fawwr @ § 1 o& ag afgeT
¥ Yz w WY a% arew gatk wg aead
QU A g ¥ gw it aniREr
¥ 1 3 a8 wwarew faarar fs sl
#Y Afy azwr 7t §, feT gar s fF ogror
1@ &1 agw & wgrer e fne A g
o fie o stgrer 1 s FEr T ¢ R
Ty T ¥ Forady wag & ag wa ot
qar At ITEY e fraedt s § 0 TG
o qar A wvar v 9@ qrge wrew #
vy gfaare §, food qf ¢ 1 wwdwT &
ey ¥ awersdl ¥ a7 qw 9aT "WAT W
T & o gk Frg gF TR ek o
W wifgd ¥fer o aro-a1er g wad
warare w A ufew afer 3§ om-
wear § 1 dhex i ¥ o gy wwr d
qgaw agw ¥ gt gie M &
e sy & ot wrger § s ey 0y
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ye g % wrdw ¥ ' fourddz ¥,
fedy fewrddiz ¥ uwzafa ) fawfor
W oft fs g7 gua afeca §t =i
gfeare 7 fetr ord fww wegafe Frea
¥ oo § @ 9 e fRgw e g
fir wordrer & gfeare a7 & S
wrgar g e gad art & e ww Ay
e Y

ot o vy Are & 78 vt d fs
aifgees § @ awwi ww oy § | dErmA
W § NaT aeF g | g g
fads w=ft wgieg ¥ agA waw ¥ WA
derr & wrE Swrene Agr fear ek
warT fgar @) &Y a8 ge  SRaT AT
SrE FEAT AZAT | gW A WY AAAT
wrgy § fr 35 facas era & O -
gar qreq @rgw ¥ §, waw  whefor
serdar qrfscara &1 1L fea agraan
3y wr wwgr 7 EEE A AW a@w
g @l & awredl 9x i e
gEaT ? oy e wré § Wi ek Ay
GOAT HFATHT ¥ NATAT KT qSA A ATAT
& fe qwder 1972 & fag 5 fafaaa
Trax gy ¥ gr § WY ofw fafags erax
qifpeard WY WE I T IR qw
forgr€ w¥ & | Ta® ag gg A W g
fr qru-qiw fafegs @ & ame-amg
aré fuferaer Trere &7 wgraar i & o
) § qifrena w1 & wgar § e ke
aeft Agiew gxm WY a9 AR AW W
faware % & | wfafen  awiarenl & 0§
#T g agt wrfew g gan § ag g
wgw o whwsr & fag wromy wgt T
1 fdw we wET W O WA
qal FT GART  FW AT AR AT
wifgg | W g vaw frg g wmgd
a gz amg X & frg dure {1 AP
o @t ¥ gwar ayar 3vs ot § 1 & oA
wrea § fe oo wepred W o
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TORT % At § wrer wr w7
IR I v & wfyw ofeRr OT
grafer 8 1 e ool aiew s E
¥ gl e 39 & AT @Y # AR
wfaw Ty I ) agf aw @ § ITH wg-
wa g | AfwT & oF e2w 9t wrH s
Trgen g fr awar 39 § A ag FA &
forg arfeearT & a1 agx & @ w1 gl
R & 1 glaar i o @ ¥ orfeeare
® frgearT ax T3 oY Sl gweT W
¥ fag afr w7 &1 efcd w1 @
§ 19 g SO A @ oawar g
I HTIT F, Tweww H, quem
¥ oft @ asar @ wfex ww gy
gaat ¥ &1 AEww wur &, awheEr
& 5UeT 47 & 7 oo fadw we wgew
7% @ ¥ gy w9 ol wwdsr My ow
T 9T T W1 qAewwAr A
Ffew ooft oo & sreary ¥ wedfeaar w1
wATAR g § R ww ¥ qar g o ey
@ & e oear a3 oz arfear o) oft g
W@ oier a0 1 war 3z wmew 6e
FFETT #Y 0 § @I 9T @A TE
¢ ? aifreai® ¥ 1§y dwer 3w ¥ fsar
¢ 7 9k A A & W19 wwmm
Tt & werr A §, IOy g gren
WMo ¥ ol § ¥R T wga7 [gar
g fo ox fofae qaw F@ & @ e
T N W gER W § wierar ag
fafawr e & 91X o freed
witeer #t Aard 5T w@r § Wik ¥ gheare
3y fafwed qtaw & &Y W ¥ fasms
foear stea, & # ATg AR vy &
Y i 9T qEAT SRAT § )

qget ¥q A ¢ fs war g
e B wft aw wf farfrer fardg qwr
ey & Fafes o o Y are g
T § werh oy o o il ) goifey
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[ orew fagrdt aTodt]
aw fafew fadw ox &1 0% sww @
A gar §

o firfare gt sy | Ay FETERTT
I S Mg AT § | A FETE
A wg X @5Y § | qg gg Ayr I WK
gl &1 ggi qar sarady | & ST At
g & a7 gud I T arg & faq wr-
P far s ag 1Y & Foogeht dww
wC AW | WA Qar foar draT @ I
Feq forw omd | I T K Sgd o
AT 6T s B o sy fadt § 2
o¥% #Y faw st Wi fadw woft ot 99
® §AWT I AE@ g dY | W
g% ¥ gt Faell o Forgel v wod &
far §feq agh frar & ¥ Adt i ?

wwwT g faeafua) & fag aermar
g1 os Y wwlwT ¥ AwwAE K
orAar wTgeT § R wwdwr ¥ @y &
farez st qw wvz T ¥ far fy
aft & € v eT & 7 e mefY
¥ wmmA XA g ofge & 0f @
g T Aam gy RNy
WS TR BT ¥ A @ 1 g g W
a1t gaw F ff wff afew 20 F off ae
fFamfrnwwd wE AT
g wraTw FT ¥9 3 & fag w fadw
Y gg vy 5@ & fag dare § fe
g aadwT aifFeam o) gigare 3m o
iy wor oY Faearfedt & fag faredy off
wex wRdet 3 & fag d% § g ey
Ty &%, g0 o) arfew W F 7 ey
* aw W ¥ wouy § i walk & a7 W
Q! T g A W AT A

SINGH : The |
to tsh}em;uts quu:AﬂoI: is “yes". 'I‘om"th!;r

second question also the answer is “‘yes™,
Dr. Kiminger said that be was to0 busy ang
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that he canfiot go to see the rofugee carhps,
Regarding his third question, rather sugges-
tion that in view of the continued policy of
the Uhited States Government regarding
supply of arms to Pakistan whether I can
now declare that I will not accept any aid
for refugees, I am sorry, I cannot make such
& declaration at the present moment.

ot wrw fagret wodat © fadw o
fafea I91 7ar & gudwr W uic afx

&1, Y JuFT ey w@r § Wi ag T
T g ?

SHRI SWARAN SINGH : Yes, this was
given on the 27th June 1971,

it §® w7 wnf : a7 agq wgag
TARIEF I 9y sn Qe R
waf gt ifgd | 78 gark ¥ ¥ frg
AT T TR § 1 R wew Y TEEy
R AR A wuig

MR. SPEAKER : If the rules permit it,
I have no objection to allowing it.

12.37 hrs.
PAPERS LAID ON THE TABLE

REVIEW AND REPORT OF HINDUSTAN LATEX
LTD. AND PREVENTION oF Foop
ADULTERATION (AMD.) RULES

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : 1 beg to lay on the Table—

(1) (i) Review by the Government on
the working of the Hindustan
Latex Limited, New Delhi, for the
year 196570,

(i) Annual Report of the Hindus-
Latex Limited, Now Delhi, for the
yer 196970 along with the

, audited Accoudts and the comments
of the Comptroller and Auditor
General thereon. [Placed In Library,
Sve Np. LT--638/71.)
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A copy of the Prevention of Food
Adulteration (Amendment) Rules,
1971 (Hindi and English versionms)
published in Notification No.
G.S.R. 938 in Gazette of India
dated the 12th Jume, 1971, under
sub-sectton (2) of aection 23 of the
Prevention of Food Adulteration
Act, 1954, [Placed in Library, See
No. LT--639/71].

REPORTS UNDER BANKING COMPANIES
(AcquisiTioN AND TRANSFER OF

UNDERTAKINGS ACT)

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH): I begto lay on the Table a
copy of the following documents (Hindi and

English
section

versions) under-subsection (8) of
10 of the Banking Companies

(Acquisition and Transfer of Undertakings)
Act, 1970 :—

0]

(i)

(iii)

(iv)

v)

Report on the working and activi-
ties of the Central Bank of India
for the period 19th July to 3ist
December, 1969 along with the
Accounts and the Auditor’s Report
thereon,

Report on the working and activi-
ties of the Bank of India for the
period 19th July, 1969 to 3ist
December, 1969 along with the
Accounts and the Auditor’s Report
thereon.

Report on the working and activi-
ties of the Punjab National Bank
for the period 19th July, 1969 to
31st December, 1969 along with the
Accounts and the Auditor's Report
thergon.

Report on the working and activi-
ties of the Bank of Baroda for the
pesiod 19th July, 1969 to 3lst
December, 1969 ajong with the
Accounts and the Auditor’s Report
thereon.

Report on the working and activi-
ties of the United Commercial
Bank fo, the period 19th July, 1969
to 31st December, 1969 along with
the Accounts and the Auditor’s
Report thereon.

(vi) Report on the working and activi-

ties of the Canara Bank for the
period 19th July, 1969 to Jist
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(vil)

(viii)

(ix)

(x)

(xi)

(xii)
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December, 1969 along with the
Accounts and the Auditor’s Report
thereon.

Report on the working and activi-
ties of the United Bank of India for
the period 19th July, 1969 to 3lat
December, 1967 along with the
Accounts and the Auditor’s Report
thereon,

Report on the working and activi-
ties of the Dena Bank for the
period 19th July, 1969 to 3lst
December, 1969 alomg with the
Accounts and the Auditor's Report
thereon.

Report on the working and activi-
ties of the Syndicate Bank for the
period 19th July, 1969 to 3lst
December, 1969 along with the
Accounts and the Auditor’s Report
thereon.

Report on the working and activi-
ties of the Union Bank of India
for the period 19th July, 1969 to
31st December, 1969 along with the
Accounts and the Auditor's Report
thereon.

Report on the working and activi-
tics of the Allahabad Bank for the
period 19th July, 1969 to 3lst
December, 1969 along with the
Accounts and the Auditor’s Report
thereon,

Report on the working and activi
ties of the Indian Bank for the
period 19th July, 1969 to 3lst
December, 1969 along with the
Accounts and the Auditor's Report
thereon.

(xiii) Repart on the working and activi-

ties of the Bank of Maharashira
for the period 19th July, 1969 to
31st December, 1969 along with the
Accounts and the Auditor’s Report
thegeon.

(xiv) Report on the working and sctivi-

ties of the Indire Cwerscas Baok
for the period IS¢h July, 1949 to
31st December, 1969 along with the
Acoounys and the Auditor’s Repont
thereon [Placed in Library. Ses
No. LT—640/71,)
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REviEw AND REPORT ETC. OF HINDUSTAN
Housing Facrory L1D.

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL): 1 beg to lay on
the Table a copy cach of the following
papers (Hindi and Pnglish versions) under
sub-section (1) of section 619A of the Com-
panies Act, 1956 :—

(1) Review by the Government on the
working ot the Hindustan Housing
Factory Limited, New Delhi, for
the year 1969-70.

(2) Annual Report of the Hindustan
Housing Factory Limited, New
Delhi, for the year 1969-70 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon. [Placed
in Library. See No. LT—641/71.]

12.40 hrs.

*DEMANDS FOR GRANTS—1971-72=—
Comd.

MinisTRY oF DerencE—Conid.

THE MINISTER OF DEFENCE (SHR1
JAGJIVAN RAM) : Sir, I was talking the
other day about the tragic developments in
Bangla Desh.  The resurgence of sentiments
for Bangla Desh after the brutal intervention
by West Pakistan military forces had exposed
in all its nakedness the colonialist design of
the present regime in West Pakistan. It has
further proved that the root of democracy
is too deep and too sirong to be sapped by
a military rule of nearly a quarter of a
century.

The people of Bangla Desh are manfully
resisting the efforts of the Pakistan junta to
suppress freedom and democracy. The
terror which has been unleashed on Bangla
Desh has stirred the comscience of the
world. I can well appreciate the anger of
hon. Members, The bravery and heroism
of those engaged in this struggle is widely
admired and applanded. The House has
expressed its support and sympathy for our
friends in distress. A significant percentage
of the population of Bangla Desh has been
forced ou. gnd has sought shelter in India.
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Shri Viswanathan described this exodus as
demographic aggression against India. Shri
H. M, Patel called it an undeclared war on
India. It is clear that the Pak Army is
engaged in a ruthless genocide of the people
of Bangla Desh and is in the process moun+
ting a serious threat to our economy, to our
society and to the basic principles which our
Constitution enshrines. The values we
cherish and the commitment we have made
for our own social and economic develop-
ment, are in jeopardy. Government are
alive to their responsibility to meet this
threat.

The House is aware of the intrusions
that have been attempted by the Pak Army
on our eastern borders. The House is also
aware of the reports which have appeared in
the press in regard to the preparations
which are being made on our western
borders, more particularly across the cease-
fire line. Hon. Member, Shri Tombi Singh,
drew our attention to the situation in the
eastern sector, He mentioned particulary
Pakistan plans to train and launch some
Naga and Mizo hostiles for disrupting
tranquility in this part of our country. Hon.
Members, Shri Inder Jit Malhotra and Shri
Shamim Ahmed, desired greater attention to
be paid to the defence of Kashmir and ashed
for vigilance against Pakistani infiltrators to
be intenaified.

The House is aware of the frantic
attempts which are being made by the
Pakistani military junta to raise new regi-
meats, to conmscript their youth and to
procure military hardware, arms and ammu-
nitions stealthily or through the agency of
their friends in some countries. All these
preparations are being made with a view to
extinguishing the flame of freedom and
democracy on this sub-continent We hope
that those who are helping them in this
effort are conscious of their responsibilities
and arc aware of the purpose for which
these death-dealing weapons are being
procured.

We have had occasions to discuss these
threats to our security in this House. I can
only say that we keep on reviewing these
matters from day to day and I can assure the
House that vigilance has been strengthened
all along the eastern and western borders,
and every precaution has been taken to

defent all possible manceuvres on the part

*Moved with the recommendation of the Presideat,
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of our adversaries. Qur security forces
have instruction to deal firmly with infiltra-
tors and other hostile elements which may
attempt to intrude into our territory. Qur
people on the borders, whether it is in
Kashmir, Jammu, Nagiland, Meghalaya
or anywhere else, are conscious of the
stakes,

The brutal methods employed by the
Pak Army in Bangla Desh have strengthened
their determination to resist and defeat the
Pak manocuvres. The demand for the
early recognition of Bangla Desh by Govern-
msnt has been reiterated by various sides of
the House. 'We are aware of the felling in
the country on the question of recognition
of Bangla Desh. Our Prime Minister has
explained Government’s stand on the matter
on more than one occasion in the House
and outside, There is nothing to add to
what the Prime Minister has said on the
subject,

One thing, however, is clear, The indo-
mitable courage of the freedom fighters of
the Mukti Fouj will ultimately succeed in
establishing Bangla Desh, Reports trickling
from across the border indicate how man-
fully freedom fighters are harassing the
Pakistan Army. One guerilla, on¢ com-~
mando of the Mukti Fouj is worth many
marauders of the imperialist army of
Pakistan.

With the ever increasing activities of
the freedom fighters, it is clear that the
military jumta will not be permitted to
continue their exploitation of the people of
Bangla Desh and perpetuate their colonial
tule there, In their determination to
establish a democratic order in Bangla Desh,
freedom fighters have all our sympathy and
support,

There has been insistent demand for
improving our defence preparedness by Shri
Indrajit Gupta and others, Many hon.
Members complained that while the report
of the Ministry of Defence has given details
of the threats to our security, sufficient
informalion has not been given in regard to
the arrangements made by us to meet them.
1 think, if the details given in {he report
are studied carefully, it will be found that
there is no cause for worry. For obvious
reasons, caution has to be exercised in
disclosing our strength snd our prepaca-
tions. I cam, however, safely say that in
every arm and in every role, we are more
than & match for our adversary, The
House has niturally mot been apprised of

ASADHA 21, 1893 (S4KA)
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the enormous exertions our armed forces
have made to improve their skill in the
use of the equipment which has been given
to them. Every effort has been made to
eohance the mobility of our land foices, to
increase the fire power of the infantry and
artillery and of our armoured units. Qur
anti-tank capability has been enhanced by
the introduction of missile units New
methods of weapon training and battle
inoculation have been introduced. Altoge-
ther, the defensive capability and striking
force of the Indian army cannot but cause
seripus concern to our adversaries.

Itis true that Pakistan has acquired
Mirage—IIIE aircraft. Our Alr Force has
fully taken into account the increase in
Pakistani air power. The strength and
capability of our holdings are superior to
Pakistani acquisitions. Our fighier bomber
squadrons have been progressively moder-
nised. We have recently carried out a re-
organisation of Commands in the Air Force.
Operational exercises including weapon Meets
are being continually conducted to ensure a
state of operational readiness. Heavy repair
and depot maintenance facilities have been
modernised and augmented. I have every
reason t0 hope that as a result the rate of
serviceability of our aircraft will improve.
The measures which have been taken do not
merely increase the strihing power of our
Air Force. They also ensure the most
effective coordination of air operations in
support of actions on land and on high
scas.

Some concern has also been expressed
in regard to the strength of our Navy. It
is true that Pskistan has acquired new
capabilities in the fisld of submarine war-
fare. We also have improved our capabi-
lities. Our Navy has now a submarine
arm. Its antisubmazinpe role has been
strengthened by acquisition of modern anti-
submarine aic craft, The Navy also ho'ds
and operates missile carrying crafts, The
dockyard at Bombay is being modernised.
A new dockyard is under construction at
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Visbakhapatnam. The Navy too has
streamlined “their provisioning procedures
and mairtenance facilities. I am sure our

have surface-to-aic weapon cewm-
plexes installed in  vyital areas. Stepsare
alio being taken to activate our olvil defence
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[Shri Jagjiwan Ram]
measures, The Central Government s
meeting the greater part of the expenditure
on these memsures, A large number of
persons have volunteered for manning civil
defence services.

The possibilities of procurements from
abroud arc somew hat limited to ws, ButI
would like to assure the House that we are
not neglecting these possibilities, Our
main reliance, of course, is on ourselves,
Our ordnance factories and defence under-
takings are working to capacity to meet the
requirements of the Services. Several new
types of weapons and equipments have been
developed and are being manufactured. The
Defence Rcsearch  and  Development
Organisation has made a commendable
contribution. 1 must take the opportanity
to express my appreciation of the dedication
of the workers in our factories and other
production establishments and their response
to the situation that faces us.

Our scientists and their associates in the
Defence Research and  Development
Organisation are making commendable
efforts to make us self-reliant in our require-
ments, While no country, except perhaps
the United States and the Soviet Union, is
completely self-sufficient, most advanced
countries endeavour to develop a techmolo-
gical viability so that they are able to
establish mutually beneficial relationships
with other countries. Such nations acquire
a certain freedom of action because of their
ability to develop equations and engage in
a give and take exercise with other nations,
Such viability, or to put it in other words,
the scientific, industrial and technological
maturity, is called self-reliance, We are
expecting that such wviability or maturity
will be achieved by our scientists and
technologists, particularly those working on
our Defence laboratories and establishments,
at not too distant a date. I can only
assure the House that we will not allow
their work to be hampered for lack of
funds

The budget before this House provides
for an expenditure of Rs. 1241.66 crores to
be incurred by the Defence Ministry during
1971-72. 1 need not go over the details of
the provisions for which the approval of
this House is being sought to day. It will
be found that the funds 1 am seeking are
some what larger than those provided hust
year. A part of the increase is oa account

-
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of pay and allowances to epable officers and
men to meet increasing costs of living. We
have increased the provision for the purchase
of plant and machinery for ordnance
factories, for the procurement of transport
wvehicles and for the acquisition of equip-
ment and stores for the Army, the Navy
and the Air Force. Provision has also been
made for a number of developmental pro-
Jjocts gnd programmes and for alleviation of
hard life our officers and men have to lead
in fosward arcas. In submitting these
demands. | have been conscious of the
developmental needs of our economy and of
the commitments we have made to our
people I have sought to ask for only the
minimum and inescapable increases in our
expenditure, The House will notice that
despite the increase in the threats our
sgcurity, the proportion of the Defence
expenditure in the total budget has declined
at compared to the last year. I believe the
percentage of the national income we devote
to qur security will also decline marginally,

I would like to remind the House that
national sequrity gues beyond deployment
of Armed Forces or preparedness to meet
throats to our broders ; it is inter-woven
with our national ohjectives, our national
interests, and our natiosal capacity. In the
quest of national security, it will be Govern-
ment's endeavour to take all these factors
into account 1 am sure our people led by
this augugt House will participate in these
efforts and lend their full snpport to them.

It is not merely security for the year for
which funds are being voted which is the
concern of this House, Several hon. Members
have stressed its long term  aspects.
Emphasis has been laid on the need to keep
abreast with times. The developments in
the field of offensive and defensive weaponry
are fast. At the same time, indigenous
development of equipment takes 5§ to 7
years and of sophisticated weapon systems
about 7 to 10 years. This is why we have
evolved the concept of a Roll-on-Plan,
valid for 5 years at a time, and subject to
annual review and elaboration. We have,
in fact, to think in terms of a longer span
of years, Insome flelds, our studies and
projections already extend into early
cightios. We arc makiag efforts to introduce
madern conoepts and systems of manago-
ment in the Defence Services. We are
placing increasing reliance on specialisati>n
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and are taking steps to set up and develop
our own design organisations. The com-
petence and capability of our scientists and
technicians are comparable to those of their

comp:ers from advanced nations. We are
taking steps to cffect procedural and
organisational improvements so that we

could provide a satisfactory environment
for them to contribute to our defence
preparedness.

In this conncction, 1 have noted care-
fully the wish of many hon. Members for
our Defence Forces to acqui-e nuclear capa-
bilities. We have discussed this matter in
this House on a number of occasions. Our
present policy is to use nuclea® energy for
peaceful purposes. In our view the posses-
sion of nuclear weapons is no substitute
for our capability in the use of conventional
weapons. I would like to remind the
House that our military capabilities must be
based on the advances we are able to make
in the field of science, technology and
industry. The House is aware of the posi-
tion India occupies in the field of nuclear
science. The House is also aware of the
plans and programmes for making further
advances in this field. The House, 1 am
sure, will not wish me to say more on this
subject or to lose my sense of perspective
in dealing with it.

Apart from the defence of our borders,
our Defence Forces have certain other
responsibilities also. The House is aware
of the responsibilities discharged by our
defence forces in the past in a peace keep-
ing role assigned to them by the Uuited
Nations on a number of occasions.

On April 6, 1971, while we were engro-
ssed in our own problems, we received an
urgent request from our friendly neighbour,
the Government of Ceylon. Similar requests
had been made by that Government to other
countries, Our response was prompt. We
agreed to provide all assistance that was
possible within our resources. We made our
helicopters available. Our naval ships
assisted the Ceylonese Navy in patrolling
Ceylon’s coasts. Our personnel did not deal
with insurgency ; they provided relief for
the Ceylonese personnel and assisted them in
surveillence and patrol duties only. With
the completion of their task, the small forces
made available to the Govt. of Ceylon were
withdrawn,

We have also supplied some items of
equipment and stores negded by the Ceylo-
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nese Defence Forces. At the request of the
Ceylonese Government, we have agreed to
provide training facilities to their officers,
Qur cooperation in this field, the House
will be pleased to know, has been mutually
satisfactory.

The Defence Forces have some domestic
responsibilities also, They are required to go
to the aid of civil power when such aid be-
comes necessary to meet the threat to our
internal sccurity. The Defence Forces do
not relish these tasks. I am opposed to their
services to be drawn upon too frequently,
Shri Indrajit Gupta and Shri Samar Mukerji
have made politically motivated observat ons.
I would appeal to them not to make our
Defence Forces subject matter of political
debate. There is no question of the Army
being used for protecting monopolies or for
suppressing workers. They have, on excep-
tional occasions. been used at the request of
the civil authorities and under their direc-
tion for supporting them in their efforts to
maintain law and order and to enforce the
law of the laad against such elements as
violate law and create a state of disorder
and insecurity in society. It is the politics of
violence and murder that has imposed
avoidable strains on our army. I am hoping
that in the context of the developing situa-
tion, attempts to disturb our tranquility and
to weaken the determination of the Nation
to make peaceful progress will cease and
occasions for the use of Armed Forces in
aid of civil power will be few and far bot-
ween.

Shri Indrajit Gupta has also mentioned
about the use of our Territorial Army for
breaking strikes. I would like to make it
clear that T. A. personnel are used only for
running essential services in an emergency
situation. It wiil be appreciated that mini-
mum essential services have to be kept
running in the larger interests of the <ociety
even in a strike situation.

13 hrs.

There is an aspect of domestic responsi-
bilities which the Defence Forces discharge
with great keenness. I am referring to the
occasions when their assistance is called in
by the civil authorities to deal with the
consequences of unfortunate natural calami-
ties such as in the event of earthquakes,
floods and famine, There have been a num-
ber of o¢casions on which during the last
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year the Defence Forces have boen called
upon to assist. The House will remember
the desilting of the Ganges Canal which
was undertaken in the wake of the Alakan-
anda floods. Our helicopters have boen made
available to rescue individuals who have
seriously fallen ill in inaccessible areas at
high altitudes ; they have helped to save a
number of lives. On all such occasions,
assistance is provided at the request of the
civil authorities.

With your permission, I shall now tefer
to tome problems of house-keeplng, Shri
Bist and Shri Parkash drew my attention to
the shortfall in the strength of the territorial
army. The authorised strength is about
50,000 and the actual strength is around
43,000. A committee under the chairmanship
of the Maharaja of Patiala was appointed
to make a review and recommend measures
to deal with the problem, The recommenda-
tions made by the committec are being
examined.

T am grateful to Shri Priya Ranjan Das
Munsi's mterest in the NCC. He wanted
this organisation to be controlled exclusively
by the Ministry of Dafence without the
intervention of the State Governments, I
would like to remind him of the observations
made by the Kunzru Commitiee in this
regard. That committee was of the view that
the States which are responsible for educa-
tion should take an active interest in all
matters concerning the corps, The associa-
tion of the states with the scheme has been
very heldful and the States have takea keen
interest in promoting it. The NCC provides
a vast field for our young men and women
in schaols amnd colleges, for the type of
training which will be of great use to them
in future in whatever walk of life they may
be. 1 hope a larger number of them will take
advantage of this scheme so that it covers
practically the entire student community in
the country.

The NCC scheme is designed to provide
facilities for our young men to develop
character and lcadership and to help those
who wish to make Armed Forces thair
caceer We propose to increase the quota for
filing the vacancies in the commissionsd
ranks from the NCC cadets, The NCC
cadets also get some advantage whes they
apply for recruitment into other renks of
the three services.

Shri Birendet singh Rao sogensted the -
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introduction of compulsory national service.
1 trust that he is famillar with the national
service scheme and the National Sports
Organisation which are operated by the
Ministry of Bducation. I would wish these
three schemes to be better integrated with
one another, These together constitute in
my view a better alternative to the compul-
sory national service that Shri Birender
Singh Rao has in mind.

From the point of vlew of the Armed
Forces, it is not necessary for us to intro-
duce compulsion. The voluntary character
of our formations is a source of stremgth, A
sufficient number of volunteers has been
forthcoming to man the Armed Forces, We
have had no diffically in keeping the Indian
army young. There has however been some
gap in the strength of officer cadres. We
have taken remedial measures to bridge
this gap.

Some hon Members have made obser-
vations on the composition of our Armed
Forces. Shri Samar Mukerjee sald that this
should not be based on caste and religion,
Shri Mulki Raj Sainii said and rightly so
that the distinction between marual and
non-martial communities is a myth. Shri
Birender Singh Rao oulogised the bravery
of a company of officers and jawans. I also
pay my tribute to them. He pleaded for the
establishment of an Ahir regimant and also
a Chamar regiment. Prof. Narain Chand
Parashar on the other hand wanted a
Himachal regiment to be raised. Shri
Tombi Singh talked in terms of a Manipur
regiment,

SHRI S. M. BANERJEE (Kanpur) : A
Bengal regiment also.

SHRI JAGIIVAN RAM : There is
demand for a Bengal regiment as wetl. 1 am
not unaware of the sentimental value atta-
ched to the regimental mames nor of the
valie of appeal to past history or to regio-
nal affilintions.

Nevertheless, it has been the policy of
Government to ensure that our armed forces
are broadbased and derive théir strength and
motivation from thelr loyalty to the nation.
I would like to remined the House in this
connection that our policy is fully effective
inthe air force, in the navy and in the
officer vanks of the aritly, An clement of

clage cémpobition, *owover, bms petuisted
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due to historical reasons in some regiments
of the infantry. Into those regiments also,
persons belonging to other ¢lasses are now
being gradually recrnited. I propose to
bear thils aspect in mind in determining the
nomencature we adopt for any formation
we may raise In future.

OQur recruitment policy has already
undergone miny changes. Fifteen selection
board: and 68 recruiting centres have been
established in different zones so as to cover
all arcas in the country. Quotas of recuit-
ment have been fixed for each zone. Further
steps will be taken to ensure that opportunity
to serve in the armed forces is not denied to
anyone who volunteers for such service and
is found sultable for it merely on the ground
of caste, race, religion or domicile.

The interest taken by hon. members from
all parts of the House in the conditions of
services of officers and men in the armed
forces will warm their hearts and encourage
them to do their duty. We are a develop-
ing country and our resources are limited.
Our officers and men themselves appreciate
that we cannot do all that needs to be done
for them. We have, however, attempted to
make some improvements over the recent
years,

Personnel serving in forward areas or at
high attitudes or in uncongonia! climate,
are entitled to extra rations and clothing,
special compensatory allowance, free convey-
ance for families, reteation of married
accom nodation by them and postal conces-
sions, Schemes of additional annual
increments have been sanctioned for
personnel who have reached the maximum
of their pay scalein. Interim relief ranging
from Rs. 15 to Rs. 45 per month for other
ranks and officers was sanctioned in March
1970, In September 1970, an additional
rellef was provided to armed forces to the
extent of Rs. 4 por moath for jawans. It
has also been possible to raise with effect
from July 1971 th: condiments allowance to
troopd to the level of Rs. 2.35 per man per
month for units with a strength above 50
and Rs. 2.50 for man in other uaits,

A proposal to iocrease the allocation for
amenities for other tanks from Rs, 25 lakhs.
A year to 30 lakhs x year iy under cousidera-
tion. Pensiopary benofits have also been
liberalised, i1 Seplember 1970, a scheme of
mmmhmtmﬁlwu&mmm
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per month, The procedure for payment of
pension has been streamlined,

Shri Braj Raj Singh complained of delay
in the pavment of pemsions, I would like
to inform the House that action is initiated
one year before the date a jawan is doe to
retire. With a view to settle all pending
matters, he is posted 10 the regimental centre
ten days prior to the date of proceeding on
leave pending retirement, He is also given
four months leave and pension is payable on
the expiry of this leave. There are only
few cases in which wverification is mot com-
plete before the leave expires. 1n such cases,
anticipatory pension is granted.

A phased programme has been drawn
up for the coanstruction of married/separa ted
a family accommodation for JCOs and o ther
ranks in the army and equivalent ran ks in
the other two services. During 1970-71,
nearly, 5,000 quarters have already been
constructed for them and an equal number
is under construction currently.

It will be appreciated that all that is
possible within our limitations is being
attempted for the Improvement in the service
conditions of our armed forces and special _
attention is being paid to the requirements
of other ranks, that is, jawans. If every-
thing that is desired is not being done, it is
not due to lack of iatention on our part
but lack of resources.

It is the duty of officers to look after
the welfare of the Jawans and to create a
fecling among the Jawans that they are fully
cared for. The officers are fully alive to
this aspect of their duty.

Mr. Ram Gopal was good enough to
mvite my attention to the quality of rations
supplied to troops. He is aware of the
care which is observed in ensuring that
rations are wholesome. The foodgrains
needed for the troops are procured by the
Department of Food. The stocks procured
are inspected by Food Laboratories of the
Defence organisation, I am aware of some
occasions when it has been niecessary to relax
the standards prescribed for rice. Even in
such cases, effort has been made to ensure
that the wholesome character of the product
or its calorific valus is not jeopardised, 1If
the type of compiaints he has mentioned are
brought to my notice, the culprits will be
soverely dealt with,

Some hom. Members emphagized the
poed fof improving cpmpmwnications in fhy
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hilly regions. Shri Parasher and Shri Pratap
Singh brought to the notice of the House
the difficultizs experienced in their respéctive
aress. There can be no tiwo opinions abotrt
the need for opening up remote and isolated
areas along out bordert and providing them
with facilities of modérn means of com-
munication. The need for postal, telegraph
and telephone facilities in these dreas tannot
be over-emphasized. 1 shall bring this to
the notice of my friend, the Minister of
Communications. The Border Roads
Orpanisation, which was set up about ten
years ago, has rendered some service in this
rcipect. This Organisation has comstructed
so far about 5,800 k. m, of new roads,
improvea about 4,000 k.m. of old roads and
is now looking after the maintonance of
about 7,000 k. m. of roads. These roads
have made a tremendous impact on the
socio-cconomic development of our border
arcas. I agree, however, with hon, Members
that much more remains to be done for
opening up inaccessible arcas where lack of
communications hampers the development
of backward communitles and their integra-
tion with the main-stream of our national
life. Iam having this problem studied in
sote depth,

May I, on behalfl of the ex.servicemen,
express to hon. Members their gratitude for
the interest taken in their welfare 7 We
have 10 keep our Armed Forces young.
That is why servicemen are retired ata
comparatively young age. Nedrly 50,000
persons retire evéry year, out of whom more
than two-third stand in need of rehabilitation
assistacce in one form or the other, Their
training and discipline are an asset to the
nation. It has been owr endeavour to
provide facilities for them to enter different
civil vocations Shri Chand Vakar and
Rao Birendra Singh suggested re-employment
of ex-servicemen in Government departments
sad public sector underiakings. The House
will be glad to hear that a series of reserva-
tions and relaxations have been made by
different Ministries and public secior
undertakings and State Govéraments. A
number of concessions have been given by the
Union Government to facilitats absorption
of ex-servicomen in their emplopment. Fer
instence, 20 per cent of the vacancies in
Class IV have been resteved fov  them.
Similarly ten per cent of vacancies in Class
M1 posts have been reservéd for ex-setvice-
fpn.  Age lrits Jmve béeti fblared 10 the
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extent of the military service rendered by
ex-servicemen plus a grace period of three
years. Minimum educational qualifications
have also been relaxed. Reservations have
been made in All India and Central Services
for ECSs{SSCOs, both in respect of perma-
nent and long term temporary vacancies.
Twenty per cent of the vacancies in the IAS
and IFS have been reserved for them.
Twenty seven per cent of the vacancies in the
IP3 have also been reserved. In Class I,
the reservation is to the cxtent of 25 per
cent and Class IT posts to the extent of 27
per cent. A special competitive examination
is held by the UPSC exclusively for EC/SSC
officers. The age limits in their case have
been relaxed and the prescribed age limit
ie., 24 years is applied with reference to
the year in which the officer joins his pre-
Commission training. Most State Govern-
ments have extended similar concessions for
appointments to posts under their control.

The concessions for ex-servicemen were
reviewed at a conference of Chief Secretaries
in NMovember last year. A further review
will be undertaken this year.

Special arrangements exist for inducting
ex-servicemen in paramilitary forces such as
the Central Reserve Police, the Industrial
Security Force, the Border Security Force
and the Home Guards.

Arrangements have been made and pro-
cedures have been revised to make it possible
for ex-servicemen to be absorbed into
different vocations within six months of
their release. The House will be glad to
know that during 1970-71, job opportunities
were found for 23,600 ex-servicemen.

Efforts have also been made to provide
orientation training to ex-servicemen for
impruving their employability, A schome
for their training has been drawn up in
consultation with the State Governments.
Under this scheme armed personnel will be
enabled to join industrial training institutes
six months before the date of rheir retire-
ment and to continue their training for a
further period of three to six months, They
will be paid by OGoverhmeat during the
period of training. Thus they wiil be
{mpdrted full-fladged vocational or technical
training at thede Institutes. I am hoping
that this schame will help ex-servicetmen to
set up small ifidustries and &liso to provide
disciplined mnpower for our industries in
ftie privato 4nd 1he public sestors,
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The House is aware of the Special fund
which has been created to provide finance
on concessiomal terms to ex-servicemen for
starting some business for employment,
Such finance is available on an individusl
or co-operative basis. A some of Rs. 75
iakhs was contributed to this fund during
1970-71, Thus & total sum of Rs, 8 crores
fs available in the fund to finance economic
activities of ex-servicemen.

Shri Inderjit Malhotra made the usefui
suggestion for ex-servicemen to be settled
in border areas., We have already been
trying to do so. So for, it has been possibe
to settle about 140 ex-servicemen in NEFA
and another 100 1n the Andaman and Nigo-
bar Islands. A scheme for the settlement of
ex-servicemen in the border argas of Rajas-
than is under discussion with the Rajasthan
Government.

The House is aware of the provision for
medical care to military pensioners and
their families. The scheme was sanctiomed
in 1966, Government have now extended the
scheme to cover the provision of dental
treatment and dentures.

Shri S. M, Banerjee drew my attention
to a number of points concerning industrial
and non-industrial workers in the Defence
establishments. He is aware of the steps
that have been or are being taken in regard
to them, I am grateful to him for assuring
the House that the Defence workers will do
their duty and make their contribution to
maximise the production of equipment and
stores needed by the Defence Services. I
have always held that in their sense of
patriotism civihan workers of the Defence
Ministry wherever they may be engaged arc
second to none. They will not regard any
sacrifice too great and any work too hard
when the notional intrerest so demands. He
has been pressing for what he calls a per-
manent negotiating machinery to be set up.
I think he knows that the joint consultative
machinery is doing its best to tackie these
problems, 1 would iavite him and the
organisation he represents to contribute to
the ecffectiveness of these efforts. He is
always weicome to meet me.

The progress made in developing and
augementing production and in organismg
the production of the stares, the weapons
la_ad equipment needed by the Defence Ser-
vices bas been explnined by my colleague,
the Migiste: of Defence Psoduction,

! will refer briefly to the complaints
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made by Shri Shreekantan Nair ip regard
to the alleged discrimination in the matter
of location of the public sector

I would like to clarify that sites for defence
production waits have been and ars selected
after a full study of techno-ecomomic comsi-
derations. A full techmo-economic survey
has boga caxried out before the loostion for
the new electronic factory under the B. E. L.
was decided, A number of techno-economic
criteria has been set up for this study, The
suitabilidy of a location in Kerala was
considered. Judged by these criteria, the
location in Keralg got a low rating, There
has been no discrimination whatever agajnst
Kerala or against any other State.

Shri Sawant spoke about disparity bee
tween General Duty Officers on the on-
band and Technical Officers on the other in
the Air Force. The functions and roles ef
these cadees are different. It is therefore,
inevitable that there should be some diffe-
rence in the rules regulating recruitment,
and pay and allowances. I would like to add
that officers for the Technical Bramch azp
selected from amongst engineering gradutes.
Officers of the Flylng Branch have to be paid
better because of the risk and strenuous
natyre of their duties pnd becauyse of the
shorter span of the active service.

Shri D. N. Tiwary drew by attention to
the implementation by the Ministry of
Defeuce of Government's language policy,
i would like to assure him that efforts are
being mado to incioase the use of Hindi in
official work. I am keeping a personal watch
over the progress of thesc efforts. We have
set up an Official Language Implemention
Committee in the Ministry. This Committeg
is headed by a joint Secretary. Similar
Committecs have been set up in  Services
Headquarters and Inter-Service Organisa-
tions, The progress made by these commi-
ttees is reviewed periodically.

It should be remembeced that the are
duons duty which persopnel in the Armed
Forces undertake at spow-bound altitudes
or at places infested with health hazard or
keep vigil in furious weather econditions is
noo-capable of adequately compensated.
Any mopetary compensation will be toe
poor a teward. The proper sward for sah
a seryice s the .appreciation by the natiem
of the sense of patriotism which inspires the
personnel of thy three forces to yndergo any
risk for the sake of security of the couptry.

1 take this oppartunity tp send my compli-
meats to all personne] of the Armed Forces
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for the splendid work that they have doing
for the defence of the motherland.

I am, however, not neglecting monetary
compensations within our resources. For the
first time, this question has been examined
in great depth by Services Headquarters.
The result of their review has been integra-
ted by the Chief of Staff, Under their gui-
dance, a set of proposals for the Army, the
Navy and the Air Force has been evol-
ved.

These, together with the relevant study
papers, have been made available to (he Pay
Commission, The Pay Commission will also
study the problems on the stop and examine
individual witness form all ranks and all
Services, It is my hope that as a result the
Third Pay Commission will put forward
some meaningful recommendations for the
benefit of our Defence Forces,

A great deal, of course, depends on the
morale of our Armed Forces and the quality
of their leadership. I have visited our
officers and men in the forward areas, Their
morale and keenness leave nothing to be
desired. The leadership which is provided by
the Chiefs Staff and under their direction,
by the Army, Air and Naval Headquarters,
is of a very high quality. The House can
put its complete trust in their ability and in
their dedication. They have been and are
fully prepared to meet all eventualities and
to fulfil all the tasks that may be assigned
to them, They are second to none in their
sense of patriotism,

Shri H. M. Patel referred to some
whisperiag campaign, Nothing could be more
unfiir to our senior officers. I would like to
state categorically that these whispers are
without any foundation whatever. The res-
ponsibility for basic decisions rests not on
them but on me as the Defence Minister
and on Government as a whole. Such whis-
pering compaigns have nothing but sinister
motive. They are carried on with & purpose.
Is it difficult to guess the source of such
whispers 7 No one who has the interest of
the nation, of the security of the country
uppermost in his mind will initiate or
spread such rumours. Such rumours serve

the cause of the enemy more than of our
oWwn,

Shri Samar Guba thinks I am timid, He

wants the Indian Army not to bite but to
show its teeth. I do not believe in empty

ULy 13, 1974

of Wm id2

threats, (Interruptions), He should know that
over the recent years, the teeth-to-tail ratio
of the Indian Army has been inproved
significantly. If and when there is real need
to use the teeth to meet the threats to our
security, we shall not be found wanting.
Shri Samar Guha is a student of science
and as such I presume he is possessed of an
analytical and disciplined mind. I am
afraid he has not applied his own brain
while speaking on the subject and specially
when bestowing his kind attention on me
and the officers of the Armed Forces. He
has been wrongly briefed. At Agartala, I
addressed 8 mammoth public meeting. Shri
Samar Guna can see a brief reporting of my
speech at that meetings in the press. If he
visits, per chance, the border area Tripura,
he may ascertain from the people what was
the effect of my speech there. The analogy
of the lion was given at a meeting of Lions
Club at Varanasi. The simile was used in
relations to capitalists and workers. Perhaps
it appeared attractive to the Press and they
published their own version. But I do not
know what he means by accusing me of
“not only misleading the country but the
Government on the political issue of Bang-
ladesh,” He has not said how I have done
this. He has not quoied any statement or
any speech by me in this regard. 1 have
been very discreet in making any statement
on the subject of recognition. The Prime
Minister has been dealing with that. This
accusation is without any foundation. 1
would not mind accusations against me,
though it is a matter of common knowledge
that issues like recognition of Bangladesh or
of armed confrontation with another country
cannot be decided by an individual minister,
It can be decided omly by Government. Of
course, in emergency, only the Prime Minis-
ter can take such a decision. Not content
with accusing me, he has dragged in Army
officers, Nothing can be more sinister. He
bas made serfous allegations against high
officers of the Armed Forces without giving
their names. Whether he has full facts in his
possession or has been wrongly bricfed, it
was proper on his part when he got this
information to communicate it to the Prime
Minister or to me 40 that appropriate
action could be taken.

SHHI SAMAR GUHA (Contsi): 1
never said ‘Army officers’. ) said ‘high-ups’,
Even that day I protested and protest today
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also, I only said ‘high-ups’, which means
other categories also.

SHRI JAGJIVAN RAM : Such whis-
pering compaigns against the officers of the
Defence Forces harm the interest of the
country. Obviously, Mr. Samar Guha has
been wrongly advised on this issue. I may
tell the House that all these allegations are
baseless and unfounded.

SHRI S. M. BANERJEE : who is his
adviser ?

SHRI JAGJIVAN RAM : He is his
own adviser 7

Sir, I have tried to cover, within the time
at my disposal, as many points as I could.
A careful note has been made of all the
points that have been made by hon, mem-
bers,

These shall be looked into and proper
action taken,

It remains for me to thank the hon.
Members for the interest they have taken
12 the work and life of the Defence Services.
I would like only to assure the House that
the resources placed at our dispesal would
be effectively used and to pledge that the
duty assigned to us to defend the mother-
land and to repel all threats to our security
shall be fully and faithfully discharged.

MR. SPEAKER :
the cut motions.

Let me dispose of

SHRI S. M. BANERJEE : I want cut
motion No, 30 to be put separately.

MR. SPEAKER: I will put Cut
motions Nos. 1 and 2 by Shri Saroj
Mukherjee, Nos. 3 to 8 by Dr. Laxminarain
Pandey, Nos. 9 to 16 by Sreekantan Nair
and Nos. 17 to 29 by Shri S. M. Ranerjee to
the vote of the House,

Cut Motions Nos, 1 and 2, 3 10 8, 9 to

16 and 17 to 29 were put and
negatived,

MR. SPEAKER : [ will not put Cut
Motion No. 30 by Shri S. M, Banerjee to
the vote of the House.

Cut Motion No. 30 was put and megatived.
MR. SPEAKER : I wiil now put cut

motions Nos. 31 to 34 by Prof. 8, Saksena
to the vote of the House,
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Cut Motions Nos. 31 to 34 were put
and negatived.

MR. SPEAKER : The question is :

“That the respective sums not exceed-
ing the amounts shown in the fourth
column of the order paper be granted
to the President fo complete the sums
necessary to defray the charges that will
come in course of payment during the
year ending the 31st day of March, 1972,
in respect of the heads of demands
entered in the Second column thereof
against Demands Nos. 1 to 5, 111 and
112 relating to the Ministry of Defence.”’

The motion was adopie.

[The Motions for Demands for Granis
which were adopted by the Lok Sabha, are
reproduced below, Ed.]

DeMAND No. 1—MINISTRY or DEFENCE

“That a sum not exceeding
Rs. 81,19,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year end-
ing the 31st day of March, 1972, in

respect of Ministry of Defence.”
DeMaND No. 2—DEPENCE  SERVICES;
EFFECTIVE—ARMY

“That a sum not exceeding

Rs. 5,42,50,67,000 be granted to the
President ro complete the sum necessary
to defray the charges which will come
in course of payment during the year
ending the 3lst day of March, 1972, in
respect of ‘Defence Services, Effective—
Army"t|

Demanp No. 3—DerENCE  SERVICES.
EFEECTIVE—NAYY
“That a sum not exceeding

Rs. 39,52,67,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
oourse of payment during the year end-
ing the 31st day of March, 1972, in
respect of ‘Defence Services, Bffectivo—
le’1“

Damanp No. 4--Derence  Ssavices,
ErrecTivi—AmR Forcs

“That & sum pot  exceeding
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Rs. 1,63,30.00,600 be granted to the
President to complete the sum neccssary
to defray the charges which will come
in course of paymgnt during the year
ending the 31st day of March, 1972, in
respect of ‘Defence Scrvices, Effective—
Air Force',"

Demanp No. 5—-DereNce SERVICES, Non-
EFrECTIVE

“That a sum not exceeding
Rs. 31,53.33,000 be granted 1o the Presi-
dent i complete the sum necessary to
defray the charges which will come in
course of payment during the year end-
ing the 3ist day of March, 1972, in
respect of ‘Defence Services, Mon-
Effective’.”
DemMAND No. 111 -DeirNce  CAPITAL
OUTLAY

“That a sum not  exoeeding
Rs. 1,08,85,33,000 be granted to the
President to complete the sum necessary
to defray the charges which will come
in course of payment during the ygar
ending the 31st day of March, 1972, in
respeet of ‘Defence Capital Outlay”.”

DemaAnND No. 112— OTHFR CAPITAL QUTLAY
OF THE MINISTRY OF DEFENCE

“That a sum not exceeding
Rs. 3,06,67,000 be granted to the Presi-
dent ro complete the sum necessary fo
defray the charges which will come in
course of payment during the year end-
ing the 3lst day of March, 1972, in
respect of "Other Capital Outlay of the
Ministry of Defence'.”

13.35 hrs.

MuvisTry oF ToumrisM anD CIviL
AVIATION

MR. SPEAKER : The House will now
take up discussion and voting on the
Demands for Grants under the conatrol of
the Ministry of Tourism and Civil Avistion
namely, Demand Nos, 81 to 84 and 138 and
139, for which theee hours have been
allotted. The Minister of Parliamentary
Affalrs has suggested that the time may be
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increased 1o four hours, § hepe the Howse
agrees to it. In future I am not going to
accept the request for increase jn time.

SHRI S. M. BANERIEE (Kanpur):
The Demands of this Ministry were guillo-
tined thrice.

MR. SPEAKER : In the case of the
last Ministry the time allotted was
seven hours but the time taken ten hours, an
increase of three hours over the time allotted
by the BAC. 1 feel that whenever there is
any suggestion for increasing the time, it
should normally go back to the BAC.
Otherwise, several other business get dis-
located. So, BAC are always of the view
that there should be no change or departure
from what they say, but thet is happening
every day. Now BAC fixes some time,
House fixes some other time and the Minis-
ter comes out with a third suggestion for
increase in time, I feel this is a bad
practice,

Only Members who are present in the
House and who are desirous of moving
their cut motions may send their slips within
fifteen minutes mentioning the serial num-
ber of the cut motlon,

SHRI SHIVA CHANDIKA (Banka):
At what time is the Minister expecied to
reply.

MR. SPEAKER : At the end of 34
hours. I think, half an hour is enough for
him,

THE MINISTER OF TOURISM AND
CIVIL AVIATIONM (DR. KARAN SINGH ):
If you could give four hours for the debate,
perhaps I could reply tomorrow in balf an

hour,

MR. SPEAKER: No; you have al-
ready got one hour more. All that can be
done is to give 3 hours and 15 minutes to
Members and 45 minutes to you.

DR. KARAN SINGH : My collsague,
Dr. Mahishi, will also like to spegk for
about 15 to 20 minutes.

MR. SPBAKER : Do you pot werk
together 7 .
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DR. KARAN SINGH : She is dealing
with Tourism and Meteorology. She is the
Minister of State and, I think, I must give
her at least, 15 minutes. Half an hour will
do for me, I have been guillotined for the
last three years in succession and, there-
fore, I think, I deserve some special
consideration.

MR. SPEAKER : You have been guil-
lotined as a prince also. The parties have
been allocated time as follows : CP(M)—10 ;
CPI—10 ; DMK—9 ; Jana Sangh—9 ; Con-
gress (P)—7.

SOME HON. MEMBERS : That is on
the basis of three hours.

MR. SPEAKER : No, it is on the basis
of four hours.

DEMAND No. 81—MiNisTRY oF TOURISM
AND CIvIL AVIATION

MR. SPEAKER : Motion moved :

“That a sum not exceeding
Rs. 17,30,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year end-
ing the 31st day of March, 1972, in
respect of ‘Ministry of Tourism and
Civil Aviation'."”

DEMAND NoO. 82 —METEOROLOGY

MR. SPEAKER : Motion moved :

“That a sum not exceeding
Rs. 3,45,09,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year end-
ing the 3Ist day of March, 1972, in
respect of ‘Meteorology’.”

DEMAND No. 83—AVIATION

MR. SPEAKER : Motion moved :

“That a sum not exceeding
Rs. 11,92,12,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year end-

ing the 31st day of March, 1972, in res-

pect of ‘Aviation’,”
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Demanb No. 84—OrHEr REeVENUE Ex-
PENDITURE OF THE MINISTRY OF TOURISM
AND CIvIL AVIATION

MR. SPEAKER : Motion moved :

“That a sum not exceeding
Rs. 1,94,71,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year end-
ing the 31st day of March, 1972, in res-
pect of ‘Other Revenue Expenditure of
the Ministry of Tourism and Civil
‘Aviation’,”

DEMAND  1NO.
AVIASICH

138 —CapriraL OUTLAY ON

MR. SPEAKER ¢ Motion moved :

“That @ =um not exceeding
Rs. 8,91,51,000 be granted to the Presi-
dent to comipictz the sum necessary to
defray the <caat:c: which will come in
course of payment Juriag the year end-

ing the 3Ist day of March, 1972, in
respect of “Capital Outlay in Avia-
tion’,””

DEMAND No. 139—OT1HER CAPITAL OUTLAY
ofF THE MiNisTRY oF Tourism aAND CrviL
AVIATION

MR. SPEAKER : Motion moved :

“That a sum not exceeding
Rs. 10,02,53,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year end-
ing the 31st day of March, 1972, in res-
pect of ‘Other Capital Outlay of the
Ministry of Tourism and Civil Avia-
tion'lll

SHRI DINESH JOARDER (Malda) :
Sir, time is very short and we have many
things to say. At the outset of the debate,
I would like to state that we cannot agree
with the policy and the attitude adopted by
the Government in the running of this
Ministry. There is much wrong in the
basic policy of the Government. Aviation
and Tourism are being considered only for
those affluent section of the people who can
afford to squander a lot of money for the
same. Big hotels, like Ashoka and Janpath,
and other luxurious arrangements are made
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for them, But what about the common
people who form 90 per cent of the popu-

lation 7

Civil aviation service is a nation's pride.
But under the present poliey of the Govern-
ment, the common people at larpe in our
country do never feel that aviation is their
own undertaking. It is now only meant
for a few business magnets, its executives,
Government officials, ministers, MP’s and
for the foreign visitors.

13.38 hrs.
[MRr. Deputy-Sreaker in the Chuir]

Aviation is also a public ufility service,
but our common people never get any
opportunity to enjoy the flights and services
of our aviation. So, the fare structure of
the air services should be reviewed and for
the common people there should be scales
in the fare chart., All small towns should
be linked up with the service routes as far
as practicable. Air services should be ex-
tended for carrying people of lower income
group and our countrymen tourisls to impor-
tant melas, fairs, exhibitions and also tourist
centres at a subsidised rates of fare. If we
can afford to pay such huge amount for
Jumbo and Boeing jets and other para-
phernalia for a limited section of the
affuent public, why should you not
extend these little facilities to our common
people ?

Under the policy of the Government
the Department is following a very stiff and
unaccommodative attitude towards its em-
ployess and various categories of staff.
More often the Ministers aad the manage-
ment try to shield their defaults in the
tackling of the labour problem under the
plea of differences between the rival trade
unions. But it is they, the management,
that take the chance to mislead and utilise
one union Against the other and when the
employees and the staff resist such nefarious
tactics of the mamagement, it tales a
different course and the management swiiChes
over to a more stiff attitude towarls the
labour.

And that is why stlll now the long

standing grievances and demcnds of the
workers, technicians and the pilots are left

.
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employees have many times demandod that
recognition to a union should be through
secret ballot.  'We also place the same de-
I.‘Illliid and want a categorical reply
on it.

The C.I.T.U. has initiated and made a
very clear declaration to this effect and all
other unions excepting I.N.T.U.C. only,
have accepted this policy. The President
of India, Mr, V. V. Giri, is also advocating
that recognition of the trade unions should be
by secret ballot. But it is you, the Ministry
and the management that are creating all
troubles and playing foul with the
labour,

It was such high-handed and irresponsi-
ble action of the management against their
own employees that they in the last week of
March, 1971, arbitrarily declared lock-out
of the Indian Airlines suspended five leaders
of the Air Corporation Employees’ Union
for leading *the work-to-rule agitation™ to
press longstanding demands relating to wage
t2vision and other matters, The manage-
ment also unduly threatened the employees
and adopted victimisation measures against
them. On the other hand, the Ministers and
the management very often evade imple-
mentation of their promises and commit-
ments.

Another burning example of the anti-
labour policy of the management is this
that following the closure of the Airways
(India) Limited, due to the Government's
decision not to fly into Pakistan's territory
after that Hijacking incident, necarly 140
wotkers having served in the airways for a
long period have become without jobs. It
is now the responsibility of the Government
to absorb them in the Aviation Under-
takings. Repeated repres:ntations have been
made to the Minister and a list of the
retrenched workers has also been submitted,
but the Government still keep its eyes closed
to this urgent matter, So, I want to know
what and when a positive step is going to be
taken by the Ministry for those poor
workers. In this connection, the fate of the
workers of other private operators should
also be determined and a clear-cut policy
with regard to those private operators should
atso be announced.

Further, to mention the antl-Jabour
policy of the Ministry, I would lke to state
that in the eastern zo00e, lthumwm

yasettied.
nwthmwwﬂwm 3 practico fhat the peripd of overtiow



undergo such heavy overtime duties without
having any consideration for their health
and safety as also the sate running of the
air services. This practice should immedia-
tely be stopped. And for that, I draw the
hon. Minister’s atteation to it. So, I want
to know what positive step the hon, Minister
is going to take to settle up all these
demands of the employees viz. wage revision,
overtime duty reduction and other matters
relating to their democratic trade union
rights and also the question of absorbing
the workers of the private operators by
the Government and, lastly, the demand
for recognition of union by secret ballot.

Sir, the manner of acquiring the air
flects like Boeing, Jumbo-jets, etc. is very
deplorable. Some private negoliations are
made and contracts for supply of aero-
planes costing some crores of rupees are
given to some favourite concerns of the
Western capitalist countries Rates are
never competitive and open universal tenders
are never invtied for purchase of the aero-
planes of different types for our services.
It reflects suspicion in the deal and a huge
amount of money donated by our poor
people is thus drained out. This practice
should be stopped.

The Goverement is trying to import
political consideration in the matter of
deciding concession on 20 per cent levy to
the travellers going abroad. Finance
Minister stated thit some consideration will
be given in case of students and others.
But what about the relations of lakha of
Indian citizens residing outside, say, for
mstance, 2 lakh Indians are now in U.K.
Most of their relations are of middle class
and lower income group families. What
will happen to them il it becomes urgent for
aay of them to go to U.K. or to come back
to India 7 And again, if those masters of
tax evaders and smuggling racketoers
purchase tickets through foreign travel
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House immediately. Otherwise. the ruling
party will use these concession facilities as a
weapon for political consideration and other
material bargain,

About tourism I say, Sir, that this
Depatment is more concerned with the
foreign visitors keeping in view the earnings
of foreign exchange. But as per report, we
find that mostly the visitors from Western
countries are comprising the total number
of incoming tourists. And for increasing a
single number of them, we spend a lot of
money in terms of advertissment, publicity,
commission to travel agents, importing
geisha-girls, constructing five star hotels,
providing costlier arrangements for skiing,
etc. But what is the net result 7 If we
count the per capita income the result will
perhaps come to almost zero. Now the
foreign visitors gre coming from a limited
number of western countries. We may, in
addition, extend the area in other countries
of Asia, Africa and Latin Araerica. The
people of thnse countries are not so fasti-
dious about their luxury and amenities. So,
this aspect of the tourism possibilities may
also be thought over.

The Department's decision to remove
Calcutta from the list for Tourist Scheme is
arbitrary and motivated. It is only due to
political consideratior that you have taken
such decision.

Sir the Tounst Department has provi-
ded in most cises no direct transport to the
places of tourist inteest and also from one
tourist point to the other place. Our big
railway stations or transport stand or the
airport personnel cannot enlighten the
tourists about the important places of
tourism in India and the transport, lodging
and boarding arrangements. We have no
composite, comprehensive and authentic
map of tourist interests in India and
also no Guide Book. At the tourist
gites almost in all places, there is no
common sanitation shed, no urinal and
latrine for the visitors, no cheap canteen or
dormitary lodging system for the middle.
class and common people. So these should
be looked into,

Touarism is said to be dealing in human
minds and bringiag harmony and under-
standing betwoen one State and another.
But if there are no cheap facilities for travel
for st poor cogtatrymen, then how it will
sct to bring a better undersianding amongst
the peaple of vacious States of fadia 7 J
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would request the Minister to think of his
own country people also.

Lastly, Sir, 1 would speak about my
constituericy, that is Malda, in North
Bengal. We have an aerodrome that. But
no air services. Malda is still a place where
there is no direct transport connection. It
is the only business centres of the districts
of Malda and West Dinajpur. There is
fair possibility of having a good number of
air passengers and cargo traffic. Malea is
also a very good tourist centre, Gour,
Adina, Pandu are the historical places in
Malda.

So, I request the hon. Minister to declare
that he will open an air service station at
Malda and link it up with Calcutta-Siliguri
and Calcutta-Gauhati air service routes.
I shall also request to link up Balurghat
with the same air coutes,

In this connection, may I know what
has happened to the construction of Calicut
aerodrome. and why it is delayed ? Lame
excuses are given by the Government that
land is bad ; then why did they not find it
before 2 T want to know when it will be
completed.

About, Boeing plane service to Trivand-
rum to be introduced in October, if the
timings are not changed, those who go to
Cochin and Trivanarum will be delayed and
stranded. I want to know whether a change
will be made in the time-table. And what
about Kovalam Tourist Centre 7 When will
it be completed ?

With thess observations, I would finally
sugges’, Sir, that unless the source of the
influence and control of capitalist-monopolist
trend and policy at the top of the Air
Corporations is removed, the relation with
employees and the workers will not be
improved and the services cannot be remo-
delied for the use and benefit of the common
people of our country.

SHRI BALATHANDAYUTHAM
(Coimbatore) : I beg to move :

That the Demand under the Head
¢Meteorology’ be reduced by Rs. 100.

[Failure to establish the propose

cyclone detection radar at Nagapattinam

(20)].

That the Demand under
*Aviation’ be reduced by Rs. 100.

[Need to change the timings of the

the Head
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Madras-Madurai, Madras-Coimbator
flights so as to conne:t Madras-Delhi
flighi and vice-versa (21)].

That the Demand under the Head
‘Other Revenue Expenditure of Ministry of
Tourism and Civil Aviation® be reduced by
Rs. 100.

[Need to select Madurai, Thekkadi
Courtallam, Kanyakumari in Tamil
Nadu as tourist centres and construct
tourist hotels there (22)].

That the Demand under the Head
‘Capital Outlay on Aviation’ be reduced by
Rs. 100.

[Need for constructing acrodrome for

Tuticorin Harbour near Vallanadu or
Kayitharu (33)].
That the Demand under the Head

‘Capital Outlay on Aviation’ be reduced by
Rs. 100,

[Need for opening short distance air
services between Madras and Tanjore,
Coimbotore and Salem, Coimbatore and
Nilgiris, Madurai and Tuticorin in Tamil
Nadu (24)).

SHRI RAMAVATAR SHASTRI
(Patna) : I beg to move :
That the Demand under the Head

‘Ministry of Tourism and Civil Aviation® be
reduced by Rs. 100.

|[Need to develop mountains along
Gaya District as a tourist centre (37)].

That the Demand under the Head
‘Ministry of Tourism and Civil Aviation® be
reduced by Rs. 100.

|Failure to provide all
modern amenities for the

Rajgrih (38)].

kinds of
tourists in

That the Demand under the Head
‘Ministry of Tourism and Civil Aviation’ be
reduced by 100.

[Need for the development of Patna

acrodrome (39)].

That the Demand under the Head
*Ministry of Tourism and Civil Aviation” be
reduced by Rs, 100.

[Need to introduce a night air service
from Patna to Delhi (40)].

That the Demand under the Head
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‘Ministry of Tourism and Civil Aviation® be
reduced by Rs. 100,

[Need to introduce an air service
from Patna to Gaya (41)].

That the Demand under the Head
‘Ministry of Tourism and Civil Avigtion® be
reduced by Re, 100,

[Need to introduce an air service from
Patna to Muzaffarpur (42)].

That the Demand under the Head
‘Ministry of Tourism and Civil Aviation’ be
reduced by Rs. 100,

[Need to introduce an air service
from Patna to Darhhanga (43)].

That the Demand under the Head
Ministry of *Tourism and Civil Aviation® be
reduced by Rs. 100.

[Need to introduce an air service

from Patoa to Bhagalpur (44)].

That the Demand under the Head
‘Ministry of Tourism and Civil Aviation’ be
reduced by Rs. 100,

[Need to approve the scheme of the
State Government for the development
of tourism in Bihar and to provide funds
demanded by the State Government
therefor (45)].

That the Demand under the Head
‘Mmistry of Tourism and Civil Aviation' be
reduced by Rs. 100,

[Need to develop Rajgrih), Nalanda,
Bodh Gaya and Vaishali as iaternational
touryst centres (46)].

That the Demand under the Head
‘Muistry of Toutam and Civil Aviation' be
reduced by Rs, 100,

[Need to open a tourist hotel in public

sector at Patna (47)].

That the Demand under the Head
‘Minstry of Tourism and Civil Aviation® be
reduced by Rs. 100,

[Nead to develop Parasaath mountain

&5 a tourist centre (48)].

That the Demapd under the Hoead
‘Ministry of Tourism and Civil Aviation® be
reduced by Rs. 100,

[(Noed 1o mun & big and fmit speed

plans fram Delhi to Patap (4933,

Tiat the Demand under the Fead
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“Ministry of Tourism and Clvil Aviation' be
reduced by Rs. 100.
[Need to issue return tickets to air
travellers on easy terms (50)].

That the Demand under the Head
‘Ministry of Tourism and Civil Aviation® be
reduced by Rs: 100,

[Need to develop the historic places
in Pipali Kanan (Pipra) in Champamn

district Bibar as a tourist centre (51)].

That the Demand under the Head
*Mintstry of Tourism and Civil Aviation® be
reduced by Rs. 100,

[Need to develop Motihari lake in
district Champaran as a tourist centre
(52)).

That the Demand under the Head
*Ministry of Tourism and Civil Aviation’ be
reduced by Rs. 100.

[Need to develop Bhaimsalotan

Barrage (Valmiki Nagar) in Champaran
district as a tourist centre (53)].

That the Demand under the Head
*Ministry of Tourism and Civil Aviation' be
reduced by Rs. 100,

[Need to develop Kumhrar in Patna
as a tourist centre (54)).

That the Demand under the Head
*Ministry of Tourism and Civil Aviation' be
reduced by Rs. 100.

[Need to develop Maner Sharil in

Patna district as a tourist centre (55)].

That the Demand under the Head
‘Ministry of Tourism and Civil Aviation® be
reduced by Rs. 100,

[Need to increase tourist facilities in

the country (56)1.

That the Demand under the Head
‘Ministry of Tourism aad Civil Aviation® be
reduced by Rs. 100,

[Need j0 give adequate assistance fo
the State Governments for the develop-

ment of tourism (57)].

That the Demand under the Head
‘Miningry ef Tourism and Civil Aviation® be
reduced by Rs. 100

[Neod to cuctalt the expeaditure of
the Ministry by reducing the salsries of

bigh officers (58)1.
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That the Demand under the Head
‘Ministry of Tourlsm aud Civil Aviation’ be
reduced by Rs, 100.

[Failure to increase the ameniites for
the non-gazetted employees workirg in
the office of Tourism and Civil Aviation
(591

That the Demand under the Head
‘Ministry of Toufism and Civil Aviation' be
reduced by Rs. 100.
[Need to increase efficiency in the
work regarding Metereology (€0)].

That the Demand under the Head
‘Ministry of Tourism and Clvil Aviation' be
reduced by Rs. 100.

[Need to stop the derogatory practice
of making search of the Members of
Parliament also along with other passen-
gers before taking seats in the acroplanes
at the aerodrome (61)].

That the Demand under the Head
‘Ministry of Tourism and Civil Aviation' be
reduced by Rs. 100,

[Failure to enforce sale of food-stuffs
and other articles at aerodromes at the
market price (62)).

That the Demand under the Head
‘Ministry of Tourism and Civil Aviation’ be
reduced by Rs 100,

{Need to improve the quality of meals
and refreshment served during air travel
(63))
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SHRI G. VISWANATHAN (Wandi-
wash) : I am giad that the Ministry of
Tourism and Civil Aviation is being dis-
cussed after three years. The report rightly
points out that tourism is the largest industry
of the world with a turn-over of Rs, 20,000
crores. 'What is going to be our share in
this Rs. 20,000 crores ? In England there
were five million tourists in 1969 and they
expect that this number would go up to 10
million in 1975, We may not be able to
compete with England but we must at leaat
be able to compete with Thailand. In Thai-
land there were 3,70,000 tourists in 1969 and
they expect the number to go to more than
six lakhs in 1975. We had about 2,80,000
tourists in 1970 but surprisingly the report is
silent about the future. No target has boen
fixed.

Iam glad that the Ministry is aware
that nine million foreign tourists skipped
India. What are the reasons 7 One Is lack
of hotel accommodation of international
standard. The other is our defective air
transport system. The report says that
there will be & sbortage of about 5008 hotel
rooms in 1973, Now we have to plan for
the future, Otherwide éven In 1973 we
shall be saying that so much wil] bo tw
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shortage in 1975,
now itseif.

We have 10 consider our public sector
undertakings, cspecially the hotels in the
public sector. The strike in Asoka Hotel
reavited in a loss of Rs, 60 lakhs, From the
report I find that the Ranjit and Lodhi
hotels are incurring losses, The public
sector is supposed to be a model in labour
relations. We do not find it cither in the
Asoka hotel or in other hotels even though
wo believe in the socialist economy and the
public sector playing a dominant role. I
find that the trade unions also do not play
their part well as far as Asoka Hotel is
concerned.

Distance is a formidable problem in our
country, Quicker and more efficient air and
road transport system is Deccssary to meet
the needs of modern tourism. The hon.
Minister receatly visited Madurai and a
suggestion was made that helicopters
services should be given at least in some
important tourist centres. The hon. Minister
has to consider this,

Very recently, after
Indian Airlines have raised the fare by IS
per cent. How far are they justified in
doing so within 19 months ? We do not
grudge this increase if we get good service
in the JAC, There is much scope in the
1AC to improve the efficiency of the services
I think the IAC has to compete with Air
India in efficiency just as Air India has to
compere with the other world airlines,

Sir, reports have come that the Indiae
Airlines is using only haif of the number of
the 14 HS-748 aircraft, This is onec among
the reasons why poopie arc msked (0 pay
more to travel by Iondian Airlines planes.
Air Indis is no doubt oné of our prestigeous
public sector undertakings is our country.
it is going 10 spend more than Rs. 100
crores tor the for 747 Jumbo Jet aircraft,
At this juncture, the Gowerament of India
have proposed & 20 per gent tax om foreign
travel. 1 think this is An unwise measures,
because Alr India would incured a loss of
Rs, 8.5 crores wheeons the same tax of 20
per cent on fopaign travel would bring caly
Re. 7 crores to the national exchequer.
Again, Air ludia will not be able to survive
the competition with interpational sirlines if
this tax is continued. [ think the Minister
should also press for withdrawing this 20
bet ownd tax, | think all the pactios in this
House will agree to this.

The Ministry should plan
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Let me point ont to the Minister that
athu'hﬂmrhhincln the foreign
. especially that brought in by the
fmntomilu.lthlukithntobombed.
One of the simple ways would be that for
the botel bills of the tourists it must be
made compulsory that they should pay in
fomtngxmm Again, the harassment of
the tourists by unauthorised guides, and
beggars in tourist centres have to be con-
sidered. At least,—though no doubt it s a
very big problem to remove poverty from
this country—the Ministry should be inter-
ested in getting the beggars  clemred from
tonr_ist spots,  What is the experience of
foreign tourists in India ? When they want
to come to India, they think this is the land
of Maharajahs, cobras and rope-trick. But
wh?ntbeylrrive In this Country. what s
ﬂuroxpuiennu?lalmeqm:

. “The tourist is bewildered by ¢
mm:hmdwm:mb;ng
readily find his name in the bookings,
the house keeper who had left his room
undone, the bearer who uses his master
key at all odd hours, the telephone
operator who tests the instrument whep
the visitor is fast asleep. the cockroach
which insists Upon being his bedmate
sud a porter With a wrong number
from the belldesk to usher him oyt
unoeremoniously,”
This is how it has been summarised.

In spite of the fact that there are

inefficiencies in our help for toyris
number of tourists has been u'ﬂ;:
the last three or four years, I think we

have to consider the number going up h
in the near future and we have to planl"'bl:
the future now itself.

lam very glad that the Minister f,
Tourism and Civll Aviation, Dr, Karan
Singh, is taking keen interest in

that it will be shifted to Mahabalipu
Tll“?t;:mm!oiwm whhqm
it w betler to bave it in the Meeaakshj
Temple, Madurai, i
‘l‘hare:: many plades . in the
ospecially anclent téoagijes bullt many
centuries back, known for their ;
sid architesture,  They do not find
publicity in our t literature,

T

posters,
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[Shri G. Vishwanoathan]

and films. I think the MIM will have
to look into it.

The Government of ‘Ihmﬂ Nudu has
preposed a oné crore project for Matiaba-
lipuram and ‘Ootscamund, and the - Ministry
has assured that it will send their experts,
and still it has not been taken wp. 1 think
the Minister will send the experts soon,

‘The Government of Tamil Nadu has
proposed to construct a rest-house at

Mandapam and Rameswaram to the tune of

Rs. 8 lakhs, and still the Govérnment of
India has ‘not approved the scheme., In
view of the fact that a ‘number of ‘tourists
wiould like to go to Rameswaram,—they
hiave to stay &t Mandapam ‘because of the
shortage of mmmﬂntlon elsewhere—1

think & rest-house i very, very necessary.’
In view of the fadt that we are havingan’

acute ghortage of guides, a scheme known
as the guide iraiming scheme has been
approved .by the Government of Tamilnadu.
I'think it is still pending approval here and
I request the ministar te look imtp it.

"~ Many of the international ].i.nesm
not stopping at Madras, If thqy ltcm at
Madras, ‘the tounmungotommm
places in the south fike Kovalam, where we
are spending Rs. 2 to 3 crores apd also
other places.

I think the Governmant of Tamilpadu
has requested that there should be an air-
pont st Salem . i wiew of the sfeel plant
coming wp there and another airport at
Tutigorin. 1 ‘hope the mimister will give
Wiontolt
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SHRI R. D. BHANDARE (Bombay
Central) : Sir, 1 rise to support the

Demands of the Ministry of Tourism and
Civil Aviation.

I must say at the outset that both the
Cabinet Minister asd the Minister of State
for the Meteorological Department are do-
ing good service to the country...

ot g wr wwwr (g
I wHEY, oAt off €7 WA grRe
m&m&%ﬁwmﬁw
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MR. DEPUTY-SPEAKER : The bell
is being rong.

Now, the quorum is there.
Member may continue,

The hon.

SHRI R. D. BHANDARE: Mr,
Deputy-Speaker, Sir, I was saylng how
much useful service this Ministry is doing
to the country. So far as the Civil Aviation
is concerned rather tourism Is concerned,
it is both a foreign exchange-carner and at
the same time, making contribution to the
general coffers of the country.

If we pay more atteation I think we
shall be able to get more rhoney as a contri=
bution to the Central Fund and at the same
time we would be gble to earn more foreign
exchange,

My immediate concern for speaking on
this Demand is that our taxation proposals
have brought in two points which are bound
to affect our Tourist industry.

The first point is bound to create an
impact on our Tourist industry, that is, the
20 per cent increase of surcharge on the pur-
chase of international air tickets against the
Indian rupee. I need- not mention that
this aspect will bring about a drop in the
traffic on all carriers and as Air India has
recently purchased jumbo jets and invested
Rs. 100 crores, this surcharge is bound to
reflect on the bringing down of the tourist
traffic and it wil] go against the finances
of the Tourism artment, It will be a
blow as a matter of fact to the Tourist
industry. [ therefore urge upon the Finance
Minister to withdraw this surcha=ge on the
purchase of the tickets of the Air India.

I am told, the immediate effect of the
surcharge would be the loss to the Air India
to the tune of Rs. 8.5 crores. Then
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hotel industry. These points have bean
dealt with by other Members and so I need
not give the figures. We are badly in need
of more hotel accommodation for the tourists
and we are trying our best to increase the
rooms for the tourists. It has been stated
in the Report that ‘during 1970, 17 new
projects in the private sector were approved
from the point of view of their suitability
for foreign tounsts’. Then agan, they have
accepted 41 projects approved carlier. The
sum iotal effect of these would be that on
the completion of these projects we will be
adding approximately 5480 rooms to the
existing accommodation,

But even then there will be a shortage
of about 5000 hotel rotns by 1973, So,
I would urge the hon. Finance Minister to
look into the matter and give more thought-
ful consideration to doing away with the
surcharge and to restoring to the hotel
industry the concessions sought to be with-
drawn and the rebate sought to be with-
drawn,

So far as the development aspect of the
tourist industry is concerned, I must urge
Dr. Karan Singh to develop more centres
so that more foreign tourists could be
attracted. I happened to go to Srasvati,
and to my great surprise and shock, 1
found that there was only an inspection
bungalow there with no water ; and a num-
ber of foreigners do go to Sravasti. From
Sravasti, if you proceed to Lumbini, what
is the state of affairs that you find ? Our
Government must enter into some under-
standing with the Nepal Government for
the development of that centre also.

Similarly in the South, there are a
number of Buddhist caves, and the people
go to visit those caves, but there are no
hotels or other kinds of accommeodation
there for the tourigts,

Reservation for Scheduled Castes and
Scheduled Tribes as a principle has not been
implemented by both the corporations. We
tried our best to persusde the two corpora-
tiens to have the intake of the members of
the Schedaled Castes and Scheduled Tribes
in proportion to their population. This is
too wide a proposition. Byt I think thst
that whoever is avpilable ahould not ke
driven out of the interview ropm, bt mobe

Jagitude should be given to those peeple.

JULY /12, 1974

Tourism & C.A. 186

If I may tell the han. Minister, as I have
seen from Administration, some of the
finest young men are available from these
communities. Why should we not, in order
to lift them up in the social scale, giva them
the proper place in the official cadre as
well as in the artisan cadres 7 Regarding
reservation, I think I have said enough,
because we have already discussed the matter
elaborately.

Regarding the meteorological depart-
ment, I must say that it is doing a very
useful service, by way of weather service,
geophysics and satellite metoorology. At
page 87 of the report it has been mentioned
that the satellite meteorological department
observatory located at Kolaba, Bombay
receiving televised pictures from the meteoro-
logical satellite reccives the satellite pictures
daily. In this connection, I would like to
suggest that mote efficiency should be
brought in because at times the weather
forecast is found to be at a tangent to the
report given on which the people are alert-
ed. But I must say that in spite of defi-
ciencies, the meteorological department is
playing a very important role, and as time
passes, 1 hope that there will be more
1esearch in the fields of fundamental and
applicd metcorology and that the Institute
of Tropical Meteorology at Poona will
absorb more young sciemtists so that our
forecasts could be as accurate as they
can be,

So far as the western countries are con-
cerned. I thenk they are more accurate in
their forecasts. In New York, 1 found
they used to give forecasts on television
which proved to be correct.

DR. KARAN SINGH : No.

SHRI R. D. BHANDARE : I beg to
differ, That does not necessarily mean tha
I am against, or an criticising, the Depart-
meant. I am only making this suggestion
for improvement of the acourscy of the
forecasts so that peepie may be spared in-
convenience and life may also not be

codengored by yessen of inacomratc fore-
casls.

SHRI K. RAMAKRISHNA REDDY
(Nalgonds) ; (Civil Avistion and Tpariem
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are important subjects, No doubt the hon.
Minister is trying his best to develop this
kind of activity in the country, But what
has beon done is not sufficient. The bud-
getary provision made for this is insufficient.
It fBould be augmented.

So far as tourism is concerned, what
the tourists want are better boarding and
lodging facilities, convenient transport
arrangements, whether by air, or by rail or
by road. Unless and until these aspects
are developed, promotioa of tourism will
not be successful. I am told that the report
of the Survey Committee on tourism has
stated that gradually the number of tourists
coming from the western countries is decreas-
ing due to unfavourable conditions. 1 do
not know what those conditions are. The
tourist department should go into it and
sce that all the difficulties arc removed.

Hotels should be constructed at impor-
tant places. By this I do not mean that
the hotels constructed should be like Ashoka,
Janpath, Ranjit or L.odhi, The hotels built
should be such as will be in a position to
offer the tourists convenient residence,
meals of the average type at competitive
rates and other facilities. Unless this is
done, we may not be able to augment our
revenue from tourist traffic,

In the South, there are several impertant
places and temples of tourist interest. They
should be declareds as tourist centres. There
18, for example, the Nagarjunsagar project
which is a mighty project. Even now,
many tourist centre, Then therc s
Nagarjunakonda just five miles away. But
there are no facilittes for tourists to reach
that place, Many ancient monuments are
kept at Nagarjumakonda. Two or three
boats are now going there daily, but this
arrangement is  unsatisfactory.  Speclal
arrangements have to b: made to take
visitors to and fro, I suggest that an electric
ropewgy might be conmstructed so that
tourists might be in a position to reach the
Konda and see the amcient monuments of
the Buddha and other ancieat relice,

Then there are plaxs like Amravati,
Ellora and Ajanta which are important
tourist contres. Similar arrangements should
be made with regard to these places also.
Then we have Tirupati and Yadgirgutta
Where we have temples of immense tourist
importance. The Department of Tourism
should =ot onmly arrange for easy tramsport
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fo these placés but also arrange to build

hotels to provide boarding aad lodging
accommodation to the tourists coming.

15.00 hrs.

The 20 per cent extra surcharge which
has been levied should be withdrawn imme-
diately. The airlines services should be
increased and helicopters should also be
made available to Nagarjunasagar and other
places. At present there is no arraugement
for touring such places.

In our headquarters District of Nalgonda
there is an airstrip, but air communication
is mot there. It should be attended to, In
the southe.n part there are several places of
Buddhist interest, but no attention has been
paid to them by the Tourist Department.
I request the hon. Minister to pay attention
int this regard,
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RAJMATA GAYATRI DEVI (Jaipur) :
By reading through the report of the
Ministry of tourism and Civil Aviation, it
is quite obvious that the Ministry realises
the great potential of tourism but one is sad
to note that there is lack of ambition all
through the report. We talk about the gold
rush on the part of other developing coun-
tries ; yot we are satisfied with the smallest
amount of progress in our own country.

It seems that the Ministry is totally
unaware that India has perhaps the best
potential for the promotion of tourism in
the whole wide world, Nature has endowed
us abundantly and man has done the rest
and yet we are satisfled with such a small
increase as 92,821 tourists to our country
in the last two years.

Tourism is the greatest industry in the
world. Any investment in this sector is
bound to bring back mammoth returns,
Countries like spain earm over Rs, 750
crores worth foreign exchange, Greece as
much as 100 million dollars, Yugostavia
150 million dollars. Compared to this we
earn only Rs 32 crores, Why ? We must mk
ourselves this question. May be we have not
understood the importance of tourism ; my
be we do not know how to promote it. It
must be serlously examined,
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Hese is a Government that has promised
to eradicate poverty nnd it is not making
use of its biggest source of earning income,
India herself can earn that income for this
country if only tourism was given a chance,

D. G, Min, of

It is obvious that the Ministry of
Tourism is inter-dependent on other Minis-
iries, particularly on the Finance Ministry.
Therefore I should urgently appeal to this
House and suggest that may be it would be
possible to start an independent commission
of tourism which would not be so tied
down with red tape and bureaucracy,

This report admits that there is acute
shortage of seats in the internal airlines I
should like to suggest that Air Iodia be
allowed to operate on trunk routes. I also
believe that there are several businessmen,
Indians, from the African countries who
have similarly asked to run private airlincs.
This would ot be the first time ; we have
already had private airlines in this country.
I do not see why this question should mnot
be examined.

One would have thought that the
Finance Ministry would have helped the
Minstry of Tourism in its dilemma, But it
1s done just contrary by introducing 8 tax
of 20 per cent, on all international travel.
The reason for this, we presume, was to earn
extra revenue for the exchequer, Air India
has already pointed out that their losses are
going to exceed the total estimated gain
by thig tax, Recently, the Government of
Indis approved an investment of Rs. 100
crores for the purchase of four Jumbo Jets
and also introduced an 100-dollar allowance
to travel on Air India, presumably to got
more customers for the Jambo Jets. In order
10 increase air traffic, Air India recently has
also introduced special fares for travel from
Indig, All these efforts will be completely
obliterated by the new tax.

Mr Chavan has estimated an additional
income of Rs. 7 crores through this tax, and
Air India has estimmted a loss of Rs. 8.5
erores, Today's papers tell us that Air India
18 rethinking on its plans to buy two more
Boeings, in view of the 20 per ceat travel
tax proposed by the budget. And yet, this
repoct tells us that there i3 un acual shor-
tags of planes in the country.

All this contradiction is most oenfusing
And goes to show & total lack of co-ordina-
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tion between the Finance Ministry and the
Ministry of Civil Aviation. If it is the
intention to increase the reveaue, and at the
same time, to eliminate leakage of foreign
exchange through travel, I suggest a 10
per cent tax be levied on international air
tickets based on the purchase price of the
tickets, and simultaneously, a basic travel
quota be introduced as existed in 1957, that
is £600 for two years. The estimated revenue
from the 10 per cent tax will exceed the
revenue from 20 per cent tax, as a larger
number of persons will travel due to the
basic travel quota.

Another contradiction in our country
is that this report savs that there is an
inadequacy of hotel rooms. And yet the
budget, with this new tax levies on hotel
and hoteliers, has killed any incentive to
build more hotels, Tt was with the greatest
effort on the part of the Minister of tourism
and those involved in the hotel industry
that hotels were included in the list of
priority industries in 1967, They have -hardly
had time to take advantage of the incentive
beforo they were withdrawn. There can be
no tourism without hotels, The additional
accommodation required by the end of 1978
will be 4,000 to 5,000 hotel rooms, which
means an investment of Rs. 40 crores per
year, or Rs. 320 crores by 1978, It is obvious
that incentives have to be granted if these
targets are to be achieved. If the Government
is really bent on bringing prosperity to
India, I am sure that they will reconsider
this unremunerative tax.

The trouble, of course, is that very few of
us understand the mechanism of tourism and
of the hotel industry. This report shows an
inadequacy, or even practically a total lack
of training facilities. We talk about provid-
ing employment. Why not take advantage
of the patential that we have of tourism and
train people as hoteliers, as guides and in
other subjects noeded for promoting this
very important industry 7

Looking through this report, I sec that
tho Minister of Tourism, as many of us in
this house, is very anxious to preserve the
life of the wild animals of our country.
Now. we have in India so many different
shooting reserves and wild life reserves that
we can compele with any other country in
the world to show our visitors these pinces,
if only we bad proper dak bungalows and
proper arrangemsents for trausportation,
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At the same time, I note in this booklét
that the shooting of tigers has been banned
all over the country, about which I am very,
very happy, but that will not setfve the
purpose of preserving these animals. The
tiger is aiready in the red book of extinction,
because even if you ban ils shooting and
even though you do not allow export of
sking, every single shop in the country,
practically every single shop, is making a
roaring trade in selling tiger and panther
skins which I do not think we all in this
house are buying. These are bought by the
foriegn tourists, and not to leave them here
when they go back but to export Today 1
made 1t a point to go round the shops to
see at what prices these skins were sold.
Panther skin, mounted - Rs 1750, unmou-
nted, Rs 1,550, A tiger skin sclls from Rs
3,700 to Rs, 7,000 ; snow-panther, snow-
leopard-unfortunately T did not have the
chance to sce.

‘There was a wonderful article by Mrs,
Ann Wright in the Sumday Svaresman about
two or three months ago. I really think
that all the members of this House should
read it and together we should pass a law
that the sale of these skins showld be
pupished not only with fine but even by ime~
prisonment.

I come to another aspsct of tourism,
which 1T want the Minister to investigate.
The hon. member behind me who just spoke
sometime back pointed out the places which
a tourist could vist. We have in thi§
country fortunately many religions and cul-
tures living dlde by side. We have big
festivals like the Urs Mela in Aymer, the
Kumbh Mela, etc. The tourists would like
to go to all thesc places with the pilgrims,
participate and see these festivals, Accom-
modation should be arranged for them, We
must not only think of accommodation in
the way of five star hotels. It should be
cheaper sccommodation Rooms should be
available for Rs. 10, bed and breakfast, the
type of thing you ses in other countries.
People should be encouraged to take m
boarders, as they do in other parts of the
world,

Another thing whick strikes one sl the
time is that the poor Ministry of Civil
Aviation has to contend with the Minfstry
of Transport and Railways. Our railways
sre inadequate ; our roads are itadequite,
Road building can bring in a tremehdous
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amount of income awnd providé a trembn*
dous amount of employment. This otught
to be seriousty looked into.

Before I conclude, I would like to say
& word about entertainment, Tourists céme
to see our country, to do business, to go to
our Ashrams to meet the Maharishis ahd so
on. They come for many reasons. But
there is a total lack of entertainment in' the
evenings for these people. After all, wo
cannot always be severe and grim and say,
you cannot have a good time People want
to have a good time. That is the aim and
purpose ot life. You work hard and enjoy
yourself Where will they go in the even-
ings 7 Third rate cabarets copied from the
European cities ' Why ? What about our
own art and culture 7 I would not ask for
some classical music or classical dances for
them nor am I going to say something that
may shock members. You are about to
eradicate a century-old profession. Those
ladies who are going to be disallowed from
plying the oldest profession in the world
can casily be taught. They already know
how to ving and dance. They can be trained
as cabaret artistes, That is something to
think about.

DR KARAN SINGH : I leave it to the
private sector,

RAJMATA GAYATRI DEVYI : In con-
clusion, I would urge oh the Govérnment
to look upon the tourist industry as a busi-
ness, not as a department of Government.
No business can flourish ualess quick deci-
sions are taken. We must use & semse of
urgeney  All of us in this House must have
a senss of participation. Thi¢ is not a
political thing. It will bring phospeeity to
our country. Please give top priotity to the
tourism industry.

SHRI SUBODH HANSDA (Midnapere):
Sir, before 1 offer my support to thede do
mands, I would flike to place a féw polne
for the consideration of the minister, [t
appears that tourism in this coumtry
is fast developing. From the repore
it appears thet in 1970, the inflew
of tourists into our coumtry was 2,1882%
while it was only 1.88 Ilakhs in 1968.
No doubt this is & big jomip of 20
per oént. It is comssqhential thmt thedd
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should be enough hotel accommodation for
all these tourists. Government is well aware
of the fact that our tourist traffic is
gradually increasing.  Therefore, sufficient
steps should be taken for making accom-
modation available to these foreigp
tourists.

In spite of all this increase in traffic,\
find that out of the four hotels run by the
India Tourist Development Corporation in
big cities two are already running at a loss,
which is most surprising. It is true that
cerfain measures have .been taken by the
ITDC to improve the  position but that will
take time.

I also notice that the ITDC are going to
construct many more hotels. But it will
take a long time. At the same time, tourist
traffic is gradually increasing. So, as a stop
gap arrangement the private hotel jowners
should be requested to accommedate all
foreign tourists.

15.20 hrs.
[Suri K. N. TiwARY in the Chair]

1 find that in the annual plan there is
no provision for youth hostels in any of the
big cities. There should be provision for
such hostels where cheap accommeodation can
be provided to the tourists.

Tt is seen that there is provision for con-
struction of a fewv hotels in northern and
southera India but I find thit there is no
such provision for eastern India. I feel that
there should be provision for constsuction of
motels in eastern India also in places like
Calcutta, Santiniketan or Digha. Otherwise,
T would say that the eastern zone has been
neglected by the Tourism Development Cor-
poration.

Several State Governmenis have asked
for finarcial help from the Tourist Develop-
ment Corporation for the development of
tourist traffic. For iastance, I find from
the Report that in Kerala the Kovalam
tourist project has ‘been taken up by the
ITDC. which is a ‘welcome thing. But no
such project has been taken up in eastern
India. The West Bengal Government have
asked for financial help to establish a tourist
centre at Siliguri and even a small plot of
land ‘has been offered to ITDC for the pur-
pose. I am sorry to say that ITDC has not
given sanction to it nor given any financial
help to the State Government, T hope this
will be looked intg, '
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Again, there is enough scope for the
development of the Digha project in West
Bengal. This place is attracting a large
number of both foreign and domestic
tourists every day. Though the West Bengal
Government are trying to develop the Digha
project, for paucity of funds they could not
do it properly. Recently, there has been a
Iot of damage by sea to Digha. As the
remedial measures need a huge amount,
this could be undertaken only by the
Central Government. I hope the Govern-
ment will come forward to do the needful.
It is also necessary to construct a youth
hostel and motel at Digha to attract more
tourists from outside. I hope the Minister
will loo% into it

At picsent there is no hospital facility
at Digha. A full-fledged hospital should be
established there. [ hope this will be con-
structed immediately.

While somec.liing is being done for
foreign tourists, nothing is being done for
domestic tourists. Some encouragement
should be given to domestic tourists also.
While there are some holiday homes for
government employees there are no facili-
ties available for the general public except
private hotel accommodation.

Therefore T would wurge upon the
Government to construct cheap hotels at the
tourist centres so that domestic tourists can
have the facility of accommodatiou.

Now I would say something about the
airways.

MR. CHAIRMAN :
ber’s time is up.

The hon. Mem-

SHRI SUBODH HANSDA :
have some more time ?

May I

MR. CHAIRMAN : Only one minute.

SHRI SUBODH HANSDA : I would
like to impress upon the Minister only one
thing. The airways are very dear today :
they are limited only to the affluent society.
There is no concession for students who are
studying in various parts of the country and
are staying some thousand miles away from
their hearth and home. I would urge upon
the Minister to offer student concession as
is done in the case of railways and other
road transport organisations.

With these points, I support the De-
mands, S :
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SHRI BRI RA) SINGH—KOTAH

(Jhalawar) : Mr. Chairman, 1 am very
happy that after a gap of three years the
Ministry of Tourism and Civil Aviation has
found wings once again to come up to this
august House, 1 shall briefly refer to some
points because I do not know how much
time 1 have at my disposal.

MR. CHAIRMAN : Only five minutes.

SHRI BRIJ RAJ SINGH—KOTAH :
Of all the follies perpetrated in this year's
Budget. the one that defies all understanding
is perhaps the tax on foreign travel. I hope,
the Minister is doing his best, along with
his Ministry, with his counterpart in the
Finance Ministry, to see that this tax goes,
because it means untold difficulties for Air-
India which is our national carrier. 1t will
mean that we will not be able to have Aur-
India's profit which, as was pointed out,
would go up ; instead of that, it will go in
the red. The Jumbos have a capacity to fly
about 400 passengers, [ do not know how
many persons are flying in them. I am told,
they do not take more than one-thirds the
capacity, With this tax, there shall not be
even that capacity, I visualise.

SHRI G. VISWANATHHAN : Only the
crex with fly.

SHRI BRIJ RAJ SINGH-KOTAH :
Tourism is a two-way traffic. If Indians
are not encouraged to go out, the number
of chaps coming from abroad will also be
curtailed. We have to see that other people
came (o India and that they have more in-
terest for coming here. There are so many
regulations and things that impede their
travel in India.

It is mentioned in Yyour report some-
where that you are making a sample survey
as to why so many foreigners are overflying
India. You have to find out why they are
overflying India. We want them to stay here
in Indja not for one night but maybe double
their mights, If proposals are taken and
consideration is given to them, there saall
be many Interesting things which they can
do after Jark also, As the momcutifa
tourist comes to Delhi or goes to Bombay
or any other place, he just does not know
what to do with himself once the Sun sets
apart from perhaps going into the hotel bar
where also if it is a city like Madras,...

(Interruption).
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SHRI G. VISWANATHAN : We have
removed prohibition.

SHRI BRiJ RAJ SINGH—KOTAH :
Even ther Indian friends find diBculty in
sharing hospitality with them. I hope, such
things are taken away and clear and precise
thoughts are given as to why we are losing
tourists and are not getting them as we
want to.

Since you have said that I have only
five minutes, I shall refrain from other items
which I had. I think, there are a lot of
place of tourist interest which are today
barred by our so-called security reasons,
Pcople cannot go to see the beautiful parts
of Almorah or UP hills or Darjeeling or
somewhere in other parts of the Assam
reglon. Even, I think, if they want to go
perhaps to places like Jaisalmer or some
such place, there is trouble for them,
We are today living in the age of satel-
lites.

And when setellites can probe all your
de’ences from the top, I do not see how
our harmless tourist with his camera can in
any way add to or do anything better than
what the satellites are doing.

There are some parts of Rajasthan which
are Bein; completely neglected, 1 trust the
hon, Munister with his benign smile will see
to it that eastern parts of Rajasthan, parti-
cularly, Kotah, are connected by air services.
A growing industrial city of XKotah has at
the moment no airline connecting it with the
rest of the country, There used to bea
private operator. But that has somehow,
I think, crashed itself into liquidicy or what
1 do not know. I suggest, if you have some
spare planes or if you have something wp
your sleeve, you should speedily connect
Kotah with Jaipur and Delhi so that it
comes in the round-about,

Then, there are, as was pointed ont
carlier, a lot of interesting fairs that take
place in Rajasthan. The most interesting
fair is the Pushkar Fair, the holiest of holics
for us. It is the most colourful fair, I
hope, the hon. Minister sometimes takes the
trouble of visiting it and sees the vast patdat-
tinlity offered by this fair. A lot of tourists
go there, Bot I am sorry to say that thefs
is not enough atcomunodation available them
or around at Ajmer and there is not much
to do, apart from being thers for & day or
0. Again, ropndabout Ajmer. iwsif, shere
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are so many places of historical importance
and scenic beauty. If somebody puts a
little brain into it, the things can improve. -

Further, 1 suggest that in far-flung
States like Rajasthan and Madhya Pradesh
where cities are rather widelv situated and
where there is at the moment no airline,
you must think of putting up some feeder
airlines. If you do not have the capacity
to put up feeder airlines, let those who have
the capacity to do so. If you do not allow
the private sector as your national policy
will come into the picture, why don’t you
ask some of the State Governments and let
the State Governments pool their resources,
like, Madhya Pradesh and Rajasthan, and
they can start feeder services between Bhopal
and Jaipur or may be to Jaisalmer and to
extreme corners of Bastar or some such
places. ’

The next important point before you cut
me short, is that most of our regional trunk
airlines connecting Delhi and, I mean, the
capitals like Trivandrum, Madras or Patna
or such places, do not have adequate fre-
quency of air comnections. Anybody who
leaves, say, Trivandrum and has some work
in Delhi cannot do it one day, and he has
to spend one day extra.  Again, if you
want to go from here to Trivandrum, you
will have to drop for the night at Madras
and then catch the next plane. It wused to
take one day previously. Similarly, in
places in the east, like Patna, where there
used to be several services, now there is only
one service. 1 wish these important regional
capitals should be properly linked with
Delhi. They should have such a link that
anybody who comes here arrives in the
morning, does his work comfortably and
does not waste his day in coming and going.

Lastly, 1 would like to say that I am
told there is a proposal by the Rajasthan
Government to make a Deer Park atop the
historic fortress of Chittor. 1 would like
you to examine it and, if possible, extend
your expertise.

I would like the hon. Minister to clarify
one thing. There are a lot of agriculturists
who want to export their perishable exotic
produce to other countries ia Europe, out of
season for them. A lot of air. cargo space
can be utilised if a proper thought is given
towards this and a scheme drawn up.

" With these words, " in deference to your
wishes, Sir, L end my speech and 1 would
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request the hon. Minister to consider the

points that I have made.

SHRI INDER J. MALHOTRA (Jammu):
Mr. Chairman, Sir, many of the points have
already been covered which to my mind are
the major points regarding the Demands for
Grants relating to this Miaistry and the
attention this Ministry should give for
improvement o! civil aviation and tourist
services.

I may, however, say that a few years
back these two Departments which now
form one of the muijor Ministries in the
Government of India were only part of the
Transport Ministry. This only proves that
during the past few years how much concern
and how much attention Government has
given to improve their services about which
we talk so much so that they can earn us
more foreign exchange, but, to my mind if
better and more facilities are provided within
the country for improvement of internal
tourism, we can also achieve the desired goal
of national integration.

Whenever I go to my home State and
when I pass through Pathankot railway
station and when I se2 special irains parked
there coming from other parts of my country
and people going to Jammu and Kashmir
State, I feel very proud. There I feel very
happy that many more people should come
to my State. But I also feel so much
disappointed at the facilities which now
exist there to-day at the Pathankot railway
station for the tourists who come over there
to go to Jammu for pilgrimage or to
proceed to the Kashmir valley to enjoy its
scenic beauty. It is true that the major part
of the responsibility there is of the State
Government. But, I would very humbly
urge upon the hon. Minister aad through
him to the Central Government that the
Central Government cannot shirk its responsi-
bility where these facilitics have not been
provided and have not been in existence.

Now talking about the Indian Airlines,
it is a fact that the Indian Airlines has faced
many difficulties. There had been strikes
and there had been other difficulties also and
here, I should like to congratulate the hon.
Mindster that with only his personal keen
interest we had been able to improve some
of our major airports.

Though we are told that some of our
airports to-day gare international airports,
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still T see that the desired standard of inter-
national airports has not been achieved.
Therefore, I would request him that the first
attention should be paid to these major
airports which we call international airports
and whatever minimum facilities are avail-
able at other international airports should be
made available at our airports.

One of the difficulties which every foreign
visitor complains is about the delivery system
of the delivery of packages. When we have
acquired jumbo jets, when we have acquired
cvery possible modern plane in the world
to-day to land at our international airports,
the delivery system of the packages is still
being carried out by human element and it
takes so much time that they complain that
while they take five hours to reach Delhi
from London, it takes one more hour for
them to get their packages. These small
things, though very small, are very important
from the business point of view. So, 1
would request the hon. Minister to pay
attention to these things.

As there is very little time at my
disposal, I would now come to the tourism
side. Now, as I said in the beginning, apart
from the foreign tourism, our home tourism
is also very important. My hon. friend,
Shri Paadey, right in the beginning has
remarked that 1 have got everything in
Kashmir and so, 1 need not say anything
before this House...(Jnterruptions). It has
proved my complaint and as very rightly
pointed out by Mr, Bist, though in the
Second Five Year Plan Rs. 62 lakhs were
allotted for the development of tourism in
Jammu and Kashmir State, a major portion
of the money was spent in Kashmir.

In the Third Five year Plan, Rs. 77
lakhs were allotted for the development of
Tourism in the State of Jammu and Kashmir.
The major portion of the money was spent
only in the Kashmir wvalley. 1 would only
make one or two suggestions for the develop-
ment of the tourist industry areas, apart
from the Kashmir valley in the Jammu and
Kashmir State, 1 would very humbly
request the hon, Minister that he should
send a survey team to survey those parts,
apart from Kashmir valley, in Rajouri,
Poonch, Jammu, Bhadrawah, and Kishthwar.
They could be developed from the tourist
point of view.
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One last suggestion, Many other hon.
Members have also said that we are laying
too much emrhasis on the construction of
4-star and S-star houses. If they are really
interesticd in developing tourist-interest places
which are laying in remote corners of our
country, I would suggest to hon. Minister
that let them introduce approved tourist
houses in those areas. They may have one or
two rooms with approval of the State
Tourism Department or some Central
Tourism Agency. Rates and minimum
facilities to be provided therein could be
approved so that when tourists go there they
may not find any difficulty, and they may
spend soine time there. With these words, 1
support the Demands.

DR. RANEN SEN (Barasat) : [ would
like to make a few suggestions to the hon.

Minister Dr. Karan Singh and his able
colleague, who are well-acquainted with
many facts. But, I want to tell you one

thing, that Tourism in the eastern part of
India is falling. This is an admitted fact.
The main reason is this. The tourist traffic
in Dum-Dum airport has fallen very badly.
The foreign air companies are gradually
going away. 1 want to know whether in
the interest of eastern India, the Govern-
ment will consider that air companies in
Calcutta stay so that Calcutta could become
the headquarters for tourism in the eastern
India. Then there is Orissa, which has got
wonderful art, architecture etc. and in Bihar
there are wonderful places like Nalanda,
Pataliputra, etc. There are so many places
to see and how can the foreign tourist go to
those parts without landing at Calcutta ?
This is a matter which Government have
to consider.

Calcutta may be a bad city, for argu-
ment’s sake one may consider that West
Bengal is also bad, one has to consider that
Calcutta is not only in West Bengal, but it
belongs to the whole of eastern India. It
is the gateway to the eastern India. There
are many things of tourist in Assam, Bihar
and Orissa and we have picturesque Mani-
pur. What attempt is made to develop
them ? I do not know.

In Patna, the capital city of Bihar, the
flights are irregular and intermittant. There
is no proper, strong and bigs runway ; big,
planes cannot land there. 1 want to draw
the hon, Minister’s attention to this point,
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One hon. Member said that restrictions
for the hill stations of India should be
removed. At least the restrictions should
be minimised. 1 have seen that in these
hilly regions of U.P., in the Darjeeling area,
in Shillong and other places, there is so
much of restriction and there is so little
convenience for the foreign tourists that a
big amount of foreign exchange that we can
earn is not being earned now as foreign
tourists seldom an allowed there. There-
fore, I would submit that the restrictions in
regard to hill stations should be liberalised,
and the hon. Minister of Tourism should
talk to the Home Minister in this regard.
As the previous speaker had pointed out, in
these days of modern scientific advance, to
suggest that a foreign tourist, if he goes
there, would take photographs with his
camera is not a valid argument today for
banning foreigners from visiting those
areas,

Then, in the Palam airport there is no
retiring room. If a passenger comes in the
night and he wants to go to another plase
in the morning, then he has no retiring
room where he could stay for the night.

DR. KARAN SINGH : Hotel is there.

DR. RANEN SEN: It is not for
ordinary passengers. Once on my way to
Jaipur, I came from Calcutta to Delhi at
about 11 p. m,, and the next morning I had
to go to Jaipur. I asked them whether
there was any arrangement for retiring
room there but they said that there was no
arrangement. So, [ had to come all the
way to Delhi and again get up at three’
O’clock in the morning to catch the Jaipur
plane. 1 do not understand why some
retiring rooms should not be there, At the
international terminal at Dum-Dum also,
there is likewise no retiring room. The
transit passengers have to carry all their
baggage to the old domestic terminal for
retiring rooms some two furlongs away,
because they do not have any hotels and
retiring rooms there.

Then, [ would submit that the food in
the Indian Airlines is deteriorating every
day. This complaint was made by many
Members last year. This year they have not
made any complaint, So far as we Indians
are concerned, we are used to everything
and we are used to all types of food. But

the foreign tourists are not so used. Last
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time when i was travelling there was an
American gentleman who was sitting by my
side. He quietly told me that ‘Your food
is very bad’. When he came to know that
I was a Member of Parliament, I was sO
much ashamed and I said *Yes, it is very
bad’. Therefore, there should be a little
improvement in the food for Indians as
will as foreigners. We have got to attract
foreign tourists to India and, therefore, the
internal service should be improved.

St R @grg @i (IAARAA)
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THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND QIViIL
AVIATION (DR. SAROQJINI MAHISHI) :
I was listening with rapt attention to the
speeches of the hon. Members, It is really
a pleasure to listen to the well-informed
speeches of the Members, That the Demands
of eur Ministry, coming after a period of
three years before the House, have evinced
such keen interest among the nYembers is g
matter for gratification.

The Ministry of Tourlsm and Civil
Aviation consists of the Civil Aviation
Defartment, the two Corporations namely
Indian Airlines and Air Indis, the Depart.
ment-of Tourlsm snd the India Tourism
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Development Corporation, There isalsoa
third Department called the India Meteoro-
logical Department, and a fourth ome,a
small section, namely the Commission of
Railway Safety. Many members may mot
be aware that this unit of Railway Safety,
which has been organised into a Commission
and is working under the Commissioner of
Reilway Safety, has beon placed under our
Ministry in order to facilitate quick and
efficient enquiry into the Rallway accidents
and also to suggest safety measures. Of
course the Railway Board adopts safety
measures, The commission on railway
safoty can suggest measures for railway
safety and for the safety of the new lines
and the railway bridges, This arrangement
has been made, 1 think, only to facilitate
quick and efficient enquiry into railway
accidents. The Ministry is connected only
to the extent of submitting the report to the
House and through the House to the
Railway Board,

16,00 hrs.

The House has been very kind in talking
about the measures that we have taken in
boosting up tourism in our country, During
recent years tourism has come to assume
some importance. Earlier it was not given
such importance and was not considered to
be one of the major industries. Today on
account of the foreign oxchange earnings and
and the increase in the influx of tourists to
our country, tourism has come to assume
some impprtance. In 1970-71 the number
of foreign tourists visiting our country went
up to 2,88,000, which is an increass of
about 15 per cent over the previous year.
The Department of Tourism and the India
Tourisn Development Corporation are

go rouad and see the
being created.

Many hon. Membery refarred . to  hotel
accommpdation. The existiag capacity is
9779 roSms in 182 hotels that have hean

recognised and approved by the dapart-
ment. I} we take into account the influx
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of tourists to our country, jt may go up to
four lakhs by the end of 1973 amd the
number of hotel rooms needad may be to
the extent of something like 9400 rooms
more. Efforts are continuously being made
to meet this demand in the public seqter
and also in the private sector. With the
collaboration of foreign agencies & few
hotels are being built in the private sector
in Bombay. In the public sector the ITDC
is trying to build a few hotels, five starred,
a fow motels and tourist lodges, Taking
into consideration all the construction that
may be done by 1973, the increase in the
accommodation will be only to the extent of
600 rooms in the public sector... (Infervap-
tions) One may mention here the additional
capacity that may be created by Air India
also which 1s going to build two hotels in
Bombay and some private Hotels : Tatas are
going to have one with the collaboration of
Intercontinental Hotel Chain of America ;
Oberois with Sheratons ; thirdly Shivsagar
Estate, with Hilton, and fourthly, the
Advanis with the Holiday-Inns of America.
With this also, the total accommodation
that is going to be created may not be able
to meet the demands that are going to be
created. In the public sector, including the
accommodation created by Air India, it may
go up to 1,200 rooms, and in the private
sector it may be to the tune of something
like 7000, But even then there will bea
shortage of accommodation, and in order to
meet this shortage, the Department of
Tourism has been giving loans for the build-
ing of hotels m the private sector. A fund
for Hotel joan to the pxtent of Rs. 5 crares
has been kept asife and already more than
50 per cent of it has been released. More
than Rs. 5 crores commitment had bben
made for disbursement of the amount. There
fore, in order to emcourage the increase in
hotel accommodations or the hotel industry,
the department has started giving more con-
cessions and also has relaxed the restricticons
so that the private sector could make use of
. Now, in view of the fact that we are
setting good response also, there will o s
litle tightening too in regard 1o these thﬁ
but [ hope the financial a by

depariment will cominge for samettmeg more
towards the hotel industry.

enough ; slong with' it, facll
ste also mecessary, < The Toletih
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Development tion, which came into

as an integrated body in the year

-And which is now in 197, with the

“on of the Asoka Hotel, Ltd.,
and also the Jaopath Hotels, Ltd., been
u:u'in;totheueeds of the tourists in the
transport section also. The ITDC is mainly
looking after the hotel accommodation, the
transport section and the publicity part.
The Department, besides this hotel accom-
modation and encouraging them in the
private sector, has been doing on behalf of
the department, the construction of some
maotels, the construction of tourist lodges
and increasing the accommodation in the
wild life sanctuarics and also builaing youth
hostels. As the House is already aware,
domestic tourism also requires to be encou-
raged, and as Shri R.S. Pandy put it, the
big ventres of scientific development also are
to be visited by the people. Therefore, in
order’ to encourage this visit of young
people and students within the country,
youth hostels are occupying a very signi-
ficant place in the development of tourism
of our country.

A number of youth hostels which are
going to provide aceommodation at cheaper
rates, mot cheap accommodation. but
accommodation at cheaper rates, and good
food at cheaper rates are going to be con-
structed. Already, the Jaipur youth hostel
has reached the ceiling, and other youth
hostels are also under construction.

For the wild life sanctuaries which
deserve all the attention of the Department
of Tourism, Rs. 50 lakhs have been kept
aside, s0 that these five sanctuaries—the
Jim Corbett sanctuary near WNaini Tal, the
Kaziranga sanctuary in Assam, Kanha
Kisli #n Madhya Pradesh—I hops Shri
Pande will not say that Madhya Pradesh
has been mneglected—the Gir forests in
Gujarst and Periyar down south,—have
been considered as national anctuaries,
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amount has sanctioned by the Depaptment
of Tourism in Kaziranga. So also for the
breeding of barasingha In Madhya Pradesh,
a special amount was sanctioned. Every
effort js being made to prevent the rare
animals and other animals also from becom-
ing extinct. But even in spite of that, as
hon Member, Rajmata Gayatri Devi pointed
out, the poisoning of tigers and lions is
also being resorted to by the villagers ; that
may be on account of the temptation that
they have for selling the skins, But then the
export of skin is banned.

Even then, poaching is carried on.
Efforts are being made cotinuously by the
Depa.1 n:nt of Forests and Tourism to see
that the,: baned articles are not exported,
Some States Governments have given coope-
ration by baoning shooting of tigers and
lions, If all the State Governments coope-
rate, iv will be c'sicr to see that the rare
species are kept alive for a longer period.

The Departraent of Tourism has decided
to comstruct a motel in Jammu, one in
Banaras and another is Siliguri, Mr. Inder
Jeot Malhotra was saying that Jammu is
not having good accommodation, not for
aristocratic people but for people from the
lower strata of society. The outh hostel at
Patni Top in Jamu and the motel under
construction in Jammu will provide accom.
modation at cheaper rates for these who can
to afford to stay in flve star hotels. More
and more such tourist lodges are being
constructed, At Khajuraho, 40 rooms are
being added at cost of Rs.20 lakhs. In
Hassan in Mysore, 20 rooms are being
added at a cost of Rs. 10 lakhs. Expansion
of the existing accommodation in wild life
sancturaies etc., now under the control of the
ITDC is also being done. Every State is
being attended to.

Mr. Bisht said that UP is being neglec-
ted, I do no know whoever can afford to
neglect UP. But the UP Governmont has
allotted only Rs. 50 lakhs for the entire plan
period. The activities of the Departtieat of
Touriim, Government of India, are there
oaly to sappiement activities uadertaken by
the Stite Governments. The State Govern-
ments are &lso required to sliocate fumds
for promoting tourlsm. The Staie Govern-
ments together have contribated Ry, § ctores
for the eatire plas period, ost of which

3 cofpes oply from Jammu
?Mpa gyt of mﬂmwg‘
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Deportment of Tourism at the Government
of India level is Rs. 14 23 crores out of the
Rs. 25 crores given in the plan. Out of this,
Rs 10 77 crores will go to the TTDC. There-
fore, Rs 25 crores given in the plan plus
Rs. © crores given by State Governments plus
the investment made by the private sector—
all these together should go to boost up
tourism in the country A good amount has
to be spent on publicity Both the ITDC
and the Department of Tourism are spend-
ing on publicity.

A survey was made by the Indian Insti-
tute of Public Opioion and they have rome
to the conclusion that according to «tatistics
available for 1968-69, on an averaze «
tourist spent Rs, 1367 and 22 nights in
India Qut of that, he spent 42 per cent on
boarding and lodring, 26 per cent on inter-
nal travel, 28 per cent on shepping and 3 4
per cent for miscellaneous things

From thic point of view, we wauld like
to see that the tourists who come to our
country wHl be able to spend a few more
days and a few coins also more in our coun-
try. By tourism, not only the country wou'i
be carning foreign exchange. which has besn
to the tune of Rs. 38 crores during the last
vear and R3 33 crores in the previous vear
and Rs 105 crores in the Third Five Year
Plan Besides the foreign exchange earned,
the country would be gaining abundance of
goodwill. A tourist who comes to our coun-
try, enjoys hospitality and goes back with
abundanoce of good will to his country will
prove to be a higger instruments of publicity
for usin his country than what all the
means of our publicity—the folder or the
booklet-can do for us in other countries,
Therefore, on the publicity the Department
is spending, and also, ITDC s spending on
films and a number of things. and the State
Qovernments are placing their demands and
are cerlainly making use of these.

Now, Sir, in order to have some effipi-
ency in all these sections of the Tourist
Departmgnt, an [nspection Cell has been
created. The Hotel Classification Committee
is there to classify the hotels and tq see
that the standards are maintaincl. Continu-
ous inspection is being carried on to see that
these things are maintained.

One of the hon. Memers, Mr. Subpdh
Hansda remarked that the two hotels are
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running in loss. I would like to tell the hony
Member and the han House that the ITDC
has been able to make an over-all profit of
nearly Rs. 1594 lakhs during the year
1969-70 and nearly Rs, 50 lakhs during
1970-71.

Mr CHAIRMAN : Please cut short
your speech.

DR. SAROJINT MAHISHI : Then the
Lodhi and Ranjit hotels have also been able
‘o make a marginal profit of Rs 0 15 lakhs.
1 say that Ranjt hotel has becn able to make
a small mareginal profit As recards Lodhl
hotel, now the zap of loss is reduced consi-
derablv hecause earlier the lnss was Rs 8
lakhs Anywhy the, INDC has been farming
well T would like to say that with the
rgoodwill and cooperation of the Members,
T hope the Department of Tourism will be
~"'s to do very wefll.

There is the Tourism Development
Council also which will be advismg, which
consiris of 9 Memers of this Hoose, 9 res-
pectable memers of outside, Ministers of all
States and Mimnisters at the Centre and also
represeatatives of the travel trade and
industty TIndia has bheen a Memher of the
International Union of Toarist Qrganisation
which may ia course of them be converted
as World Tourist Organisations, And India
has to play and has been playing a very
significant role there, As a Member of the
ASTA and as a Member of the PATA Con-
ference, India has been contributing a lot
towards these things And it is expected that
in spite of all the difficulties better market
will be created in India for the tourists that
will be coming. And contiauous efforts are
being made with the coordination of the
Archaeological Department, which is main-
taining the monuments in our country.

Now, I would like to say & few words
about the India Metecorological Department
which is in our Ministry. India Meteorolo-
gical Department has been wotking as a
solontific department undar the Ministry,
working for service and also in the research
field, It has got the allied disciplines alsa
associated with that ; Geomagnetism, Astro-
Physics and Imétrumentations are also dlong
with that, The whole country is divided iote
five regions—Delhi, Madras, Caloutta, Boms
bay and Nagpur, Under thes reglons, o8
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find quite a number of observatories. Obser-
vatories to the tune of 480 are working in
the éntire country. Then there are scparatc
directorates for astro-physics, geo-magnetism,
instrumentations, seismology and a number
of other things which are very important
from the point of view of scientific develop-
ment of the subject.

Then, we have got a number of observa-
tories plus a pilot baloon observatory—
current whether observatory, radiowind
observatory, radiosonde observatory, cyclone
warning observatory and so on, We have
also a number of automatic transmission
stations. The most valuable work that is
carried on by this department can be under-
stood when we come to know that the
department is running a service for the
agriculturists ; it is running a service for
the ports, for the river valley projects in the
hydro-meteorological field, for the industries
and also for the common people at large.
In the agro-meteorological field bulletins and
also predictions which cover a period of
four days are given to the agriculturists. In
the hydro-meteorological field the depari-
ment was working as an agent of the Irriga-
tion & Power Ministry and the Central
Water and Power Commission, Now it has
ceased to be an agent, It has taken up its
own independent capacity except on the
Ganges and the Damodar Valley Corpora-
tion.

India Meteorodogical Depariment has
got three autonomous Isstitutions—Indian
Institute of Tropical Meteorology, Poona,
Indian Institute of Astro-physics, Kodai-
kanal and Indian Institute of Geo.magne-
tism in Colaba—where great resoarch work
is carried on.

India Meteorological Department has
been participating in an active way in the
World Weather Waich Programn.c as a
result of which there has been a regional
telecommunication hub in Delhi and the
department will be able to disscminate
messages of weather prediction to larger
areas within a very short time, on socoumt
of the tele-communication system,

In additien to that, with the earth
station at Arvi near Poona links have been
me up with Japsn ﬁ:ﬂﬁ

ow Inda has slready got
cow and Caito. Therelors, the speed of the
setivity is jncremsing,
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In the World Meteorological Organisa-
tion also Indim has participated and the
House will be glad to know this time our
Divector-General has been  elected as  Vioe-
Prosident of the World Meteorological
Organisation. Till now no Indian was the
Vice-President of this organisation,

On accouut of these participations the
financial implications will be to the tune of
Rs. 6 crores in the Woild Weather Watch
and there wili be a Regional Meteorological
centre for Meteorological Study and Re-
search in Delhi us a part of the global
activities carried on in World Weather
Watch.

Therefore, with all this participation,
the India Meteorological Department is
increasing its capacity to extend its activitiss
to different fields of meteorology. like rocket
meteorology where it is doing work in co-
operation with the Thumba Rocket Launch-
ing Centre, where we are measuring pressure,
temperature etc, at high altitudes.

With all this, I hope that we will not
only be able to fare well but we will be
able to carp a good namc in the World
Meteorological Qrganisation, which is a
specialised body of the United Nations,

Finally, I thaok all the members for the
rapt attention with which they listened to
me and for the co-operation they have given
to me.

SHRI N. TOMBI SINGH (Inper Mani-
pur) : Mr. Chairman, 1 am thankful for the
opportunity given to me to support the
Damands of the Ministry of Tourism and
Civil Aviation.

Having listened to the discussion so far
made on this subject I was feeling very
sorry because no reference has been made
to Manipur’s tourist attraction in the
Hon'ble Minister, Shrimati  Sarojini
Mahishi’s speech. In the eastern part of
the country, and for the matter of that in
the whole country, in spite of Manipur's
sealiness and backwardness in the economic
sphexe, it is one of the best tourist attractions,
It is in Manipur that we have one of the
most beautiful and the biggest natural lakes,
knowa as the Lokta Lake. The entire
Mstory, folklore and cultural packground
have beem wowen apound R So, it isa
matter of great regrot that so far no proper
attention has bees .paid to the development

o wurieny fn this part of the souniey,
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This Lokta Lake, I would like to mmke
special mention of this, has an area during
the dry season of at least 48 square miles
and during the rainy season it covers more
than 100 square miles. ‘This is one of the
wonders that Nature has given to that small
part of the country. The little that has
been done about this is the construction of
a small tourist house known as Sandra
Tourist Home but this Sandra Tourist Home
is so poorly provided that very few tourists
feel like going there. There is very little
programme provided for the tourists there,
there is no boating arrangement and the
whole tourist programme is very slow. In
spite of all the pressures that have been
made with the Government of India, so far,
very little progress has been made.

1 would like to make a reference to a
number of other places where tourist homes
and tourst facilities can be developed. A
few days back I put in a question about
new projects that are being taken up for the
development of tourism in the State. A
few names of proposed tourist houses had
been mentioned in the reply and some
attention had been indicated in the reply.
But as we know, the pace of the develop-
ment in this trade is so slow and unsatis-
factory that apart from foreign tourists, ¢ on
those of us domestic tourists who felt like
going there and sceing it, have to come
back very disappointed after seeing the
conditions there. Hotel facilities and a
number of things that are provided in this
place leave so much room for improvement.
1 therefore would like to draw the attention
of the hon. Minister, Dr. Karan Singh, who
is himself well versed with the tourist trade
and is very well acquainted with things in
Kashmir—and Manipur has been very
rightly compared with Kashmir; it has
been called by many tourists as well as
scholars as the Kashmir of the East—that
this Rashmir of the East should not be left
as neglected as it is now.

Having said this much on the subject
of tourism, T would like to make a little
reference to the long-drawn grievances of
that ares in respect of civil aviation. This
arca, specially, during the raioy season s
practically cut off due to the land-slides on
the roads and due to bad on the
air-routes, Even (ele-communications are
cit-off. Sometimes, and very oftes, during

the mainy sensom, as & raguler featurs, this
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part i3 cut off not only from the rest
conntry but also from the the rest

world. So, this has to be givena
attention and, in respect of the civil
aviation, the number of sauttle flights that
are between Imphal and Silchar has to be
increased, Otherwise, the pressure of more
and more passengers between Silchar and
Imphal is going to give much trouble to the
I1.LA.C. staff and the griovances that are
faced by the passengers there are beyond my
description., Therefore, 1 would request
the hon. Minister to increase the number of
shuttle flights between Imphal and Silchar
and also to increase the number of seats
between Calcutia and Imphal because this
is the only way by which we can approach
Imphal. The communication between this
eastern zone and the rest of the country can
be improved only through this way. The
development of Manipur, and this eastern
zone, in tourist trade and in other spheres
will depend upon the degree to which
the Government of India gives attention
to it by giving more funds, by increasing the
number of flights, by increasing the facilities
of hotels, etc.

With these words, I support these
Demands for Grants relating to the Ministry
of Tourism and Civil Aviation.

bed

SHRI K. BASAPPA (Chitradurga) :
Mr, Chairman, Sir, the Irdian Airlines had
the troubled history during 1969-70 due to
the illegal agitation causing acute inconve-
nience to the travelling public and also
resulting in a loss of nearly Rs, 4.65 crores
in revenue to the Corporation. Therefore,
I say that the labour-management relation-
ship needs a progressive policy to ensure
industrial peace for the next 5-10 years.

1 am glad to learn .hat some agreement
has been reached, by the efforts of our hon.
Munister and the Minmster of State in this
regard, with one of the labour uaions.

Then, it is very necessary to take quick
decisions for replacement of the old and
unserviceable aircraft and 1o purchase new
ones in time to keep abreast of the trend
in aircraft technology.

1 further request that the food served
on the aircraft, particularly, the vegetatian
lud,mlhowmlymw
food, being & vegetarian myself, Hgpde & loy
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of improvement by introducing regional
varieties in the vegetarian food.

Regurding the airports, there is a need
for moderpisation and improvement in the
airports to help passengers to get in and get
out as quickly as possible, as pointed out by
my hon. friend Shri Inder J. Malhotra, I
am happy to learn that the services of a
reputed international firm has been obtained
for the purpose of improving these interna-
tional airports, along with the services of a
distinguished inventor Dr. Fuller, as an
Architectural Adviser.

This further raises another important
problem of bringing tho manageament of the
international airports in the country under
a statutory form of management to ensure
efficient operations, the growth and develop-
ment of airports, and also to ensure finan-
cial autonomy. I am happy to note that a
few days back, in thi: House, the hon.
Minister has been able to introduce a Bill in
this direction. 1 feel this is a right step in
the right direction,

Then, about the introduction of com-
puterisation of reservation system in the
Indian Airlines, that is another land-mark
m the Civil Aviation Department.

Coming to the tourism, the flow of
tourista from forelgn as well as domestic
is so great from Himalryas to Cape
Comorin,

Therefore, a survey should bs made of
all the places of tourist interest in the
country and then a plan drawn up for
spreading over a period of 15 to 20 years for
improvement of these places and necessary
money made available to carry out this
programme, giving priority to important
places, For example, in my State there is
the world-famous Kolar Gold mines and
there are no adequate facilities for tourists,
cither foreign or domestic travellers. This
must be looked into.

Sir, I agree with the suggestion that
concession should be given in air fares to
students,

Comipg to the Metedrological Depart-
ment. T am glad that that Department has
made much head-way in all directiobn not
only io ressarch but in several other fiolds
;':I natrated by the hon, Siste Mininter

now,
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Sir, a proposal has been made for
imparting training fo studemts in hotel
management in foreign countries and several
have been sent abroad and the tourist guides
are given training in foreign languages only,
but not in the languages of the country. They
should be given training in the regional lang-
uages of the country also so that whenever a
foreign traveller or a domestic traveller
travels from one end of the country to
another, the tourist guide should be able to
give them information in the language they
speak. Therefore, it is necessary that
training should be given to the tourist
guides in all the regional languages of the
country. This is a thing which I impress
upon the Ministry,

Coming to wild life sanctuary, particu-
larly, Bandipur and Kanapur in Mysore
State, these sanctuaries are well-known for
their elephants and they should be develo-
ped further. Here, 1 find that the State
Minister scems to have forgotten to mention
about them.

With these words, I support the
Demands under consideration.

SHRI ARJUN SETHI (Bhadrak) : Mr
Chairman, Sir, at the outset I coogratulate
the Ministry. .

MR CHAIRMAN : 1 will
Minister at 5 p.m,

call the

SHRI ARJUN SETHI : Mr Chairman,
Sir I congratulate this Ministry for doing
very well the job entrusted to it,

This is one of the Ministries that has
very clearly sot before ltself the goals to
be achieved and is making the sincerest
efforts to make speedy and steady progress
towards that end.

The manner in which the Ministry has
handled the recent strike in the Airlines
deserves congratulation from all sidis of
the House. T hope the ugly chapter of
strikes in the Airlines will bo closed for
over and the relation between the manage-
ment and the workers would always remain
cordial.

The Ministry also deserve our congratu-
lation for takiog a very boid snd fmeging.
tive decision in introducing jumbo jets in
the international air routes,
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Having said that, I would like to say

that altheugh a steady progress has been
maintained in the development of tourism,
this is a field in which we stould have &
complacent attitude. There is always scope
for improvement in this fleld, Sir, our
earnings from tourism in 1970 have improved
but when we compare it with the overall
world earnings, our performance is very
regrettable, As you kmow, Sir, the total
world trade in tourism industry is of the
order of Rs, 11,000 crores but our share is
only Rs. 37 crores. Therefore, we may have
to make improvements in this matter. The
tourism industry has got to be organized on
the most modern lines. This will, of course,
require great investment but we should not
flinch because every rupee invested in this
industry would go a long way in augment-
ing our carnings from tourism in the long
run,

Befowe developing new tourist spots, we
must see that all the existing spots are fully
developed. There should be a phased pro-
gramme for development of spots of tourist
attraction.

One of the first thiggs to bo assured to
the forelgn tourist % his personal safety,
One single case of physical assault, especially
on a foreign weman, may deprive us thou-
sands of foreign tourists,

Similarly, there are many other things
which have to be looked into to provide
comfortable living and journey to foreign
tourists,

Coming to my own State of Orissa
which has great potential for tourists in the
matter of ancient Indian culture and archi-
teeture, 1 would like to say that this State
has not been looked after by the Ministry
in the manner in which it ought to have
been. Even the elementary necessity of link-
ing Bhubaneshwar with air services on eur
trunk routes has not been dope. I hope
that all the needs of the Orissa State in the
matter of providing awr services for the
tourists will be looked into persomally by
the hon. Minister.

Rocently, the Government have worked
out a project report on the light and sound
spectacle to be introduced at Konarak. The
project could not be finalised becausp of
finkncial assistance not being given by
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Central Governmient. It hardly needs Rs, 15
lakhs and I request the Minister to sce that
this amount is provided at the earliest,

There is a great spot of tourist atteaction
for the people of South-East Asia recently
discovered. The excavations at Ratnagiri,
Lalitgiri and Udayagirl complex in Purl
district of my State have revealed very rich
heritage of Buddhistic treasures. I request
the Minister to pay special attention to the
development of this complex.

There is another spot which needs deve-
lopment from the tourist point of view. The
Simiipal national park in Mayurbhanj
district abounds in numerous wild animals
of very rare varieties living in natural
surroundings. Those can be great attractions
for tourists if properly developed,

Lastly, I wish to say this. Bhubaneswar
must be linked with air with other tourist
centres. This will facilitate the wvisit of
tourists to the State of Orissa. Wlen the
hon. Minister of State made a statementin
the House, not a single word or reference
was made to our State. I request the Minister
to pay proper sattention for the develep-
ment of rich tourist spots which are in
abundance in our State.

SHRI TARUN GOGOI (Jorhat) : I
rise to support the Demands for Grants of
the Ministry of Tourism and Civil Aviation.
Tourism is canerging a8 the world’s lergest
industry. Its earnings in 1970 were Rs. 20,000
crores. The international tourist mevements
are agoelerating at the rate of 14.5 per omnt
per annum. In India also, the foundation
has been laid and now the country poses
for a major break, though the cowntry
has to go a long distance.

The earnings in India through tourist
receipts were 0.29 per cent in 1969 and 0,16
per cent was of the international tourist
movements in 1969.

1 have gooe through the report of the
Misistsy of Towrism and Civil Aviation
and earlier speeches made by the Minister
of State. I am glad that certain steps are
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of tourists has increased from 1,88,000 to
2,80,000 during the year 1969-70; it has
exceeded the target fixed, namely, 2,77,000.
Foreign exchange has increased from Rs.33
crores in 1969 to Rs. 38 crores in 1970.
Tourism plays a very important role
in promoting friendship with different
countries of the world Besides, it also
helps in earning foreign exchange, which is
very important from our point of view.

Domestic tourism plays also a very
important role in bringing about national
unity and national integration Indla is a
country with great diversity ; therc a~e many
languages, many cultures, traditions,
customs and habits, and the people of one
part of India are ignorant of the culture,
tradition aad customs of the people of
other parts of India. There must be more
contact between people of different parts,
There must be more visits by people from
one part to other parts, and there should be
closer cooperation and better understanding
which are very essential for national irtegra-
tion and for national unity.

Now, I would like to say a few words
about my own State, namely, Assam. It will
be a paradise for tourists, But unfortunately
it bas not been able ta draw as much atten-
tion as it shonld. Assam is rich in its
natural beauty. It is famous for its flora
and fauna. There is perbaps no other part,
of the world which has got such varieties of
animals and birds as we have in Assam.
The Kaziranga game sanctuary is famous
for its rhinoceroses. In 1970 Kazirgnga
carned Rs. 4 lakhs. About 12000 visitors
came to Kaziranga, but about 50 per cent
of the visitors had to return back disappain-
ted because of lack of accommodation. The
Government of Assam had submitted a
scheme costing Rs. 75 lakhs as against Rs.
34 crores allowed in Fourth Plan. I hope
the hon. Minister would consider this
favourably. I am glad to lemrn that the
Ministry has sanctioned a ceriain amouat
for the prosaction of the rhimoceroses.

Now, I would like to say a few words
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of which the whole of the ecastern part is
completely cut off. Besides, when the flights
are cancelled at Calcutta, the internal servi-
ces are also disrupted. I would request the
hon. Mmister to have airline base at
Gauhats, so that even if the flights are
cancelled at Calcutta, the internal services
could continue and cater 1o the nceds of
the people of this part. [ would request the
hon. Minister to look into these problems,

With these words, T support the
Demands for Grants of this Ministry,
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SHRI K. GOPAL (Karur): 1 rise to
support the Demands for Grants of the
Ministry of Tourism and Civil Aviation.

Many members expressed concern at the
small number of tourists coming to India.
Shri Vishwanathan said that tourists come
to India attracted by Maharajas and snake
charmers. 1 may tell him that they are not
attracted by the Air India Maharaja or the
Maharajas who are bothered about their
privy purses but by the dynamic and intelli-
gent Maharaja who happens to be our
Minister in charge.

Many members know that Air India is
the only airline in the world today which is
making a profit right from the begining—
I speak subject to correction, At the same
time, there is also criticism of Air India for
going in for Jumbos., One hon member
said that operating Air India throughout
the world is not & viable proposition. But
today the only profitable route is the
Atlantic route  If we want to operate that
route and profit by it, Jumbos are absolutely
necessary, Today's papers say that there is
a proposal to reconsider the gquestion of
purchasing Jumbos mainly because of the
effect of the 20 per cent surcharge on foreign
air travel tickets imposed in the last Budget.
This is true because a foreigner would,
rather than pay money to India, travel by
his country’s own airline : a German would
psy the money to Lufthansa rather than to
Air India ; similarly a Frenchman would
prefer to travel by Alr France. Thus Air
India would stand to lose. That is why I
would request the Finance Minister through
the Minister in charge to drop the proposal
of a surcharge of 20 per cent om foreign
travel &ir tickets.
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Coming to the hotel business, many
members levelled the charge that our public
sector hotels are incurring losses, A fow
hotels may incur losses, but on the whole
we have certainly made good progress and
—are making good profits. We will have
to get foreign expertise and know-how more
than we are doing now, because as Maharani
Gayatri Devi rightly pointed out, touri-
sm i3 a busincss and business needs
money, QOur Maharaja, though he is
& good Minister and a good salesman, has
been able to sell only his ideas, he does not
have any product to sell. He has been
allotted only Rs. 25 crores whereas our
earnings amount to Rs. 32 crores per year.
Therefore, our effort should be to get more
money for tourism because every rupee that
is spent on tourism rolls back threefold or
fourfold.

Some other members said that many
countries thrive b-cause of tourist business.
We can also do it. For this we need more
hotel accommodation. It was said that we will
be running short of accommodation by 5,000
rooms after four years. How are you
going to meet this problem ? Even some
communist countries jinvite not only
American expertise and know-how but even
American money because they know that
it is a business out of which they can make
money. We can also do the same. There.
fore, any public undertaking, even though
it has got some tecthing troubles, is bound
to succeed. Whatever efforts we make will
bear fruits only after a few years and we
should not lag behind in this respect.

With these words I support the Demands
of the Ministry.

MR, CHAIRMAN :
ter.

The hom, Minis-
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THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
Having been gulllotined three times in the
last four yeats, hon. members can well
imagine what a rare privilege I find it to
be able to repiy to this debate on the
Demands of my Ministry, I would have
liked at least one hour to be able to do
justice to the very interesting points that
were raited, but apart from being given very
little funds, this Ministry is also given very
little time. ‘Therefore, 1 will have to try and
complete my speech in half an hour,

1 would like to thank the hon. members
for the very interesting points that they have
made and as I will not be able to deal
with every point scparately, I would like to
assure them that each and every point that
has been made in this afternoon’s debate
will be noted and will receive very close
attention, §

My colle:’uc has dealt with tourism
and meteorology. 1 will therefore concent-
rate, within the limited time at my disposal,
upon aviation, There have been many
spectacular developments in science and
technology during the last two or three
decades, but none of them matches the
extraordinary developments in the field of
aviation, Aviation today is becoming one
of mankinds predominant activities, and it
is estimated that in 1970 as many as 39
crores of people travelled by air which is
fully one-tenth of the population of the
entire world. This number will not decrease,
it will steadily increase with the technologi-
cal developments in the size and speed of
the planes.

17.00 hrs.

Therefore, India, with its vital location
on the globe, is necessarily and keenly in-
volved and interested ia the growth of avi-
ation. Also. in a vast country like ours,
aviation plays an extremely important role
in our own internal development, in com-
munications, in economic development and
in national integration.

It is, therefore, with some satisfaction
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Fourth Plan, as against the same amouat
in the 18 years since 1951.

1 shall deal with aviation under three
main heads : Air India, Indian Airlines
and the Depariment of Civil Aviation.

Air India, for the year ending 3list
March, 1971, has maintained it unigque
record of profitability whigh it started the
very year of its inception. In other words,
during the last 18 years without a break the
Air India has shown a profit. 1 would say
that this is unique not merely among the
corporations in this country but perhaps in
the entirc world, because we read tlat vagt
giants like the pan American and the TWA
with hundseds ef planes are losing millions
of doilars,

What is the secret of the success of Air
India 7 There are two or three important
factors. There is the most competitive and
up-to-date aircraft ; there s  excellent
service and there is very good prometion,

It is for this reason that Air India took
the decision, which the Government
supported, that they should go in for the
Jumbo Jets, because if a small air line like
Air India has to maintain its position among
the great giants with whom it has to
comoete, it must offer the customer com-
petitive equipment. There is no doubt
whatsoever that consumer preference over
the next few years will go definitely in
favour of the Jumbo Jets. Therefore, al-
though it is an expensive purchase, Rs 100
crores, we have gone in for the Jumbo Jets.
I am sure that the purchase will be fully
justified by the economics of operation and
by increased tourism and aviation earnings
that India will be able to bring into.

1 may clarify here that the report operat-
ing i today's papers that there is re-think-
ing in Air India on the purchase of the
remaining Jumbo Jets is ecntirely without
foindation. Four Jumbos are the minimum
that we feel is necessary for a viable feet for
trans-Athantic operation, and therefo.c we
shall buy the other two Jumbos also.

A great deal has been said by hon.
Members regarding the 20% tax on forelgn
travel. This is a matter which has to be
ponsidered by the Government and by the
Pinance Minister m tts ovetal] fmplications.
It is true that Air India has egtimated that
ghels tax Wil affect jt very adversely, That
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view has heen brought to the notice of thf
Finance Minister, and the views expressed
by the hon. Members will also I am sure be
taken into full consideration by him. Bat
we must accept that it is only the Finance
Minister who can take an overall view of
the finances of the Government. Govern-
ment will take a decision bearing that over=
all view in mind. .

There are two or three small points
before [ move on to Indian Airlines, Firstly,
Air India is going in for a charter company
because the pattern of aviation operations
Just now developing makes it very clear that
charter operations are going to play a
crucial role in the seventies. The fare
structure of the JATA is on the verge of
collapse and thercfore every major nation
is going in for a charter company. Char-
ters will bring to India at lower rates more
tourists, people who cannot afford the
cxtremely high rates of IATA schedule.
Therefore Air India is going in for a sabsi-
diary charter company, and that will also
help it to utilise the surplus capacity that
wil be available in its 707s. Air India is
also going into the hotel busiiess, as my
colleague pointed out.

Hon. Member Shri Brij Raj Singh men-
tioncd the possibility of exporting some
perighable, exotic, delicious food. 1 am
sure if Ajr India is given the information,
they will be very happy to see what they
can do to help.

Another point made by Shri Bhandare
which I may mantion here i1s with regard to
the representation of Scheduled Castes and
Scheduled Tribes in the two air corpo-
rations, 1 must admat that I myself am not
satisfied with the representation of Scheduled
Castes and Scheduled Tribes in these cor-
porations. 1do nol think it is anybody's
fault ; effort have been made and are being
made, but very often it is not possible to get
suitable candidates. I can assure the House,
though, that 1 am personally deeply in«
terested in this, 1 have written to the two
corporations 1epeatedly, and I will try and
seo that the shortfall in this regard is made
up.

I will go on now to the Indian Adrlines.
1970-71 has been a very difficult year for
the Indian Airlines, We lost three planes :
there was am accident in Silchar ; there
was an accident in Agartala; wsnd ond
pf our plages was hijacked aad destroyed
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in Lahore. The loss of three plases for an
airline with a smpll fleet does make a very
big dent iato its operations. Also, the
lsbour-management relations were not very
satisfactory, which resulied in unfortunatety
havisg to teck-out the airline completely.
Several Members have mentioned this point.
I woild like to say that the prospects in
Indiun Aictines have now definitely improv-
ed. There is a marked improvement in
labour-management relations. An agree-
ment has been signed with one of major
unions, and with goodwill on both sides and
with the new spitit of co-operation that is
being displayed, I am hopeful that the un-
happy events of last year will never again
be repeated in Indian Airlines.

I have also appointed a committee of
management experis to advise me upon
various aspects of the Indian Airlines admi-
nistration with special referenoe to labour-
management problems, and with that report
in my hands, and, as I said, with the new
spirit of co-operation that I am mow nolic-
ing happily among the employees, 1 am sure
that Indian Airlines has turned the corner,
and with the new planes that it has acquir-
ed—ihe new 737s—it will now be able to
serve the public very much better.

A number of new cities are going lo be
linked with jets by the end of this year. 1
have a long his with me here. 1 have tried
to see that as many Stale capitals as possi-
ble and as many places of tourist interest
as possible are linked by jet planes. In this
context, | may say in particular that Tri-
vandrum, which had a loog standing de-
mand for a jet service, will be serviced by a
set from the 15th October this year. We are
aiso starting the Calcutta-Gauhati direct
service by Boeing 737 on the 15th October.
It will now be possible for people going to
Assam to buy their ticket in Delhi and to
tiavel on that ticket from here 1o Calcutia
and from Calcutta to Gauhati on the same
plane.

As my friends might have read in the
newspapers, the Caloutta-Bagdogra jet has
also begun operating.

In addition 1o this, we have started a

service 1o Dimapur in Nagaland, and four’

new cities are going to be linked during our
winter schedule : Jodhpur, Muzaffarpur,
Raipur and Naslk, and they are golog to be
hmughqmbthamﬁ T am hopeful that
more and more Gitis 1n 'fhy yesrs to come
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will be included, because I look upon Indian
Airlines not at all, as one of the hon.
Members sald, as a luxury only for the very
rich, but as a dire necessity in a country
tike ours which is now poised for economic
development apd administrative and politi-
cal intergration.

SHRI JAGANATH RAO (Chatrapur) ;
What about Bhuvaneswar ?

DR. KARAN SINGH : I must admit
that the seivices 1o Bhuvaneswar are not
very impressive ; Shri Jaganath Rao has
mentioned it and Shri Arjun Sethi has also
mentioned it ; I will try to look into this
problem and scc what can be done with re-
gard to Orissa.

AN HON. MEMBER : [ndore ?

DR. KARAN SINGH. The Indore
service has now been restarted. There was

a very good suggestion made that we
might consider—l think it was made
by—

SHRIR. S PANDEY : R S Pandey.
(Imerruption).

DR. KARAN SINGH : —that there
should be an Indian Airlines base at Gauhati
so that the operation in the Eastern sector
can be more flexible and more effective.
This is a suggestion which 1 intend
looking into very carcfully and we will
try and see what can be done. We
are aware of the very special require-
ments of the Eastern sector. Parti-
cularly with the developments in Bangla
Desh, it is for the time being not possible
for us to overfly that territory. Therefore,
it makes it even more difficult for people
living in the Eastérn sector to be able to
travel to the rest of the country, 1 have
had a number of special meetings on the
problems of the Eastern sector. 1 can
assure the House and the members from the
Eastern areas that I will give special atten-
tion to their problems, They will bear with
mo when ! say that Indian Airlines has got
to fty very much more now, because of the
ban on ovetflying, than before, as a result
of which certaln services have to be dis.
Jocated. 'But we, ate going ou} of our way
to tee thtat thege services are made as offf-
giot) s posafie, !
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One or two members reised the question
of students’ concessions. As the House is
aware, students do have a concession of 50
per cent—those between the age of 12 snd
26—and this is something which is widely
used by them.

A number of points were raised with
regard to the possibility of helicopter service.
1 happen to come from a mountainous
region myself and I am aware that in many
areas where it will not be possible for an
aecroplane to land, a helicopter can provide
very good service. Unfortunately, however,
whenever we have tried to copsider the pur-
chase of helicopters for aviation purposes,
the economics of the project have worked
out to be so unfavourable that we have had
to drop the idea. I am told thare is hardly
any country in the wotld which runs o
helicopter service on a commercial basis.
However, { have not given up hope. 1 con-
stantly try to keep impressing upon the
Ministry and the Indian Airlines the neces-
sity to comtinue consideration of the heli-
copter proposal, be:ause particularly in the
Himalayas, the acquisition of helicopters by
indian Aurlines and running of helicopter
services would be extremely wuseful. How-
ever, as | said, at present, there is no such
scheme because we are always told that the
economics are disastrous, But the matter
will remain under careful consideration,

The question of food was also mention-
ed. The fact that fewer members than I
expected complained about feod in IA
would lead to me to believe that there has
been some improvement. Perhaps I am
over-optimistic on that score. Bur 1 would
like to say that food is specially being up-
Iifted now from the flight kitchens of Air
India fn Delhi and Bombay. We are also
trying to see that where we have good
hotels, like for example, the Ashoka Hotel
in the public sector at Bangalore, we should
uplift food from such really top-class hotels,
50 that we are in a position to provide good
meals to our passengers. I would Jike to
commiserate or apologise to the
beeause apparently vegetarian food 15 not
up to the mark, although I have given
specifie instructions that vegetarian food
ghould be used more. ] think in South
India, we have such delicloys wegetarian
dwhes like vadai, dosai, iddli, etc., and if
w: can use thom, rathes than these wreighed
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cutiets, 1 am sure it swould be a good idea.

Apart from the two air corporatiens, the
Department of Civil Aviation has & key role
to play in the development of the eptire
complex of aviation in this coumtry. The
House will be happy to know that im the
Fourth Plan, a massive outlay on airporis
has been provided, namely, Rs. 70 crores, as
against Ra. 55 crores in the 18 years from
1951 to 1969. It is a clear reflection of the
fact that Government is acutely aware of
the importance of improving our international
airporta. I introduced last week a Bill in
this House, which is aimed at setting up an
International Airports Authority. When that
Bill comes up for discussion, we will have
occasion to discuss in very much more
detail the development that we are
plaoning at our international airports.
{ am determined that the international
airports in India should not only be as good
as any in the world but in several ways
should be better. And I am, therefore, alsn
determined that the best available talent
within the country, and if necessary from
outside, should be got together for this
purpose. Meanwhile, of course, interim
modifications have taken place in Delhi,
Madras and Bombay. And in Calcutta,
a new terminal building has been
constructed. We hope that the new
international airports will also start coming
up by the end of this Plan period.
The domestic airports also reguire
considerable improvement, because both
from the point of view of our own travellers
as also from the point of view of tourists,
the domestic airports in a way are equally
important. And, therefore, 1 have made
special provision to begin with for the State
capitals because there are some State capitals
in which the airports are still in an extremely
shocking and even disgraceful state. There-
fore, I have now redone my plan so that
State capitals can get special priority. Ibe
next priority should go to places of great
tourjsm interest lske Agra, Udaipur and so
on. Aad we sre making owr effores. I
think hon. Members will notice this winter
a large number of constructions starting,
because contracts have been awarded and
work Is likély to start after the manseon.
And I am gure that our dornestic airport
programmes also will continue to dbvelap
nu:ﬁamriiy. Of course, our resonrces AT
limjted. But, ngvertholem, we Wik dg vegy
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much more than we have been able to do in
the last many years,

One other point T may add with regard
to airports, A great dcal of money, over
Rs. 15 crores, is going to be spent on the
improvement of navigational aids and on
communications, Because when a passenger
flies, he is only aware of the plane and of
the terminal building; but there is very much
more to an airport than the plane and the

terminal building. There arc the radars
and the instrumental landing systems,
There are the run-ways. There is a great

deal of very sophisticated and very advanced
and developed equipment. And in this
regard, T am glad to say that India is and
will soon be among. perhaps, the 8 or 10
nations in the world in the provision of
certain facilities. For example, we are going
to move into Category II-ILS in Bombay,
Delhi and Calcutta.  And I don’t think that
there arc, perhaps, more than half a dozen
countrics in the world which wiil have such
advanced instrument systems as we will have
in our country. This is something which
is not scen by the travelling public, and,
not generally known. And,
thought I should spccially

therefore, is
therefore, 1
mention it.

Now, Sir, tourism, My colleague, Dr.
Mabhishi, has verv ably dcalt with a large
number of matters with regard to tourism.
I will, therefore, confine myself merely to a
few general remarks.

I entirely agrec with Rajmataji and other
MPs who have said that India is among the
world’s great potential tourist destinaticns.
There is no doubt about it. I a'so have
had an occasion to travel, not perhaps all
over the world, but over a good portion of
the world. And 1 don’t think there is
another single country  which combines the
magnificent natural scenery of India, with
the mountains in the north, as somebody
quoted :

seagaTeaa fafaqonr faraaEma-
arfars:

qatQamfafafs ma e gfazm a7
qIAZE:

the magniflcent Himalayas which are
unrivalled for their grandeur and for their
beauty ; the great oceans that meet at the
foot of Mother India at Kanya-kumari ; the
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lakes, the rivers, the wild life, the forests ;
the works of art and architecturc ; and the
unbroken fradition going back (o 5,000
years—Ajanta and Ellora ; the great temples
of South India ; the extraordinary achicve-
ments of Moghul architecture in the North,
and festivals and colour—in other words,
cverything that a modern tourist is looking
for. There is no doub. about it that India
is unique in that respect. Now, the actualisi-
tion of our tourism potential depends on
two things. It depends, firstly, upon how
we are able to promote tourism abroad and,
secondlv. it depends upon how we are able

to develop our tourism infra-structurc at
home,
On the promotional aspect I may say

that the experiment that we started, which
was known as *Operation Europe’, a link up
between Air India and the Departiment of
Tourism for promotion of tourism abroad,
has already given good results. Therefore,
from the 1st of July this ycar we have
extended it to Amcrica also. We have
launched ‘Operation America’ and we are
hopeful this will help us considerably in
increasing the number of our tourists., An
hon. lady Member said that we were not
ambitious enough and perhaps that we were
complacent. 1 can assure her and the House
that therc is no question at all of our not
being ambitious. We are extremely ambitious
But, of course, 1 have got to function within
the resources that are available to me and
within the organisational structure that we
have. We are trying to develop both. 1
am sure the resources will also increasc and
I am sure I will not have to accept the
suggestion of Shri Pandey to have a hunger
strike before the residence of the Finance
Minister in order to get more funds. As
soon as our organisational capacity has
increased, funds will definitely be forthcom-
ing. Woe have to increase the infra-structure
first.

As my colleague has pointed out, the
infra-structure at home has a number of
compoaents ; there is the airport, accom-
modation, transport by road and rail.  All
these things are recciving our very close
attention, Our target is 4 lakhs of tourists
by 1973 and a million tourists by the end of
this decade. We would like to see our
tourism earning also increase substantially.
Because foreiga tourism helps in creating
goodwill for our country abroad and in
earning foreign exchange, and domeslic
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tourism helps in economic development,
because we must rcalise that tourism can
become a crucial economic activity. It is
not merely a question of only a few rich
people or eccentric people travelling.
Tourisro has transformed the ecopomies of
many countrics,

I was recently in Eastern Europe, an
arca which started very late m tourism
devclopment, where the 1esults have been
fantastic. Bulgana, a small country with a
populatton, I suppose. just about the same
as Haryana, about 89 or 90 lakhs gets three
mullion tourists. Yugoslavia, with a papula-
tion of two crores, gets threc crores of
tourists every year. In all the seven East
European countries hotels are being built
with American chains, [ was interested to
learn that with Hiltons, Sheratons and Inter-
Continental all the East European countries
--Rumania, Bulgaria, East Germany, Yugo-
slavia, Crechoslovakia—all of them are
going in for hotels, becausc they also realise
that unless you build hotels the tourists will
not come. Therefore, 1 feel that we must
also shed any inhibition that we may have
in this regard and go in for a massive pro-
gramme of hotel development 3o that more
and more people can come.

The second aspect of tourism which I
would Wke to emphasize is the aspect of
national integration, which is something
much more valuable than the few crores of
rupees that we may eam in foreign exchange,
After adl, through the ages in India our
history has been built up by the movement
of crores of people from one part of the
country to another, This movement, now
known &8 tourism, must be developed.

A great deal has been said about the
development of cultural tourism. T entirely
agree with the view that those places which
are particulatly rich in cultural life, which
are the ocatres of vavious festivals of all
religious, should be developed. I would
like to say only one thing in regard to the
development of these areas, It is not the
Government of India alone that can bear
the entire burden ; the State Governments
have got to co-operate Mlly., I hope Shri
Bisht witt oxcuse me if I say that Utter
Pradesh, which is the largest State in India,
has budgeted for only Re. 50 lakhs in the
Fourth Plan for tonriam, whereas Jammu
apd Kashmir, which is a small State with s
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population of 40 lakhs or 50 lakhs has
budgeted for Rs. 3% crores. If the State
Government itself gives such low priority
for tourism, you cannot really expect the
Government of India to make up the
balance. Therefore, I would urge that the
hon. Members of Parliament in their
respective States also should try to build up
among the State Governmenis and among
the people the feeling and the necessity to
put in very much more funds for tourism
than are being given at present As far as
the Government of India is concerned, I
can assure hon Members that with the very
limited resources at our command we will
do what we can to develop tourism in all

its aspects.

Buddhist tourism, wild life and various
other points were mentioned. I happen in
my personal capacity to be the Chairman of
the Indian Board of Wild Life. Therefore I
am very deeply concerned at the fact that
our wild life is steadily disappearing. We
have at long last, usinga lot of friendly
persuasion, been able to bring about a
complete ban on the shooting of the tiger.
We have also banned the export of skins.
But the sale of skins within the ¢ountry is
still not illegal, We went to the Law
Ministry and we were told that although
we can ban export because that is a Central
subiject, it is not possible for th: Government
of India to ban the sale of skins within the
country becausc it is a matter which the
State Governments will have to do and also
this is something which will have to by
done in consultation with the authorities
concerned 1 have taken it up a8 Chairman
of the Indian Board of Wild Life. 1 hawe
written to every Chief Minister and we are
doing whalever is possible. But I would
urge upon hon, Membets also to pleass be-
come more wild life minded—it just mesns
a fraternal interest ; it does not mean that
we should in any way emulate the aotivities
of these animals. We should look into that
and see that they are safeguarded. ’

SHRI AMRIT NAHATA (Barmer):
Why not hiive at lcast one national park in
every State ?

DR. KARAN SINGH : We sat op an
export commistec in the Board. It has given
an sacellent roport. We have taken o
ouly five: patks and one bind  saociugy.
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because I have been given only Rs. 50 lakhs
But there are a large number of parks. The
expert committee has gone into the matter,
1 have written to all the State Governments
and I am hopeful that, although the time is
already fairly late, we will be able to save
some of the very beautiful creatures that we
have in our country which also are in &
way a part our heritage.

Qur public sector hotels, as my colleague
has said, are beginning to do very much
better than before. 1 would like to empha-
suze this fact because some quarters tried to
make out that it was not possible fm the
Government or the public sector to bwild
a decent hotel and run it profitably The
Ashoka Hotel, for example, in the year
ending Maich, 1971, will make a profit of
about Rs. 30 lakhs and the Janpath Hotel
of about Rs, 12 lakhs. Even the Lodhi,
which was not really built as a hotel, and
Ranjit which werc built as hostels, are also
going to break even. Our new Hotel Ashoka
in Bangalore has come up.

We are also putting up public sector
hotels in Gulmarg and Kuvvalam, I would
need another half an hour to dilate upon
the beauties of Kovalam and Gulmarg, one
nestling in the Himalayas in the north and
the other right at the foot of Mother India
m the south. These are my two real babies
if youa like, which I have developed with
great care, I think that perhaps if on some
other occasion some question is asked, we
mught be able to organise a situation in
which I can talk about the beauties of
Kovalam and Gulmgrg, At this moment 1
am rather reluctant that 1 should have to
listen. to you rioging the bell and, therefore,
before that necessity arises, 1 woudld merely
once again say how grateful | am to the
Members of this House for the very keen
interest that they have showa im tourism.

I can sge Shri Kachwai looking at me
with regard to Klyain. ¥ @ ug-
e wwk § 4 wgt Feht e W gad
A wraeren off R 1 WA GF for W
W agt qgw Ty |

'nummoﬂ\erpoinuwhid'nhlm
raised and which I would like to reply but
! cannot. 1, thercfare, mercly say thif we
are trying in our vwn way, in & small way,

1o tey and contribute towsrds the bullding
Up of & better' lile Yor cor peopls med
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towards duveloping our cconomic wealth.
Therefore, while thanking the House. I
would commend my very modest Budget
proposals for your acepiance.
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MR. CHAIRMAN :
all the cut motions to
House,

1 shall now put
the vote of the

All cut motions were put and negatived,
MR. CHAIRMAN * The question 13 :

“That the respective sums not excesd-
g the amouats shown la the fourth
column of the order paper be granted to
the President fo complete the sums neces-
sary to defray the charges that will come
m course of payment during the year
ending the 31st day of March, 1972, m
respect of the heads of demands entered
in the second column thereof against
Demands Nos. 81 to 84, 138 and 139
relating to the Ministry of Tourism and
Cwil Aviation,”™

The motion way adopted

17.30 brs.
HALF-AN-HOUR DISCUSSION

RE : PL-480 FUNDS FOR EDUCATIONAL
ACTIVITIES

SHRI C. K CHANDRAPPAN (Telli-
cherry) : Mr. Chairman, Sir, there was a
Starred Question a few days ago on the PL-
480 funds made available for the purposes
of education. ‘On that day, the Minister
told that Rs. 24 56 crores were being spent
n India from ‘PD-480 funds, When a ques-
tion was asked whith are the private institd.
tions which aro associated with the spend-
ing of this money, he wanted notice for
that, So, taking this opportunity, we have

Sigce the incoption of ' this schome, ns-
grants, in India, they bave spent nearly Rs,
19 eraees and, a4 loaas, they have speat-
amount. of Rs. 1374 doowes end,
other heads for vatious . sducetionst
schemes, they have spent nearly Ra, 75
crorcs,  In teraw of meney, we will sob fhat
this is quits' B> nge: amount, But thy

i



251 P.I.. 480 Funds for

[Shri C. K. Chandrappan]

question is as to whether we will agree in
principle to accept the money offered by &
country with very definite ulterior motives,
For example, they are spending money in
educational fields. One of their main spend-
ing is for publishing books. According to
the latest rcports available, they say, over
1000 title books relating to Physics, Chemi-
stry, Biology, Aeronautics, Economics. elc.
have been published in our country. These
are being widely sold amongst the students.
You know, when the text-books are printed,
they are printed in millions and these are
sold amongst the growing intellectuals of our
country. These books are kept in almost
all the university libraries all over India.

Who decides regarding publication of
these books ? There is a Committee of 14
Menbers of which the Chairman is the
Secretary of the Education Department. In
my opinion, he is presiding over the spread-
ing of poison in the minds of our students.
Because there is a Secretary who is looking
after the publications, appointed by the
United States Information Service and,
amongst the member of the Committee,
7 are American experts on education. The
only excuse the Government gives is that
often the Government is consulted before
hand regardiag the publication of the books.
But, as we all know, such a Chairman who
is the Education Secretary can act only as a
rubber-stamp in case of these publications.
So, he will agree to the publications, what-
ever it is, brought and put through by the
able Secretary appointed by the United
States Information Service.

So, they are publishing book which are
very much biassed. There is a lot of criti-
cism which appeared in the Indian Press
about these books. In Science, in techono-
logy and particularly, the books dealing
with Social Sciences, Economics and History
and all that, these books are so much
biassed and trying to project and are trying
to glorify the American way life and the
American way of thinking. Why should we,
in our Universities, only because it has
come free of cost—I am coming again to
the point as to how far it is free, but it is
said to be very cheap—why should we agree
to the.minds of our younger generation to
be poisoned ? ’

Now, secondly, when we come to the
question of the cheaper editions of the
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books, though they say that they arc cheap
text-books, they arc not so cheap as it is
said to be. At the face value, the books are
cheaper but 809, of the money of the cost
of production is being subsidised by the
PL 480 funds and this is a well-known fact
to anybody who is associated with selling of
these publications. Any bookseller in our
ccuntry will be gladly giving 25% comimis-
sion to any buyer and here, of the so-called
publishers, there are many big publishers
and eight of these big publishers are the
monopoly publishers. They will inflate the
cost of production and will fix a higher rate
for their production and/they will get a
huge amount as subsidy. Actually, they are
gaining profit out of it. Then 10%, of the
price shown in the American book and not
the 109, of the price as it appears on the
cheaper editions, but the higher price shown
in the American original edition, you ought
to send to the writers and publishers in the
United States as their royalty and you
should know that in this way we are allow-
ing the Americans to convert the rupee into
foreign exchange ‘and that way this country
is losing every year 25 to 30 million rupees
from the PL 480 funds to be converted and
to be given to the American publishers and
writers as royalty. So, they are not any way
cheaper for the country. We are losing and
we are losing heavily not only in foreign
exchange and we are helping the Americans
to infiltrate into our Universities and poison
the minds of the youug pcople.

Then, how arc these books selected ?
Again, this is very interesting. Books are
selected in consulation with certain profes-
sors and you should know how professors
are now being oriented by the PL 480 funds
being spent to organize camps, educational
exchange programmes and in this way dur-
ing the last 7-8 years we have allowed
nearly 35,000 of the Indian University lea-
chers to be trained by the Americans. And
these gentlemen who are trained by the
Americans spending their money and taking
them on tours and giving them all comforts,
will definitely say that these books are
wonderful and are fit to be prescribed for
the Universities and like that. That is one
aspect of it.

This is how they are conducting them-
selves and creating educational institutes
and institutions in the country for ospionage
activities, In this House itself sometime
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back, I think, in 1968, there was a discus-
sion about an institution which is in Uttar
Pradesh, which is called, the People’s
College, Haldwani, Nainital. Who was the
founder ? A well-known congress leader, Mr.
N. D. Tiwary. The Education Minister will
remember him as the man who was to be
the President of UPCC and now a Minister
in UP. In this House it was revealed that
it was that institution that the CIA had
been patronising. In the US House of
Representatives, on April 9, 1964 Mr. Spark
was advocating for PL 480 grants to the
College at Ha'dwani, saying. ‘“Let PL 480
help build democra:y, a people’s college in
Haldwani, India, as a true example of our
friendship”. Yes, friendship is built and a
spy ring has been created. This is the
history of only one institution. Since I do
not have much time I do not go into the
other details.

There is one thing. In many of the
educational institutions, where the collabora-
tion agreement is there, well-know US
universities are promoting education. These
schemes are carried out in collaboration
with well-known universities like Harvard
and Wisconsin and al! that. It is a well-
known fact that even in Harvard university
CIA spies are being trained. This was revea-
led in 1968 when the big ‘CIA scandal” was
discussed ‘n this House and these institu-
tions are coming in touch with Indian
universities spending PL 480 money and we
are sending our intelleciuals to those univer-
sities ; we are sending our students to those
universities. Whare they are influenced not
only by the American way of life but also
by CIA with money and by other means,
This is a thing which we have to consider
seriously whether this is desirable to accept
money, just because money is given. This
money of PL 480 given by the USA is used
as money to get the younger generation into
their fold to do espionage activities and to
train the whole world of youth in the lines
of the American way of life and civilization,

SHRI S. M. BANERJEE (Kanpur) :
The other countries corrupt some people, but
the Americans corrupt the whole nation. That
is their characteristics, We remember in this
House when the US Foundation question
came up with reference to our Education
programmes it was objected to by this
House, and objection was not only from
this House, but there were leading profes-
sors of Delhi and other Universities who did
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it. Only because, all of us never wanted that
our cultural should be completely eliminated
or washed away from the minds of our
students, our boys and girls. That is the
reason why we objected to it. I would like
to know this from him. I want to know
whether he is aware thar not only in Hald-
wani, but evea in Indian Institute of Tech-
nology, Kanpur, the students, boys and girls
are being completely Americanised, forgett-
their own culture. I sent details about it to
the hon. Minister and [ got a letter that he
would investigate. I do not know whether
he will be able to do it with his present
duties. I want to know whether any commi-
ttee will be appointed to investigate into the
serious chirges made, to see how this machi-
nery i workiag in Kanpur and to stop
American money being used to corrupt our
students.

SHRI N. K SHARMA (Dausa) : Sir,
PL.-480 funds f»r India are posing great
danger to the co mtry as a whole, We have
large amounts of PL. 48) which are being
used by the Americans in their own way;
Now, they have devised a way of i1fluencing
the educated youth of our country. The
foundation plan has been forced to be
abandaned becausz of the opposition in the
country. But, now, they are trying to do the
same thing through eduzationa! iastitutions.
So, I would ask the hon. Minister whether
he is prepared so put a blinket ban on the
American use of PL-480 funds for educa-
tional purposes, whether it be in the form
of science training for the teachers or in the
from of equipment or technical assistance to
the lecturers of the universities or in the
form of books for science students,

=t TRTAATR Trest (92ar) - awrafy
WEIZT, gATL T H AT ST FATTAIE T
a7 <@gl & FfFT anrsarE 7 gaAar 5@
ATAT & T7q7T AF gW fasr F  wrdwA
qe s #L @ o | # gad faafay ®
qgAr arq a1 Jg qAAr qrgar g 5 g
qgizg & foa faa wz7 & ga< fear ar
3% IZiA Fgr a1 fF gaqay ae< F
arq 91 oAz gar 2 9% yarfaw gw
THFT AAT F § | q¥ 9@ ard F 7g
SrAAr q@ar g F S oamar gawar
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[ TraraarT Gredt]
dYo oo 480 wTAA ST fwT W WA N
WX A FT GO § IF FAAY € g
wr st § Fored fir 78 qar o f5 awgw
¥ ag awwiar AT &w & @A & 6g-
or & ar wfrger ¢ 7

EQ Ta-wad Fg 5 i e &
wwi gar & uw at amfo  wrde o
wrye foad aR ¥ W garfe age
serar oy § s o # w4 ok
g ule & o sEd W oS g ogat
fiwaray w1 ywrer fred @t 7 wraw ard
gﬁhq\xmqoﬁoeﬂatﬂﬁ?—ﬂ}
& g wigar g @ A afg &
T FT W1 GG A W WA ¥
aarx ® oo ¥ w@ww  far o @ d
ar #R WY 59 & F fear s
§ gmart ¥ g TN AT g §

Fra Y ara—Iw fe aga s A gl
o ®Y T R ArEdT oY Y & A
wreR e fr gy Atfer gy s o
wrokt qg & & Aifew fadlt gt ¢ -
forg g @& A s sh-am
& sk = & afcg Y qEe 480
% ufg st a=t T §?

wifad awr ag § ¥aw wrée wmle
o wrwge ¥ art ¥ P A afew R W
¥ to 99 ¥ e THTC ¥ WT § W},
ey T AR WA RIW A
<gr § IWwT AT wary & fg e e
ot ST A Wy € 91 A afe
Mhﬂm WFE TAeY T ¥
wc wrE & faemy w &, §9E-
e ¥ frears w3 w0 T @k
fir o7 2w A MR- ol & g
frch of @ R @ @ Aawd &
forg T W e ey % forg dure §

ot ?

JULY 12, 1911 Education (H A.X. Dis)

THE MINISTER OF BDUCATION
AND SOCIAL WELFARE AND MINIS-
TER OF DEPARTMENT OF CULTURE
(SHRI SIDDHARTHA SHANKAR RAY)
Mr Charrman, I am grateful to the hon
members, particularly the hon member
from Kerala, for having ramsed this ques-
tion, for although this matter has been dis-
cussod more than onoe m the House, m
view of the delicate nature of the matter
raised, 1t should, I think, be ducussed agan
and again so that no doubt 1s ieft 1 any-
body’s mind that there 1s anythiag hanky
panky in this

The mamn pont of the hon member
raising this discussion was that this 1mpact
of the PL-480 funds 18 corrupting the edu-
cational system and also our youth Now,
I am completely at on with the hon mem-
ber when he suggesied that anything which
corrupted our educational system or our
youth should be done away with There
cannot be any two opinions about 1t But
the question 1s 15 the impact of the PL-
480 funds as serious as the hon members
would like this House to believe ?

1 can, as Minister of Education,
straightway say that not only shall I oppose
PL-4B0 funds, but I shall oppose any fund
from any foreign country if the effect of
the utilisation of such funds were either to
corrupt our youth and our edu.ational sys-
tem or to influence our policies or way of
thuinking 1n any way whatsoever When I
say this, I am not really stating something
new, for I find that on 14th May, 196J, the
hon Home Mimister made it clear 1o thus
House by saying ,

“It 18 the poucy of our Government
to ensure that foreign funds do not
adverscly affect our parlamentary insti-
tuttons, pohtical mstitutions, academic
and other voluntary orgamsations work-
ing in 1mportant areas of our natignal
life and that they are able to function
consistently with the values of a
soveroign  domocratic republic that we
have given to oursclves under our
Constitution,”

This 18 exactly what we have said about
two years ago and what we reiterate today.
The question §d * have we departed from
this policy or have we in amy m#ﬂ
contrary to thif pohwy H so far ws the
PL-488 funds are concopned 7 #
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Now, the guestion from which the pre-
sent half-hour discussion has arisen related
to the amount of money spent for the last
three years from the PL-~480 funds and my
hon. colleagus, the Deputy Minister, had
answered it by saying that the total amount
that was spent in the last three years was
24.56 crores, Now, there are certain things
which, if clarified, wtll, 1 have no doubt,
remove the apprehension from the mind of
the hon. members who were pleased to ask
me some very relevant guestions.

This PL-480 fund is utilised in this
particular manner in so far as education is
concerned. The vast bulk of the so-called
utilisation of PL-480 fund for cducation
is merely a national attribution for bud-
getary purposes. It is common knowledge
that out of the total PL-480 fund resources
available in India, 87 per cent is made avail-
able to the Government of India in the
form of loans and grants, 5 per cent is re-
served as loans to joint Indo-US concerns
and the remaining 8 per cent is reserved for
expenditure for US Missions and for other
uses provided in the PL-480 funds agree-
ment.

Now, taking the first part, that is to
say, the 87 per cent, out of the amount of
Rs. 24.56 crores mentiened by the hon.
Deputy Minister, Rs. 21.33 crores was by
way of national attribution.

That is to say that wasa source of
money and it was allocated to whichever
fund it was thought necessary for the pur-
pase of budget allocation. It is like the
tax ; which the hon. member from Kanpur
pays,

SHRI 8. M. BANERJEE : T do not
pay. We are not paying taxes.

SHRI SIDDHARTHA SHANKAR
RAY : It is like the taxes that the hon.
member from Kanpur should have paid...

SHRI S. M. BANERJEE : No question
of evasion.

SHRI SIDDHARTHA SHANKAR
MY: «which “ distributed not to any
particular plan or any particular institution,
but is generally sttribyted in the budgetary
Eystem that we have.
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So, out of this Ra. 24.56 crores, Rs, 21.33
crores have been nationally attributed, and
that is how this system works. With regard
to the balance five per cent, we have noth-
ing to do with it. That is spent on joint
Indo-US concerns. We are not concerned
with those concerns. The third aspect is
the eight per cent with regard to which
hon. mcmbers perhaps were raising some
objections.

In the first place this is an extremely
small item. For instance, in the last three
years the total amount spent from this eight
per cent came to only Rs. 3.26 crores. ‘This
works out to less than a crore of rupees a
year 1. compared to Rs. 950 crores per year
that we spend on  education throughout the
country. The amount, therefore, that is
my first submission, is too insignificant
for any of us to have any fears of any
nature.

But I am n >t content with that. I shall
go further. [s evea s insignificmt amount
making our young boys and girls for get
their culture, forget their heritage, for get
their tradition and adopt some other culture
some other iradition and some other way of
life ? How is this small sum being spent ?
Firstly, this is spent for the purpose of hav-
ing cheap editions of American books. A
lot of criticism has been made by hon.
members. I have with me a list of the
American books which have been printed
in India and sold at cheap prices. [ shall
presentiy—satisfy the House that their are
cheap. But this is a part of a larger
programme. It is not only the US.A.
that comes in here. We print cheap editions
of books that are available in the Soviet
Union and in the United Kingdom. We
have three agreements with these three big
countries and I hope that we shall be able

to have such agrecments with other countries
as well,

What are the books that we publish
They are well-known books on science an?
technology, on various sciences. Fod
instance, this is a subject I know about. Wer
have printed International Relations by Palmer
and Perkins, one of the greatest authorities,
Are we going to shut our eyes to this book 7
There are other books like Statistical Reason-
ing in Sociology and Workskop and Took
Huondbook. These are books which would
enable people to learn, to know something,
to share ideas with other countries, ¥Shall
wp shyt our eyes, shall wp not bave onp
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[Shri Sidfhartha Shankar Ray]

window either to the west or to the east ?
Shall we not read books from Russia, from
England, from 1].8.A, printed in India 7 Of
course we shall, We have never stopped
interchange of ideas, and I am not so afraid
of any alleged cultural invasion. I think
om culture is strong enough to stand
ageinst any invasion however strong it may
be. By printing a few books which are
necessary, by reading a few books which are
necessary, I am sure no true Indian will lose
his patriotic sense or lose sight of the fact
that he is an Indian proud of a heritage,
proud of a culture and proad of a tradition,

18.00 hrs.

I do not think the hon Member should
be afraid of these books, [ shall be very
happy if any of the hon. Members points
out to me one single book from which it
would appcar that an attemplt was being
made to make an Indian a non-Indian or
to make an Indian forget his way of life.
Let them mention any book and 1 shall stop
that book.

There are two other things that are done
from this 8% money. One is research,
The use of PL-480 funds is restricted to
specific research programmes in the physical,
biological, agricultural, medical services etc.
They are not used in sensitive areas such as
social sciences. Here agam, every research
project is approved by a Committee set up
by the Government of India and we make
sure that the rescarch is in the national
interest.

The third thing is with regard to the
exchange of students, scholarly exchanges
that take place. That is also with the
prior approval, assent and comsent of the
Government of India. I can assure you
that the Government of India is ever alert
to see that nothing wrong takes place here
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interfered with as a result of such cultural

and scholarly exchanges.

In my respectful submission it is clear
that the total amount of the PL-480 Funds
used for educational purposes is very small
compared to the total investment in educa-
tion. The bulk of these funds again
lire merely a notional attribution to educa-
tion.

Hon. Members wanted to know the
names of two institutions which had been
given this money. They are: Literacy
House, Lucknow and Patna Notredam
Sisters Society.

At tHe present moment Goverfiment's
policy is clear, No money, no grant cah
be given except with the prior approval of
the Government of India It has to be
scen that no such grant is discriminatory.
In dther words the grant has to be non-
discriminatory. I want to assure the
House that as long as I remaid the Educa-
tion Mmister—for another three days—and
1 am sure my successor also will follow the
same policy ; Government will follow the
same policy. I have no doubt about it.
The policy is to keep India free from any
kind of objectionable influence.

In so far as the subiect matter under
discussion is concerned, I can assure
the House that I have carefully gone
through the whole matter and there is
nothing really ohjectionable. There is
pothing about which the hon. Members .oed
feel worried,

18.04 hrs,
The Lok Sabha them adjourrwed till Eleven of

the Clock on Tuesday, July 13, 1971f
Asadha 22, 1893 (Saka)

———
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